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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :13/03/2018

(21) Application N0.201831009097 A

(43) Publication Date : 20/09/2019

(54) Title of the invention : AN OPTIMIZED PROCESS F@®DITIVE MANUFACTURING A COMPONENT

(51) International classification :B29C47/0(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)TATA STEEL LIMITED
(32) Priority Date :NA Address of Applicant :Bistupur, Jamshedpur Jharkhand
(33) Name of priority country :NA 831001, India
(86) International Application No :NA (72)Name of Inventor :
Filing Date ‘NA 1)TRISHITA RAY
(87) International Publication No *NA 2)SOUMYA CHATTERJEE
(61) Patent of Addition to Application Number ‘NA 3)MAHADEV SHOME
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date ‘NA
(57) Abstract :

An optimized process (100) for an additive manufacturing of a component (202), the optimized process (100) comprising st
providing a powder bed of low carbon utngh strength (LCUHS) steel powder on a substrate plate; scanning the LCUHS ste
powder with a laser to form a first layer of the component (202); replenishing the powder bed and scanning the LCUHS ste«
with the laser to form a next subsequent layer of the component (202) onto the first layer; and repeating the repkmistiorgist
the component (202), wherein, a power associated with the laser is ab&@@0 a scan speed associated with the laser is ab
0.851.00 m/s, and a thickness of the first layer and the subsequent layers is abOuhig@ons.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009120 A
(19) INDIA
(22) Date of filing of Application :13/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : DEVICE AND PROCESS F@®NCURRENT MACHINING OF PLURALITY OF THRUST
BEARING PAD

(71)Name of Applicant :

(51) International classification :G05B19/409| 1)BHARAT HEAVY ELECTRICALS LIMITED
(31) Priority Document No :NA Address of Applicant :with one of its Regional offices at
(32) Priority Date ‘NA REGION CAL OPERATIONS DIVISION (ROD)Plot No.9/1, C
(33) Name of priority country ‘NA Block 3RDFLOOR, Karunamoyee, Salt Lake City, Kolkata
(86) International Application No ‘NA 700091,having its registered office at Bhel House, Siri ity

Filing Date ‘NA Delhi-110049,INDIA
(87) International Publication No " NA (72)Name of Inventor :
(61) Patent of Addition to Application Number :NA 1)VINOD KUMAR

Filing Date ‘NA 2)RAM LALIT
(62) Divisional to Application Number ‘NA 3)NARESH KUMAR SAINI

Filing Date ‘NA 4)DEEPAK KUMAR SINGH

5)ASHISH RANA

(57) Abstract :

The invention relates to a method and means for concurrent machining of plurghitystfoearing pad comprising of a stepped k
plate 20 fixed on machine bed through rectangular slots 21 and provisions for rigidly holding the thrust bearing pasitiainits p
during machining by applying a downward pressing force generated upantighof fastening means 24 in pairing threaded ho
25, 28, 29 and applied on thrust bearing pad distal ends as well-asgmnt.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009227 A
(19) INDIA
(22) Date of filing of Application :13/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : OPTIMAL DESIGN OF AIR COOLED FINNED HEAT EXCHANGER

(51) International classification :G05B13/0(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)Saumya Choudhary
(32) Priority Date :NA Address of Applicant :Flat # 306, Vidyakunj Apartment,
(33) Name of priority country :NA Anandpuri, west Boring Canal Road, Pag@® 001,Bihar, India
(86) International Application No :NA (72)Name of Inventor :
Filing Date ‘NA 1)Saumya Choudhary
(87) International Publication No NA
(61) Patent of Addition to Application Number ‘NA
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abstract :

Title: Optimal Design of Air Cooled Finned Heat Exchanger The present invention relates to a heat exchanger, which @omg
tube and heat conductive wire fins brazed althgtube. The wire fin design has a first and a second cross sections. The first «
section is defined by a first length and the second cross section is defined by a second length. The height of tiserlaeéino
the diameter. Thus, the propdsectangular shape of the fin which is attached along the tube increases the thermal efficienc
ratio of the heat exchanger while maintaining optimum fin density.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009261 A
(19) INDIA
(22) Date of filing of Application :14/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : A SMART BALL

(51) International classification :A63B37/0(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)DEV CHANDAN BEHERA
(32) Priority Date :NA Address of Applicant :SIVAJI NAGAR, KATHAGADA,
(33) Name of priority country ‘NA DHENKANAL759001, ODISHA, INDIA
(86) International Application No :NA (72)Name of Inventor :

Filing Date ‘NA 1)DEV CHANDAN BEHERA
(87) International Publication No NA 2)SIDDHARTH EAPEN GEORGE
(61) Patent of Addition to Application Number ‘NA

Filing Date ‘NA
(62) Divisional to Application Number ‘NA

Filing Date :NA
(57) Abstract :

A smart ball (100) comprising: an inner sphere portion (12) consisting of a cork like material and an outer sphere(k8pticets
said inner sphere, said inner sphere further comprising: a cylindrical ¢a#)jtylocated substantially at the core of said ball, said
cavity formed by drilling into said cork from an operative top side; a sensor assembly (16) placed in the centre afdrédicyli
cavity along a reference plane defined by a locus of pointseivheaid points being collinear points running from a first end of s
seam (18) to a second end of said seam, thereby ensuring that orthogonal measurements of said sensor assembly béimg
orthogonal axes of said ball; and a charging port @hsssam, said charging port connected to a battery placed in said cylindric
cavity and said battery connected to said sensor assembly.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009292 A
(19) INDIA
(22) Date of filing of Application :14/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : INTEGRATED UFLOW ANAEROBIC SLUDGE BLANKET (UASB) PROCESS

. e :C02F3/28|(71)Name of Applicant :

(51) International classification CO2F3/30]| 1)TATA STEEL LIMITED
(31) Priority Document No :NA Address of Applicant :Bistupur, Jamshedpur Jharkhand
(32) Priority Date :NA 831001, India
(33) Name of priority country :NA (72)Name of Inventor :
(86) International Application No ‘NA 1)SUPROTIM DAS

Filing Date :NA 2)SUPRIYA SARKAR
(87) International Publication No NA 3)OMKAR AVINASH SHINDE
(61) Patent of Addition to Application Number ‘NA

Filing Date ‘NA
(62) Divisional to Application Number :NA

Filing Date :NA
(57) Abstract :

An integrated uglow anaerobic sludge blanket (UASB) process (100) including: providing a Screen and Grit chamber (102)
raw wastewater sump to remove inert mater&adgiving by a sewage sump (104) the raw wastewater, and pumping it to UASE
Reador (106), the integrated UASB reactor (106) configured for treating wastewater; receivintpavdiq108) treated effluent frc
the UASB reactor (106); settling by a tube settler (110) biologically sludge from theB&s (108); chlorinating by a Chime
Contact Tank (CCT) (112) of the treated sewage; removing by a Pressure Sand filter (114) traces of suspended soliityand
removing by a Dual Media Filter (116) suspended solids, turbidity and some part of colour and odour from treatedrse \wizgyy
in a storage tank (118) the treated wastewater.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :14/03/2018

(21) Application N0.201831009297 A

(43) PublicatiorDate : 20/09/2019

(54) Title of the invention : IMPROVEMENT IN AER@COUSTIC PERFORMANCE OF AXIAL FAN BY RADIALLY

INCREASING HUB AND SHROUD ALONG FLOW PATH

:F04D29/32

(51) International classification F04D29/38

(71)Name of Applicant :
1)BHARAT HEAVY ELECTRICALS LIMITED

(31) Priority Document No :NA Address of Applicant :with one of its Regional offices at
(32) Priority Date ‘NA REGIONAL OPERATIONS DIVISION (ROD), PLOT NO : 9/1
(33) Name of priority country ‘NA DJ Block 3rdFloor, Karunamoyee, Salt Lake Registered Offic
(86) International Application No ‘NA BHEL HOUSE, SIRI FORT, NEW DELHI110049, INDIA
Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No :NA 1)Sheshrao Rathod
(61) Patent of Addition to Application Number  :NA 2)Bandi Harikrishna
Filing Date :NA
(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstract :

A novel axial fan (1) characterized by, increasing diameter oftndih(2) and shroud (3), not being increased proportionally, alc

flow path, resulting Shaped meridonal section.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009361 A
(19) INDIA
(22) Dateof filing of Application :14/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : DISTRIBUTED NETWORK TIME PROTOCOL

:H04J3/06; | (71)Name of Applicant :
(51) International classification H04L29/06| 1)HUAWEI TECHNOLOGIES CO., LTD.
HO04L29/08 Address of Applicant :Huawei Administration Building,
(31) Priority Document No :NA Bantian, Longgang District, Shenzhesuangdong 518129, Chi
(32) Priority Date :NA (72)Name of Inventor :
(33) Name of priority country ‘NA 1)CHOUDHARY, Vikram
(86) International Application No ‘NA 2)SINHA, Ankit Kumar
Filing Date ‘NA 3)NI, Hui
(87) International Publication No *NA
(61) Patent of Addition to Application Number ‘NA
Filing Date :NA
(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstract :

Method and system for enhanced time synchronization with lesser delay and jitter, from a gateway of a network or an exter
standard time source, over tiikernet, in a traditional network, including SDN, by NTP clients like newly added devices, spaw
VMs and the like, by automatic deployment of the distributed NTP service through DHCP and DNS servers by spawning N’
demons (ntpd), according to the timashronization requests received, thereby offloading the NTP functionality of the gatewe
decreasing NTP traffic.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009387 A
(19) INDIA
(22) Date of filing of Application :14/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : LOWCOST HIGH AND LOW MANGANESE AUSTENITIC STAINLESS STEEL FOR BIPOLAR
PLATE APPLICATION IN AUTOMOBILE AND POWER GENERATING FUEL CELLS AND AROCESS FOR THE
MANUFACTURE OF SAID STEE 6 6

(51) International classification :C21D8/0C| (71)Name of Applicant :
C22C38/01| 1)STEEL AUTHORITY OF INDIA LIMITED

(31) Priority Document No :NA Address of Applicant :A Govt. of India Enterprise, Resear
(32) Priority Date ‘NA Development Centre for Iron & Steel, DoranBanchi- 834002
(33) Name of priority country ‘NA (72)Name of Inventor :
(86) International Application No ‘NA 1)PANDURANGAN Saravanan

Filing Date ‘NA 2)SRIKANTI Srikanth
(87) International Publication No *NA 3)KHALKHO Bhawna
(61) Patent of Addition to Application Number ‘NA 4)KUMAR Vinod

Filing Date ‘NA 5)KUMAR Santosh
(62) Divisional to Application Number ‘NA 6)NEELAKANTAN Lakshman

Filing Date ‘NA 7)CHETTY Raghuram
(57)Abstract

Disclosedherein a low cost high and low Mn stainless steel having exceptional progadieding higher yield strength,
highertensilestrengthandhigher elongation and havirgpolar plate application in automobile and power generating fuel cells
wherein the said steel has a composition comprising Mn, Ni, Mo, Cu, N along witl7 @ 20%, €0.6 to 1.0%, Sup to 0.01%, P
up to 0.01%, SD.10 to 0.45%, and the balance belggwith the proviso that when the Mn content is as low as 6 to 8%, then N
contentis 5 to 7%, Mo is 2 to 3%, Cu is 0.5 to 0.8%, N is 0.2 to Gasfitloyvhen the Mn content is as high as 16 to 20%, then Ni
to 3%,Mo is 0 to 1.5%, Cu is 1 to 2%, and NOS3 to 0.5%. The invented stainless steel is HIC resistant and has a fully auster
microstructure and is super corrosion resistant and with higher fuel cell efficiency. The invention includes a procegadturaan
the said stainless steel.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009388 A
(19) INDIA
(22) Date of filing of Application :14/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : A SYSTEM FORREVENTION OF COBBLE IN ROUGHING MILL THR@GH SLAB THICKNESS
MEASUREMENT.

:B21B45/04|(71)Name of Applicant :
(51) International classification B22D11/00;| 1)STEEL AUTHORITY OF INDIA LIMITED
B22D11/12i Address of Applicant :A Govt. of India Enterprise, Resear
(31) Priority Document No :NA Development Centre for Iron & Steel, Doranda, Rar&H#4002,
(32) Priority Date ‘NA Jharkhand, India
(33) Name of priority country ‘NA (72)Name of Inventor :
(86) International Application No ‘NA 1)PRASAD Ashit
Filing Date ‘NA 2)CHOUDHARY Ram Ranjan
(87) International Publication No " NA 3)PRAKASH Kundan
(61) Patent of Addition to Application Number  :NA 4)THAKUR Purendra Kumar
Filing Date ‘NA 5)PARIDA Sanjoy
(62) Divisional to Application Number ‘NA 6)C Srinivas Seshu
Filing Date ‘NA 7)VERMA Shailendra Kumar
(57) Abstract :

The present invention relates to a system for prevention of cobble in roughing mill throutiticklabss measurement, more
particularly, the present invention relates to a scheme for prevention of cobble in roughing stand as sequel to oeerdrdfiggiol
gap by the operator due to wrong information of slab thickness given to him byheatirey furnace operator.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009521 A
(19) INDIA
(22) Date of filing of Application :15/03/2018 (43) Publication Date : 20/09/2019

(54) Title ofthe invention : A WATER BORNE POLYURETHANE BASED COATING FOR GALVANIZED STEEL

. e :C25D5/10|(71)Name of Applicant :

(51) International classification C25D5/26 | 1)TATA STEEL LIMITED
(31) Priority Document No :NA Address of Applicant :Jamshedpur, JharkhaB81001, India
(32) Priority Date :NA (72)Name of Inventor :
(33) Name of priority country ‘NA 1)RACHNA JAIN
(86) InternationaApplication No ‘NA 2)A N BHAGAT

Filing Date ‘NA
(87) International Publication No *NA
(61) Patent of Addition to Application Number ‘NA

Filing Date ‘NA
(62) Divisional to Application Number :NA

Filing Date :NA
(57) Abstract :

The invention describes a waterborne Polyurethane dispersion @Hd@minopropyl trimethyl polysiloxane based coating. The
Aminopropyl trimethyl polysiloxane is synthesized by hydrolysis and condensation of aminopropyl ethoxy dimethoxy silane
aminopropyl butoxyethoxymethoxy silane. The coating exhibit exhibitinglkx water rolling effect, as evident by contact ang|
measurement and surface tension parameters. Further, coating provides excellent corrosion resistance to metallicspebithgt
where metallic substrates are exposed to humid or watery aorgddn a continuous basis.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009528 A
(19) INDIA
(22) Date of filing of Application :15/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : A PORTABLE OPTICAL FIBER INSTRUMENT FOR INSTANT PETROL PURITY DETECTION

(51) International classification :A61B6/00 |(71)Name of Applicant :
(31) Priority Document No ‘NA 1)TEZPUR UNIVERSITY
(32) Priority Date :NA Address of Applicant :(Central University), Napaam, Tezp
(33) Name of priority country :NA 784028, Assam, India, An Indian Wersity
(86) Internationapplication No :PCT/I (72)Name of Inventor :
Filing Date :01/01/19011 1)SAHU, PARTHA PRATIM
(87) International Publication No *NA
(61) Patent of Addition to Application Number ‘NA
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abgract :

The present invention discloses a petrol purity measurement system involving optical fiber based sensing process. $yst¢me
is adapted for online measuring of purity of fluid /fuel products including petrol and includes twdinsagart is opcal fiber based
sensing part involving evanescent waveguide principle adapted for purity measurement on continuous flow of the petsatdan
part is microcontroller based measuring means to process signal of the optical fiber based sensing g@layang tiie petrol purit
in percentage.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009546 A
(19) INDIA
(22) Date of filing of Application :15/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : A METHOD OF PRODUCTION OF SILICOMANGANESE ALLOY CONTAINING-60 WEIGHT %
MN FROM LOW GRADE FERRUGINOUS MN ORE

(51) International classification :C21C5/5:|(71)Name of Applicant ;
(31) Priority Document No ‘NA 1)TATA STEEL LIMITED
(32) Priority Date :NA Address of Applicant :Jamshedp881001,Jharkhand, India
(33) Name of priority country :NA (72)Name of Inventor :
(86) International Application No ‘NA 1)Nilamadhaba Sahu
Filing Date ‘NA 2)Arijit Biswas
(87) International Publication No :NA 3)Veerendra Singh
(61) Patent of Addition to Application Number ‘NA 4)Gajanan Uddhaorao Kapure
Filing Date ‘NA
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

The invention describes a process of production of Silicomanganese alloy from low grade ferruginous Manganese (Mn) an
products of metallurgical industry. The process does not employ any beneficiation process to eltéstgtinese percentage in th
alloy. The silicomanganese alloy produced from the current process comprises Manganese in the range of 50 weight %téd
and Silicon in the range of SiL1 weight% to 24 weight%.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :15/03/2018

(21) Application N0.201831009550 A

(43) Publication Date : 20/09/2019

(54) Title of the invention : A METHOD TO DERIVE THE APPROPRIATE SPEED ©KLIBRATION OF THE BULK
METERIALS WEIGHING AND METERING SYSTEM FOR IMPROVED ACCURACY

(51) International classification :G01F11/2:|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)BHARAT HEAVY ELECTRICALS LIMITED
(32) Priority Date :NA Address of Applicant :with one of its Regional Offices at
(33) Name of priority country ‘NA REGIONAL OPERATIONS DIVISION (ROD), PLOT : 9/1, D.
(86) InternationaRApplication No ‘NA BLOCK, 3RD FLOOR, KARUNAMOYEE, SALT LAKE CITY,
Filing Date ‘NA KOLKATA -700091, having its Registett Office at BHEL
(87) International Publication No i NA HOUSE, SIRI FORT, NEW DELHIL10049, INDIA
(61) Patent of Addition to Application Number ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)KUPPURAJ SUDHARSAN
(62) Divisional to Application Number ‘NA 2)NATARAJAN RAKESH
Filing Date ‘NA 3)KANDASAMY MURALI
(57) Abstract :

The bulk material weighing and metering conveyor of the endless belt type apparatus requires to be calibrated at sfegfifilces
drive motor for deriving the system parameters. The present invention aims at improving the accuracy of the calitanzuéoarp
computed by performing calibration at specific recommended speed of the drive (09). This recommended speed is comput
continuous average speed at which the apparatus was operated during the actual feeding mode among the availalgle logher
operation of master control unit. The recommended speed at which the calibration is suggested is the effective averaged s
computed during the complete material feeding mode, omitting the other modes where material is not conveyed. The inven
describes the methodology adopted for deriving at the recommended speed for calibration so that the parameters areeiyore
calculated and provided for improved performance of the system.
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(12) PATENTAPPLICATION PUBLICATION (21) Application N0.201831009592 A
(19) INDIA
(22) Date of filing of Application :15/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : DESIGNED 2D GRAPHITIC SHEET FOR VISCOUS OIL REMOVAL USING MAGNET

. e :B29C35/08|(71)Name of Applicant :

(51) International classification B29C71/04 | 1)TEZPUR UNIVERSITY
(31) Priority Document No :NA Address of Applicant :(Central University), Napaam, Tezp
(32) Priority Date :NA 784028, Assam, Indi@n Indian University
(33) Name of priority country :NA (72)Name of Inventor :
(86) International Application No :PCTII 1)DEB, PRITAM

Filing Date :01/01/190C| 2)TALUKDAR, MEENAKSHI
(87) International Publication No *NA
(61) Patent of Addition to Application Number  :NA

Filing Date ‘NA
(62) Divisional to Application Number :NA

Filing Date :NA
(57) Abstract :

A graphitic magnetic nanocomposite is provided and its mathegnthesis thereof finding end use and application in oil remov
from water related to the field of hanotechnology addngssinvironmental aspects.
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(12) PATENT APPLICATION PUBLICATION (21) ApplicationN0.201831009604 A
(19) INDIA
(22) Date of filing of Application :15/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : A STABLE AGROCHEMICAL COMPOSITION

(51) International classification :AO01N25/0(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)UPL LTD
(32) Priority Date :NA Address of Applicant :Agrochemical Plant Durgachak Hal
(33) Name of priority country :NA Midnapore West Bengahdia 721 602
(86) International Application No :PCT// (72)Name of Invertor :
Filing Date :01/01/190(| 1)MUKHERJEE, Dev, Varta
(87) International Publication No NA 2)SHARMA, Shiv, Kumar
(61) Patent of Addition to Application Number ~ :NA 3)SHROFF, Jaidev Rajnikant
Filing Date ‘NA 4)SHROFF, Vikram Rajnikant
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abstract :

The present invention discloses a stable agrochemical composition comprising at least one chloronicotinyl camgpaund,;
polyoxyethylene/ polyoxypropylene block copolymeric chain, wherein said polyoxyethylene/ polyoxypropylene block copoly
chain is enetapped with alkyl groups. The invention also provides a process for preparing said stable agrochemical agrapo:
method of controlling unwanted pests by applying an agrochemically effective amount of the stable agrochemical compasit
and its use as an insecticidal composition according to the present invention.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009678 A
(19) INDIA
(22) Date of filing of Application :16/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : INTEGRATED AND AUTOMATED SET UP FOR PREPARATION ANENDING OF PANIPURI

. e :G06Q30/0Z|(71)Name of Applicant :
(51) International classification GO7F13/00 | 1)TEZPUR UNIVERSITY
(31) Priority Document No :NA Address of Applicant :(Central University), Napaam, Tezp
(32) Priority Date :NA Assam India 784028
(33) Name of priority country :NA (72)Name of Inventor :
(86) International Application No ‘NA 1)SARMA, SAURAYV JYOTI
Filing Date ‘NA 2)NATH, ABHIJIT
(87) International Publication No NA 3)DUTTA, POLASH PRATIM
(61) Patent of Addition to Application Number  :NA 4)GOGOI, CHANDEEP SUMAN
Filing Date ‘NA
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

The present inventiodescribes an integrated and automated set up for preparation and vending of panipuri, the famous Indi
food, in large scale. The system comprising a raw potato storing unit, a unit for washing/peeling raw potato, a uimgfa coit
for boiling potatoes, a unit for grinding, a unit for storing the paste, a control unit for controlling all the parts of the raastbinag
unit for storing spherical hollow bread, a storage unit for storing chutney/sauces, a storage unit for storingtaetge anit for
storing flavoured water, a piercing unit, a storage unit for storing fillings, a storage unit for storing disposabldesipsiplashed
potato storing unit, a user interface system, a transaction unit, a process unit, a refrigeitatidmeating unit, and a dispensing ut
meant for catering to many consumers hygienically in a short period of time, thralgbrazashless mode.
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(12) PATENT APPLICATION PUBLICATION (21) ApplicationN0.201831009715 A
(19) INDIA
(22) Date of filing of Application :16/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : A MINI FUME CHAMBER

(51) International classification :B08B15/0:|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)TATA STEEL LIMITED
(32) Priority Date :NA Address of Applicant :Bistupur, Jamshedpur Jharkhand
(33) Name of priority country :NA 831001, India
(86) International Application No :NA (72)Name of Inventor :
Filing Date :NA 1)SUDHANSHU LAL
(87) International Publication No *NA 2)PINDER SINGH MANDLEY
(61) Patent of Addition to Application Number ‘NA 3)ANUP KUMAR
Filing Date ‘NA 4)BISWAJIT GHOSH
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abstract :

A mini fume chamber (200), comprising an inverted transparent chamber (100) with a transparent silted curtain window (1C
through which the sample is put in the acid bath (110); and witteaslot on the top of the inverted chamber to fit the vertical pi
(130). On the other end of vertical pipe (130), a horizontal pipe (140) is attached having an angle of 90 degree. &ndiué thee
horizontal pipe (140) a cone (150) is attached@mnthe other end another vertical pipe (160) is attached having a odevaide
(170) at the end.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing ofApplication :16/03/2018

(21) Application N0.201831009792 A

(43) Publication Date : 20/09/2019

(54) Title of the invention : A MULTACOMPONENT FORCE MEASUREMENT AND DATA ACQUISITION SYSTEM

:B23Q17/0¢|(71)Name of Applicant :
(51) International classification GO01L1/16; 1)INDIAN INSTITUTE OF TECHNOLOGY,
GO01L5/16 |KHARAGPUR
(31) Priority Document No :NA Address of Applicant :Sponsored Research & Industrial
(32) Priority Date :NA Consultancy, Indian Institute of Technology, Kharagpur
(33) Name of priority country ‘NA Kharagpur West Bengal India 721302
(86) International Application No ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)Dr. Anup Ghosh
(87) International Publication No " NA 2)Dr. Naba Kumar Peyada
(61) Patent of Addition to Application Number  :NA 3)Mr. Manabesh Panda
Filing Date :NA
(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstract :

The present invention discloses a mattimponent force measurement and data acquisition sygstenprisingplurality of load cell
sensors for measuring applied forces or moments acting on any kind of structure or model in three dimensions individually
simultaneously, atleast one memory device to store the force and moment measurement datacamdrofierdased control unit
interfaced to the load cell sensors and the memory device for integrated automatic force and moment measurement and d:
acquisition from the load cell sensors, and storing the same at the memory device after converswoughidglef the force and
moment measurement data obtained from said plurality of load cell sensors during process of measurement in coupled sta
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(12) PATENT APPLICATION PUBLICATION (21) ApplicationN0.201831009828 A
(19) INDIA
(22) Date of filing of Application :17/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : MASS FLOW CONROLLER (MFC) CALIBRATION SETUP

(51) International classification :GO1F1/0t|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)BHARAT HEAVY ELECTRICALS LIMITED
(32) Priority Date :NA Address of Applicant :With one of its Regional Offices at
(33) Name of priority country ‘NA REGIONAL OPERATIONS DIVISION ROD), PLOT NO : 9/1,
(86) International Application No ‘NA DJBLOCK 3rd FLOOR, KARUNAMOYEE, SALT LAKE CITY
Filing Date ‘NA KOLKATA - 700091, having its Registered Office at BHEL
(87) International Publication No i NA HOUSE, SIRI FORT, NEW DELH{ 110049, INDIA.
(61) Patent of Addition to Application Number ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)Dr. A.K. Saxena
(62) Divisional to Application Number ‘NA 2)Shivangi
Filing Date :NA
(57) Abstract :

Thepresent invention relates to the field of solar photovoltaics and discloses mass flow controller (MFC) calibration sétip. |
calibration of mass flow controllers (MFC), a simple and inexpensive setup has been developed using the downward disple
water. The setup is portable and can be taken close to the MFC which are generally installed in gas manifold and th&iomem
the gas manifold is quite cumbersome. Using nitrogen gas at input of the MFC, it is calibrated by measuring ttewacfugSlas
recorded by the displacement method using a stop watch and then comparing with tlgedispldiped at the MFC.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831009943 A
(19) INDIA
(22) Date of filing of Application :19/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention A PROCESS FOR THE PRODUCTION OF INDUSTRIAL GRADE MAGNESIUM ALUMINATE
SPINEL (MGAL204) AND SPINEL BRICKAND CASTABLES MADE THEREFROMGG

(51) International classification :CO1F5/0(|(71)Name of Applicant :
(31) Priority Document No :NA 1)STEEL AUTHORITY OF INDIA LIMITED
(32) Priority Date :NA Address of Applicant :A Govt. of India Earprise, Research
(33) Name of priority country :NA Development Centre for Iron & Steel, Doranda, Rar&H#4002,
(86) International Application No ‘NA Jharkhand, India
Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No NA 1)NANDY SANDIP KUMAR
(61) Patent of Addition to Application Number ‘NA 2)KUMAR KAUSHLESH
Filing Date :NA 3)ROY INDRANIL
(62) Divisional to Application Number ‘NA 4)MISHRA BASUDEV
Filing Date :NA
(57) Abstract :

Disclosed herein is a process for the production of industrial grade magnesium aluminate spinel (MgAI204) and spimel bric
castables made therefrom. According to the invention industrial grade magnesia (>96% MgO) and high purity alumina (>9€
were admixed with varying amount of AI203 from 10 to 90% and MgO from 90 to 10% by weight. The samples were prepa
mixing using PVA solutions and pressed in carver press at 20T pressure to form small cylindrical samples with 20 mnaudan
5mm.thikness. Prepared samples were dried at 2000 C for 48 hours. Dried samples were fired at 12000 C, 14000 C, and :
2 hours respectively in furnace. Few samples were fired repetitively at all temperatures mentioned above. The coolesisam
measued to find the expansion or shrinkage occurred in the samples and studied in XRD tests to find the percent of Spireeit
stages and a thorough investigation have been made to correlate the percent of expansion/shrinkage with formationtbespir
matrix for present system with respect to firing the above mentioned temperatui@3%pure alumina and 2®5 % Industrial
grade Magnesia formed better spinel, very low shrinkage (1% linear) with above composition was observed when fre@ &irl
2 hours and low expansion properties (2.8% linear) after firing at 12000 C, 14000 C, and 15000 C for 2 hours respétctiusdy |
with cooling to room temperature.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831010001 A
(19) INDIA
(22) Date of filing of Application :19/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : SYNTHETIC ANTICOAGULANT PEPTIDES DERIVED FROM NAJA NAJA SNAKE VENOM

(51) International classification :A61K38/0(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)TEZPUR UNIVERSITY
(32) Priority Date :NA Address of Applicant :NAPAAM, TEZPUR, AS9/, INDIA,
(33) Name of priority country :NA 784@8
(86) International Application No :NA (72)Name of Inventor :
Filing Date ‘NA 1)MUKHERJEE, ASHIS MUMAR
(87) International Publication No NA 2)DUTTA, SUMITA
(61) Patent of Addition to Application Number  :NA
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abstract :

The current invention describes the anticoagulant potential @hargynthetic peptide with the formula X-A2-A3-At.-A5-A6-
A7-X2, designed by puttingpgether a discontinuous set of amino acid residues from the thrombin binding region of an anticc
phospholipase A2 enzyme from the Indian cobra (Naja naja) venom-ifiee trong anticoagulant synthetic peptide is capable
inhibiting two vital factors of the coagulation processrombin (factor lla) and factor Xa at nano and migrolar concentrations,
respectively, suggesting high selectivity. Furthermore, the synthetic peptide functions effectively at normal physiofalimais;
for exampé at pH 7.4 and at 37 oc and is devoid of any toxicity, thereby rendering it capable for use as an anticoagulant dri
treatment of thrombosis associated disorders
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831010019 A
(19) INDIA
(22) Date of filing of Application :19/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : A SPRAYMPREGNATION METHOD TO PRODUCE TAILORABLE SCR CATALYST PLATES
FOR DENOX IN THERMAL POWERPLANTS

(71)Name of Applicant :
. e . 1)BHARAT HEAVY ELECTRICALS LIMITED

EgB :;‘:i%:ﬂatgggbﬂﬁ?a%a“on jﬁ%lD%/O( Address of Applicant :With one of its Regional Offices at
(32) Priority Date :NA REGIONAL OPERATIONS DIVISION (ROD), PLOT NO: 9/1
(33) Nameyof riority countr :NA DJ BLOCK 3rd FLOOR, KARUNAMOYEE, SALTLAKE,
(&6) Intemaﬂo‘;al Ay Iicatioz No NA KOLKATA -700091, having its Registered Office at BHEL

Filing Date PP :NA HOUSE, SIRI FORT, NEW DELH{110049, INDIA
(87) International Publication No *NA Uf)%ﬁ?ﬁlé?lilxegfl\rﬂ:()DARA MADHUSOODANA
(61) Patent of Addition to Application Number ‘NA 2)SUKUMAR ROY

Filing Date :NA

I L : 3)LAKSHMI NARAYAN SATAPATHY
(62) Ei'l‘i’r']s"g‘e":‘t' 0 Application Number :m 4)GOVINDASWAMY THIRUPATHI
9 ‘ 5)SADANAND ACHARI
6)RATHINDRANTH DAS

(57) Abstract :

A method for selective catalytic reduction (SCR) catghyates for modifying the surface characteristics of SCR plates and tailc
the composition of the catalyst for higher nitrogen oxides conversion comprises the steps of: a. preparation of SCRopiateert
casting of SCR catalyst on the stainleg®bmesh; b. preparing a spraying solution containing acétadyst components such on

herein described; c. impregnation of SCR plates by spraying solution by spraying; d. drying of plates naturally and ithexesafte
for overnight;e. heat treatmermf coated SCR plates; characterized in that the catalytic composition can be changed and the
facilitated through spray impregnation process.
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(12) PATENT APPLICATION PUBLICATION (21) ApplicationN0.201831010026 A
(19) INDIA
(22) Date of filing of Application :19/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : NOMDRIENTED SILICON STEEL COMPOSITIONS CONTAINING PHOSPHORUS OR TIN OR
ANTIMONY AND A PROCESS FOR PRODUCINGHE SAME

(51) International classification :C23C8/0(|(71)Name of Applicant :
(31) Priority Document No :NA 1)STEEL AUTHORITY OF INDIA LIMITED
(32) Priority Date :NA Address of Applicant :A Govt. of India Enterprise, Resear
(33) Name of priority country :NA Development Centre for Iron & Steel, Doranda, Rar&H#4002,
(86) International Application No ‘NA Jharkhand, India
Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No :NA 1)SAHOO Gadadhar
(61) Patent of Addition to Application Number ‘NA 2)SINGH BALBIR
Filing Date ‘NA 3)SAXENA Atul
(62) Divisional to Application Number ‘NA 4)Kumar Santosh
Filing Date :NA
(57) Abstrad :

Disclosed herein is neoriented electrical Si steel compositions wherein phosphorus or tin or antimony is /are added to low £
to get improved magnetic properties, favourable texture and low core loss. The invented steels are etona@nicampared with
the conventionally known electrical steels and have the following compositions in % by wt.: C: 0.002Si: 1.202.50; Mn: 0.20
0.45, S: 0.002 0.01, Al: 0.03-0.20; P: 0.004 0.16 or Sn: 0.0010.15; or Sh: 0.0010.10. Theinvention includes a process for
producing the said steels.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831010044 A
(19) INDIA
(22) Date of filing of Application :19/03/2018 (43) PublicatiorDate : 20/09/2019

(54) Title of the invention : A SYSTEM FOR MEASURING WALL PRESSURE IN COKE OVEN FURNACE

(51) International classification :C10B15/0t|(71)Name of Applicant :

(31) Priority Document No ‘NA 1)TATA STEEL LIMITED

(32) Priority Date :NA Address of Applicant :Bistupur, Jamshedpur Jharkhand
(33) Name of priority country :NA 831001, India

(86) International Application No :NA (72)Name of Inventor :

Filing Date ‘NA 1)AJINKYA MESHRAM
(87) International Publication No *NA 2)RANJAN KUMAR SINGH
(61) Patent of Addition to Application Number ‘NA 3)PRATIK SWARUP DASH

Filing Date ‘NA 4)ATANU RANJAN PAL
(62) Divisional to Application Number ‘NA

Filing Date :NA
(57) Abstract :

A system (100) for measuring coking pressure at a fixed wall (6) of a lab/pilot scale coke oven. The system (100) grolodes
(19,24) provided over a heating side of the fixed wall (17,21); a pressure plate (1) being freely suspended over (8 gyaee
realize a pressure exerted from a heated coking coal; and a pressure transmitting assembly (2) coupled to the pr@gdore ple
transmit pressure exerted on the pressure plate (1) to a load cell (3), the load cell (3) being coupleestutieeansmitting
assembly (2), the load cell (3) being further coupled to a data logger (7), the data logger (7) being configured tadepacata
datafrom the load cell (3).
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(12) PATENT APPLICATIONPUBLICATION (21) Application No.201831010054 A
(19) INDIA
(22) Date of filing of Application :19/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : A STEEL COMPOSITION IN ACCORDANCE WITH API 5L R3ISPECIFICATION FOR X65
GRADE HAVING ENHANCED HYDROGEN INDUCED CRACKING (HIC) RESISTANCE, AND METHOD OF
MANUFACTURING THE STEEL THEREOF

:B22D17/2(|(71)Name of Applicant :
(51) International classification C21D6/00 | 1)TATA STEEL LIMITED
C22C38/02 Address of Applicant :Jamshedpur, 8310farkhand, India
(31) Priority Document No ‘NA (72)Name of Inventor :
(32) Priority Date ‘NA 1)Prashant Pathak
(33) Name of priority country ‘NA 2)Saurabh Kundu
(86) International Application No ‘NA 3)Basudev Bhattacharya
Filing Date ‘NA 4)Subrata Mukherjee
(87) International Publication No *NA 5)Amar Nath Bhagat
(61) Patent of Addition to Application Number ‘NA 6)Hrishikesh Shastri
Filing Date ‘NA 7)Badirujjaman Syed
(62) Divisional to Application Number ‘NA
Filing Date ‘NA
(57) Abstract :

The present disclosure relates to designing of steel composition for line pipe steel to be used for sour environmeglbddtk de
steel of the present discloswgehibits enhanced tensile properties in accordance with APl 5E2Plecification for X65 grade
steel, along with superior hydrogen induced cracking resistance with crack length ratio (CLR) of less than 10%, crasskriticki
(CTR) of less than 5%rack sensitivity ratio (CSR) of less than 2%. The developed steel is designed such that it is readily h
formed and welded to form linepipe tubes to be used for the transportation of natural gas or crude oil, especiallyadesadinegr
present diclosure also provide a method of manufacturing the said steel having the composition of the present disclosure.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Dateof filing of Application :30/07/2019

(21) Application N0.201937030802 A

(43) Publication Date : 20/09/2019

(54) Title of the invention : RANDOM ACCESS METHOD USER EQUIPMENT AND NETWORK DEVICE

:HO4W48/12H04W74/C
:201710012117.5

(51) International classification
(31) Priority Document No

(71)Name of Applicant :
1)HUAWEI TECHNOLOGIES CO., LTD.

(32) Priority Date :06/01/2017 Address of Applicant :Huawei Administrati@uilding
(33) Name of priority country :China Bantian, Longgang Shenzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/116834 |(72)Name of Inventor :

Filing Date :18/12/2017 1)LIU, Jiangin
(87) International Publication No ‘WO 2018/126879
(61) Patent of Addition to Application

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

Provided are a random access method a user equipment and a network device wherein same can reduce the interferehce
cells. Themethod comprises: a user equipment (UE) receiving at least two groups of random access configuration paramet
a network device wherein each group of random access configuration parameters comprises the maximum number of tran:
times of a radom access preamble and/or a power adjustment step length of the random access preamble during retransm
UE selecting according to the number and/or the threshold value of transmitted beams of the UE one group of random acct
configuration parmeters from the at least two groups of random access configuration parameters; the UE determining base
maximum number of transmission times of the random access preamble in the selected random access configuration paia
the power adjustent step length of the random access preamble during retransmission the transmission power of the randc
preamble; and the UE sending based on the transmission power the random access preamble to the network device.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030808 A
(19) INDIA
(22) Date of filing of Application :30/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : METHOD TO SECURE A SOFTWARE CODE

(51) International classification :G06F21/12G06F21/:[(71)Name of Applicant :
(31) Priority Document No :17153413.4 1)THALES DIS FRANCE SA
(32) Priority Date :26/01/2017 Address of Applicant :6, rue da Verrerie 92190 Meudon
(33) Name of priority country ‘EPO 2)SFNT GERMANY GMBH
(86) International Application No :PCT/EP2018/05186!((72)Name of Inventor :
Filing Date :25/01/2018 1)GARREAU, Eric
(87) International Publication No ‘WO 2018/138211 2)VOLPE, Sébastien
(61) Patent of Addition to Application ‘NA 3)GARBA, Peter
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

The present invention relates to method of securing a software code comprising at least one constant value said métigd g
secure software code and comprising the stepsdeftermining (S1) by a processor in the software code a constant vakle to
protected inserting (S2) by the processor in the software code an indexed array of values such that the constant value to b
can be determined from one value of the arnagplacing (S3) by the processor in the software code the conataatte be protecte
by a replacement variablenserting (S4) by the processor in the software code a first sequence of instructions which when e
at runtime:Acomputes the index in the array of the value from which the constant value to béeprotectbe determingextracts
from said array the value located at said computed index in said¥nmoay said extracted value determines the constant value t
protectedisets the value of said replacement variable equal to the determined cealstant
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030809 A
(19) INDIA
(22) Date of filing of Application :30/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention METHOD FOR IMAGE PROCESSING FOR CONTENT DETECTION

(51) International classification :G06K9/52G06K9/6;| (71)Name of Applicant :
(31) Priority Document No :17156741.5 1)COGISEN S.R.L.
(32) Priority Date :17/02/2017 Address of Applicant :Corso VittoriorBanuele 167/3 80121
(33) Name of priority country :EPO Napoli
(86) International Application No :PCT/EP2018/0540:|(72)Name of Inventor :

Filing Date :19/02/2018 1)RIINDERS, Christiaan Erik
(87) International Publication No ‘WO 2018/150026
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number  :NA

Filing Date ‘NA
(57) Abstract :

A method for content detection to be carried out by an electppo@essing unit based either on images or on a digital video str
images the images being defined by a single frame or by sequences of frames of said video stream with the aim of eshhiagic
isolating the frequency domain signals representiogngent to be identified and decreasing or ignoring the frequency domain |
with respect to the content within the images or the video stream comprising the steps of: obtaining a digital imagerreacfec
digital images from either a correspondsiggle frame or a corresponding sequence of frames of said video stream all the dig
images being defined in a spatial domain; selecting one or more pairs of sparse zones each covering at least a plostiggieof s
frame or at least two frames afid sequence of frames each pair of sparse zones generating a feature each zone being defir
sequences of spatial data; transforming the selected features into frequency domain data by combining for each zone said
sequences of spatial data thgh a 2D variation of an-transformation varying the transfer function shape and direction of the
frequency domain data for each zone thus generating a nhormalized complex vector for each of said features; combining all
normalized complex vectors t@fine a model of the content to be identified usable as an input for a content classifier. The ac
being that current detection methods are given better input data faster calculations and especially a much incressee radmitite
models which apture temporal data in video streams.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030335 A
(19) INDIA
(22) Date of filing of Application :26/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : WIRELESS COMMUNICATION METHOD AND DEVICE

(51) International classification :H04W16/02 (71)Name of Applicant :
(31) Priority Document No ‘NA 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :NA Address of Applicant :Huawei Administration Building
(33) Name of priority country :NA Bantian, Longgang Shenzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/0722¢€|(72)Name of Inventor :
Filing Date :23/01/2017 1)LI, Xiaojie
(87) International Publication No ‘WO 2018/133121 2)SHI, Fan
(61) Patent of Addition to Application ‘NA 3)JIAO, Fei
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Provided in an embodiment of the present invention are a wireless communication method and device. The method is parf
communication system comprising N cells at least two of the N cells can perform wireless communication using the sasde ¢
the carrier set comprises M carriers wherein the M carriers are divided into fffdiouency resource groups each tifreguency
resource group in the N tirfeequency resource groups comprises M tineguency resources M tifeequency resources ingh
same timerequency resource group correspond-tmene to the M carriers timdomain positions of timérequency resources
corresponding to the same carrier are different from one another N=2 and M=2. The method comprises: a network deviice
a first timefrequency resource group from the N tifinequency resource groups; and the network device performing wireless
communication within a first cell of the N cells through part or all of #frequency resources in the first tifrequency resouec
group. Thus by separating tird®main positions of timfrequency resources corresponding to the same carrier the present iny
can effectively reduce the interference between cells of the same frequency.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030337 A
(19) INDIA
(22) Date of filing of Application :26/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : DATA TRANSMISSION METHOD AND APPARATUS

(51) International classification :HO4W72/04H04L25/0|(71)Name of Applicant :
(31) Priority Document No :201710060332.2 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :24/01/2017 Address of Applicant :Huawei Administration Building,
(33) Name of priority country :China Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2018/072671|(72)Name of Inventor :
Filing Date :15/01/2018 1)CHENG, Meng
(87) International Publication No ‘WO 2018/137510 2)XU, Xiugiang
(61) Patent of Addition to Application ‘NA 3)WU, Yiqun
Number :NA 4)CHEN, Yan
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Providedin the present application are a data transmission method and apparatus the method comprising: a user device ac
least two signature sequences used for implementing multiple access for at least two data packets to be sent respeitvely |
corresponding signature sequence to process the at least two data packets to obtain at least two sending sequencesatnd s
least two sending sequences on the same time frequency resource to a network device. After receiving the at least two ser
seguences sent by the user device the network device acquires the at least two signature sequences used by the usending
the at least two sending sequences and on the basis of the sending sequence corresponding to each signature sespesine|
performs detection to acquire the at least two data packets; the user device can transmit multiple data packets iminslsaome
the same time frequency resource thereby improving the utilisation of time frequency resources saving@aeckane and
increasing data transmission efficiency.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030338 A
(19) INDIA
(22) Date of filing of Application :26/07/2019 (43) PublicatiorDate : 20/09/2019

(54) Title of the invention : DRIVING BEHAVIOR DETERMINATION METHOD DEVICE EQUIPMENT AND STORAGE
MEDIUM

(51) International classification :G07C5/08B60R16/(|(71)Name of Applicant :
(31) Priority Document No :201710127810.7 1)TENCENT TECHNOLOGY (SHENZHEN) COMPANY
(32) Priority Date :06/03/2017 LIMITED
(33) Name of priority country :China Address of Applicant :35/F, Tencent Building, Kejizhongyi
(86) International Application No :PCT/CN2018/07595|Road Midwest District of HTechPark, Nanshan District
Filing Date :09/02/2018 Shenzhen, Guangdong 518057
(87) International Publication No ‘WO 2018/161774 |(72)Name of Inventor :
(61) Patent of Addition to Application ‘NA 1)WANG, Dafeng
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstract :

A driving behavior determination method device equipment and storage medium. The method comprises: acquirig weticte
images therehiclein-motion images comprising a road image and vehicle images of vehicles in front and back (step 201); a
vehicle traveling information the vehicle traveling information being used to characterize the traveling state of thésteghi202)
and determining whether there is dangerous driving behavior present according to the simultaneotis-nettice images and th
traveling information of the vehicle the dangerous driving behavior referring to driving behavior which might causeesm gstep
203). Compared to a method for determining whether there is dangerous driving behavior present only according to ¢hetate
of a vehicle the present method makes the basis for determining dangerous driving behavior more comprehenpioeas the
accuracy of a determination result by means of combining more directly observant-irehidgon images.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030976 A
(19) INDIA
(22) Date of filing of Application :31/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : FASTENING STRUCTURE

(51) International classification :F16B39/02 (71)Name of Applicant :
(31) Priority Document No 2017033748 1)BOLT ENGINEER CO.
(32) Priority Date :24/02/2017 Address of Applicant :258, Iwaokachefurusato, Nishiku,
(33) Name of priority country :Japan Kobe-shi Hyogo 6512404
(86) International Application No :PCT/JP2017/0110¢|(72)Name of Inventor :

Filing Date :21/03/2017 1)SAEKI Hiroshi
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(61) Patent of Addition to Application .

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number ~ :NA

Filing Date ‘NA
(57) Abstract :

To provide a fastening structure which does not loosen when fastened which can be loosened easily when maintenaneglis
and for which bolts and nuts can be reused. [Solution] A fastening structure wherein a tehadidetia of a bolt 11 is inserted
through an attachment hole 12a of a member 12 to be attached so that the tip portion of the threaded shaft protrudes iere
is applied to the tip portion with a washer 13 therebetween and a small screwghtersetd toward the middle of the nut 14 with
suitable torque with the result that the three components that is the bolt 11 nut 14 and small screw 15 are secureer. TBdagm
slanted surface 13c formed on a first surface 13b facing the nut 14 veeib®ad surface 13d is a flat surface. The small screw 1
screwed into the nut 14 such that the axis of the small screw is orthogonal to the slanted surface 13c. The surfacdiftargtioe
the first surface 13b (slanted surface 13c) and the desumface 13d of the washer 13 and the first surface 13b has a smaller fr
coefficient than the second surface 13d.
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(54) Title of the invention : COMMUNICATION METHOD AND RELATED DEVICE AND SYSTEM

(51) International classification :H04W36/02 (71)Name of Applicant :
(31) Priority Document No :201710208884.3 1)HUAWEI TECHNOLOGIES CO., LTD.
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(33) Name of priority country :China Bantian, Longgang District Shenzhen, @gdong 518129
(86) International Application No :PCT/CN2018/0779z|(72)Name of Inventor :
Filing Date :02/03/2018 1)ZHANG, Bo
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(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Disclosed are a communication method and a related device and system. Thesygieises a terminal a first access network n
AN and a second access network node AN wherein the first AN is used for determining that the terminal meets the conditic
switching from the first AN to the second AN and a value of a target parameparforming encryption and/or integrity protectio
when the terminal communicates with the first AN before switching to the second AN is equal to a first reference vakieihis
used for sending a target message to the second AN to instructdine N to obtain a second reference value; the second AN
used for obtaining the second reference value according to the target message; and the terminal is used for obtaimidg the <
reference value wherein the second reference value is usedlas afithe target parameter for performing encryption and/or
integrity protection when the second AN communicates with the terminal. By means of the embodiments of the presenthev
security of a terminal can be improved.
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(54) Title of the invention : NETWORK SLICING MANAGEMENT METHOBND MANAGEMENT UNIT AND SYSTEM
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Filing Date :NA
(57) Abstract :

Embodiments of the present invention provide a network slicing management method and a management unit and systene
method. The method comprises: a first management unit determining requirement information of a subnet accondiregrierteq
information of network slicing the network slicing comprising at least one subnet; the first management unit sendimepatiaso!
request to a second management unit the first negotiation request carrying the requirement informatsbiétiaad the first
negotiation request being used to query a support status of the second management unit with respect to the requiretientaf
the subnet; and the second management unit determining that the second management unit cam sagpwerient information «
the subnet or the second management unit determining that the second management unit cannot support the requirenzent
of the subnet. According to the solution of the embodiments of the present invention differegemamtaunits can negotiate the
requirement information of the subnet such that network slicing management in-enaragacturer scenario becomes more flexi
and effective.
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(57) Abstract :

The disclosure relates to user equipment (UE) (700) comprising: a transceiver (701 ) configured to transceive radicorgsolurc
(RRC) messages between the UE (700) and a radio access network (RAN); and a radio resource(Z02rabefigured to activa
an operation mode of the UE (700) responsive to processing a first sequence (328) of RRC messages wbagestion situatior
is indicated by the RAN wherein the radio resource controller (702) is configured to actévateetition mode of the UE (700)
responsive to processing a second sequence (525 625) of RRC messages when a special situation in particular a catigasi
a power saving situation to reduce the energy consumption is indicated by the RAN aHateirty for processing the second
sequence (525 625) of RRC messages is less than a latency for processing the first sequence (328) of RRC messages.
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(57) Abstract :

The field of the invention is cellular and molecular biology and stem cells. Specifically the disclosure is directechtdasidorfor
harvesting and passaging single cell human pluripotent stem cells comprising: (i) 1 mM to about 30 niM sodiui)cé read;
comprising 10 mM to 170 mM KC1 or NaCl; and (iii) Ca2+/Mgee Dulbeccos phosphate buffered saline (DPBS) wherein s:
formulation has an osmoiarity of about 100 mOsmol/liter to about 350 mOsmol/liter. The formulation can be used fassagadc
and dislodging of pluripotent stern cells attached to 2D tissue culture vessels or grown in 3D suspension culture ¢samalll s
scale bioreactors) or any other application where passaging in the form of single cell population oisiemezmsded.
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(57) Abstract :

The present invention suitably transmits demodulation reference signals even when the demodulation reference sigpéfskfor
data channel are multiplexed in a short Transmission Time Interval (TTI). Aensgnal according to an aspect of the present
invention is characterized by including: a receiving unit which receives information on the number of supported contus)tewid
unit which controls the transmission of demodulation reference signals tgliak data channel in a second TTI shorter than a f
TTI wherein the control unit maps the demodulation reference signals to a resource set having a comb shape and mamath
channel to a frequency resource having a bandwidth associateth&itumber of supported combs.
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(54) Title of the invention : METHODS DEVICES AND SYSTEMS FOR MAINTAINING CONSISTENCY OF METADATA Al
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(62) Divisional to Application Number  :NA
Filing Date ‘NA
(57) Abstract :

A computerimplemented method may comprise providing a first executed agreement cache in a first data center and a sec
executed agreement cache in a second data cesttelying agreements on proposals to create or make changes to files storec
first and second data centers; storing metadata of the files referred to by the received agreements the first andtecsembnd €
agreement caches; maintaining the finstl second executed agreement caches synchronous with one another before the file:
to by the received agreements are created or changed; creating or making changes to the file referred to by the recewsl a
only after the first and secomkecuted agreement caches have been synchronized; and searching the first and/or second ex
agreement caches for updated metadata whenever requests for data of files stored in the first or second data ceivedsatbe
first or the second da centers and responsive to the received requests providing data corresponding to the updated metade
updated metadata is found.
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(54) Title of the invention : PHARMACEUTICAL COMPOSITION COMPRISING F1 AND F3 POLYPEPTIDES AND
APPLICATION THEREOF IN TREATING HPV INFECTION
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(31) Priority Document No  :201611223048.4 1)WANG, Tianfang
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Application Number :NA

Filing Date '
(62) Divisional to Application |

‘NA

Number ‘NA

Filing Date '
(57) Abstract :

A pharmaceutical compositiaromprising F1 and F3 polypeptides and an application thereof in treating an HPV infection. Th:
pharmaceutical composition is prepared into various conventional dosage forms such as an emulsion and ointment andi foa
treating a disease caused loyHPYV infection and prone to recurrence such as genital warts cervical cancer vulvar cancer per
cancer anal cancer and oral cancer.
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(54) Title of the invention : COMMUNICATION METHOD ACCESS NETWORK DEVICE AND TERMINAL

:HO4W56/00H04W72/C
:201710010644.2

(51) International classification
(31) Priority Document No

(71)Name of Applicant :
1)HUAWEI TECHNOLOGIES CO.,LTD.

(32) Priority Date :06/01/2017 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/118238 |(72)Name of Inventor :
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(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

The preseninvention relates to a communication method an access network device and a terminal. The method can compri
access network device determining a timing offset of a first carrier and a second carrier wherein the timing offseetsbatveden
the timing of downlink communication of the first carrier and the timing of uplink communication of the second carriet taerfe
is a carrier using a first radio access technology (RAT) and the second carrier is an uplink frequency divisioRDDplear(ier
using the first RAT and a second RAT; and the first access network device sending first indication information to anteensiimal
the first indication information is used for indicating the timing offset and the timing offset is usedeionidéeng the timing of the
second carrier. In the method by indicating a timing offset a terminal obtains a time location on a shared frequendtiydiasthisz
frequency band resources of LTE can be used and the resource utilization rate is thuesdimpro
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(31) Priority Document No ‘NA 1)HUAWEI TECHNOLOGIES CO., LTD.
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(33) Name of priority country :NA Bantian Longgang District Shenzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/09769C|(72)Name of Inventor :
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Filing Date :NA
(57) Abstract :

Disclosed is aoltage regulation circuit comprising: a first switch unit (1) a second switch unit (2) a third switch unit (3) a first
comparison control unit (4) a second comparison control unit (5) and a load (6) wherein the first switch unit and tisevgéebond
unit both receive a voltage input from a power supply (VDD) and are used for providing a first output voltage (VVDD) to tine
first comparison control unit is connected to the first switch unit and is used for determining based on the first tafgpua Viost
reference voltage (Vrefl) and a second reference voltage (Vref2) a first bias voltage so as to use the first biascooltiag¢he
magnitude of the equivalent resistance of the first switch unit by means of digital control; and theceeqmendson control unit is
respectively connected to the third switch unit and the second switch unit and is used for determining based on the fidtame
a second output voltage (VDR) and a third reference voltage (Vref3) a second bias valtagiag the second bias voltage to col
the magnitude of the equivalent resistance of the third switch unit and the second switch unit by means of analog emoitagd
regulation circuit can ensure that a higher power supply rejection ragialisad across a wide output current range.
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Filing Date :NA
(57) Abstract :

Embodiments of the present application relate to the technical field of electronic products and provide a protectioe adaivigtf
computer and a twin-one computer which are capabliestably supporting a tablet computer in a notebook mode and improvir
use convenience and light and thin experience in a tablet mode. The protective casing for a tablet computer compsiggsoatfil
plate a second support plate and a coveeptatated in the same horizontal plane and arranged in sequence along a first direc
The first support plate is hingedly connected to the second support plate by means of a damping rotating shaft; thepsetond
plate is rotatably connected to tbaver plate; a bottom support is provided on the edge of the end of the upper surface of the
support plate close to the cover plate; the first support plate and the second support plate are used for supporeugjragnthprot
back surface of the@blet computer; the bottom support is used for detachably connecting to the side wall of the tablet compt
cover plate is used for mounting a keyboard; and after the cover plate rotates and the cover plate and the first amupsecond
plates ae folded in half the cover plate can be used for protecting the front surface of the tablet computer. The present &ppl
used for protecting a tablet computer.
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(57) Abstract :

A base station according to one embodiment of the present inventicamhiagiex generation unit that generates an index that
indicates the position in the temporal direction of a synchronization signal or a synchronization signal block in whtdak phy
broadcast channel is disposed; and a transmission unit that usesnaore synchronization signals among a primary synchroniz
signal a secondary synchronization signal and a tertiary synchronization signal to transmit a part of the index amhysiealthe
broadcast channel to transmit the remaining portion oifithex.
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Application Number Hﬁ
Filing Date '
(62) Divisional to ‘NA
Application Number ‘NA
Filing Date '
(57) Abstract :

Methods of treating or ameliorating urinary tract infection (UTI) including complicated urinary tract infection (cUTuéed ac
pyelonephritis (AP) comprisingdministering a composition comprising a cyclic boronic acid ester vaborbactam in combinatic

meropenem are disclosed herewith.
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Filing Date ‘NA
(57) Abstract :

Disclosed is a method and device for the notification of informatimout an RANbased notification area comprising: a network ¢
node determines RNA information about an RAN notification area according to a preset policy; the network side node send
determined RNA information to a terminal. The policy comprisesodriee following: representing the RNA information using a
mode configured by a network side; or determining a representation mode of the RNA information according to relate@méd
the terminal.
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‘NA
Number ‘NA
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(57) Abstract :

The invention relates tosantered product having a relative density of more than 90%ith more than 80% of the volume there
formed by a stack of flat small ceramic plates (10) all of said small plates having a mean thickness of less th&a\dngxg width
() greaterthan 50 mm; and comprising more than 20% of alumina as a percentage based on the weight of the product the v
the product being the largest dimension measured in the plane (C) in which the length of the product is measurecim a direc
perpemicular to the direction of said length the length (L) of said product being the largest dimension thereof in a plaa#g|Gp

the general plane in which the small plates extend.
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COMMUNICATION SYSTEM

(51) International :H04J11/00HO4W48/08HOAW72/
classification

(31) Priority Document No :62/442237

(32) Priority Date :04/01/2017

(33) Name of priority countr:U.S.A.

(86) International Applicatio

No :PCT/KR2018/000200
Filing Date :04/01/2018
E\l807) International Publlcatlo:WO 2018/128427

(61) Patent of Addition to

(71)Name of Applicant :

1)SAMSUNG ELECTRONICS CO., LTD.

Address of Applicant :129, Samsung Yeongtonggu

Suwonsi Gyeonggido 16677
(72)Name of Inventor :

1)NAM, Young-Han

2)CHEN, Hao

3)GUO, Li

4)CHANDRASEKHAR, Vikram

Application Number Hﬁ
Filing Date '
(62) Divisional to Applicatior,
‘NA
Number ‘NA
Filing Date '
(57) Abstract :

The presentlisclosure relates to a pih-Generation (5G) or 5G communication system to be provided for supporting higher ¢
rates Beyond 4tGeneration (4G) communication system such as Long Term Evolution (LTE). A method of user equipment
system inform#aion transmission in a wireless communication system is provided. The method comprises receiving from a b,
(BS) a synchronization signal/physical broadcasting channel (SS/PBCH) block comprising a PBCH that carries a mastenin
block (MIB) including an SIB1 CORESET configuration wherein the SIB1 CORESET configuration comprises a frequency |
number of resource blocks (RBs) comprising an SIB1 CORESET associated with the SS/PBCH block and information of tir
resources of the BIL CORESET determining an initial active bandwidth part (BWP) comprising the frequency location the ni
RBs comprising the SIB1 CORESET and a numerology of remaining minimum system information (RMSI) and receiving frc
BS a physical downlink cordl channel (PDCCH) mapped to at least one Hireguency resource within the SIB1 CORESET

wherein the PDCCH includes scheduling information of a physical downlink shared channel (PDSCH) containing an SIB 1.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :27/07/2019

(21) Application N0.201937030393 A

(43) Publication Date : 20/09/2019

(54) Title of the invention : METHOD AND DEVICE FOR TRANSMITTING SIGNALS

‘C?;S)S'i?ff;{}g‘ﬁ;"“a' "HO4W72/04H04WA8/08HOAWS6/!

(31) Priority Document N0:201710011313.0

(32) Priority Date :06/01/2017

(33) Name of priority -China

country

fG)”'Q;fig”na}\'%”a' 'PCT/KR2018/000231
PP :05/01/2018

Filing Date
(87) International
Publication No
(61) Patent of Addition to

‘WO 2018/128446

(71)Name of Applicant :

1)SAMSUNG ELECTRONICS CO., LTD.

Address of Applicant :129, Samsung, Yeongtonegu,

Suwonsi, Gyeonggido 16677
(72)Name of Inventor :

1)LI, Yingyang

2)ZHANG, Shichang

3)WANG, Yi

Application Number Hﬁ
Filing Date '
(62) Divisional to ‘NA
Application Number ‘NA
Filing Date '
(57) Abstract :

The present application provides a methodfansmitting signals which includes the following. A device determinesftieggiency
resources for transmitting a first type of system information and a second type of system information according to &sygchr
signal and/or a broadcast channel datees a reference signal (RS) for demodulating the first type of system information and
second type of system information according to the-filaguency resources and transmits the first type of system information

second type of system informatiand the corresponding reference signal.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030410 A
(19) INDIA
(22) Date of filing of Application :27/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : MOBILE DEVICE WITH MULTIPLEANTENNA SYSTEM

(51) International classification :H01Q1/36 (71)Name of Applicant :
(31) Priority Document No :62/446173 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :13/01/2017 Address of Applicant :Huawei Administration Building
(33) Name of priority country US.A Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2018/07261|(72)Name of Inventor :

Filing Date :15/01/2018 1)HUANG, Wei
(87) International Publication No ‘WO 2018/130218
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

Embodiments provide mobile device comprising a body frame; processing circuitry affixed to the body frame; a first aht@nn
second antenna arranged adjacent to each other in the body frame the first antenna and the second antehnecelpletddalthe
processing circuitry to provide radiation wherein the first antenna and the second antenna share a common ground iz fioel
frame wherein the first antenna is configured to provide radiation of a first polarization and whessnodhd antenna is configure
to provide radiation of a second polarization substantially orthogonal to the first polarization to provide a signal stlatien the
first antenna and the second antenna.
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(19) INDIA
(22) Date of filing of Application :27/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : PRODUCTION METHOD AND PRODUCTION DEVICE FOR POLYMER

(51) International classification :C08F6/10C08F2/01C08F36:|(71)Name of Applicant :

(31) Priority Document No :2017017070 1)ZEON CORPORATION
(32) Priority Date :01/02/2017 Address of Applicant 2, Marunouchi ichome Chiyodaku
(33) Name of priority country  :Japan Tokyo 1008246
(86) International Application N¢:PCT/JP2018/001546 (72)Name of Inventor :
Filing Date :19/01/2018 1)KANAUCHI Masanobu
(87) International Publication NcWO 2018/142965 2)ONO Ryuichi

(61) Patent of Addition to

Application Number Hﬁ
Filing Date '
(62) Divisional to Application ‘NA
Number :N A
Filing Date '

(57) Abstract :

The present invention provides a technology that efficiently isolates re@wreuses a solvent and/or residual monomers fron
polymercontaining liquid obtained by polymerizing rawaterial monomers. This production method for a polymer includes: a
(A) for polymerizing rawmaterial monomers and obtaining a polymentainng liquid that includes polymers; a step (B) for
isolating from the polymecontaining liquid a recoverecbmponentontaining fluid that includes a recovered component that
comprises a solvent and/or residual monomers; a step (C) for supplying the edammaponenicontaining fluid to a fractional
distillation column isolating a fraction that includes impurities that have a higher boiling point than the recovered moamgbae
fraction that includes impurities that have a lower boiling point thanettevered component and obtaining a kighity recovered
component fraction; and a step (D) for performing polymerization using thephigy recovered component fraction.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030412 A
(19) INDIA
(22) Date of filing of Application :27/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : A SYNTHETIC IMPLANTABLE SCAFFOLD

(51) International classificatior:A61F2/08A61L27/10A61L27/4|(71)Name of Applicant :

(31) Priority Document No  :2016905392 1)COMMERCIAL DEVELOPMENT & INDUSTRY
(32) Priority Date :30/12/2016 PARTNERSHIPS
(33) Name of priority country :Australia Address of Applicant :CDIP Research Portfolio, Level 6, J
(86) International Application . Foss Russell Building (G02), City Road The University of
No :551/27\50210717/051466 Sydney, New South Wales 2006
Filing Date ' (72)Name of Inventor :
(87) International Publication . 1)ZREIQAT, Hala
No WO 2018/119493 2)ROOHANIESFAHANI, Seyed Iman
(61) Patent of Addition to ‘NA 3)RAMASWAMY, Yogambha
Application Number : 4)NO, Young Jung
. ‘NA
Filing Date
(62) Divisional to Application .
‘NA
Number ‘NA
Filing Date ’
(57) Abstract :

The present invention provides a synthetic implantable scaffold comprising a plurality of polymer fibres in contact mpbsaticm
comprising a hydrogeorming polymer and a biocompatibteramic material. Preferably the polymer fibres are formed from ult
high molecular weight polyethylene (UHMWPE) and are in the form of a bundle of fibres. Preferably the implantable scaffol
comprises a plurality of bundles of individual polymer fibrdgali may be in the form of a braid. The hydrefm@ming polymer is
preferably polyvinyl alcohol for mimicking the fib#eCM hierarchical structure of native tendons or ligaments. The biocompati
ceramic material is preferably Hardystonite (Ca2ZnSi2@ped with Sr Mg or Ba. The synthetic implantable scaffold of the
invention is particularly suited as a synthetic ligament or tendon. The invention also relates to a method for prepéhnigtica sy
implantable scaffold and use of the implantable scaffmigértial or full tendon or ligament repair.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :27/07/2019

(21) Application N0.201937030413 A

(43) Publication Date20/09/2019

(54) Title of the invention : COMMUNICATION METHOD AND DEVICE

(51) International classification :HO4W88/10H04W8/2|(71)Name of Applicant :
(31) Priority Document No :201710061266.0 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :25/01/2017 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgang District Shenzhé&huangdong 518129
(86) International Application No :PCT/CN2018/07363C|(72)Name of Inventor :
Filing Date :22/01/2018 1)PENG, Wenijie
(87) International Publication No ‘WO 2018/137579 2)DAI, Mingzeng
(61) Patent of Addition to Application ‘NA 3)ZHANG, Hongzhuo
Number :N A
Filing Date ’
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Provided are a communication method and device used for supporting a communication system of a first communicatiomd
a second communication standard. The communication system comprisest@ti@ssupporting the connection with a core nety
of the first communication standard and a core network of the second communication standard information broadcast by th
station comprising a first area identifier. The method comprises: a temadg@ling information broadcast by a base station; if th
terminal enters a cell subordinated to the base station from a cell of a first communication standard when the infarauktist i
the base station comprises a second area identifier then&diimitiating an area update to a core network of a second communic
standard; or if the terminal enters a cell under the base station from a cell of the second communication standardfwheatiba
broadcast by the base station comprises anskarea identifier and the second area identifier does not belong to a current are:
the terminal the terminal initiating an area update to the core network of the second communication standard. Communicat
reliability can be improved when a temmal moves between cells by the base station broadcasting the area identifiers of two

communication standards.

No. of Pages : 4No. of Claims : 2

The Patent Office Jooal No.

38/2019 Dated 20/09/2019 44169



(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030414 A
(19) INDIA
(22) Date offiling of Application :27/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : METHOD AND DEVICE FOR REALIZING VALURADDED SERVICE AND CLOUD SERVER

(51) International classification :H04L.29/08 (71)Name of Applicant :
(31) Priority Document No :201710048019.7 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :20/01/2017 Address of Applicant :Huawei Administrati@uilding
(33) Name of priority country :China Bantian, Longgang Shenzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/0789¢|(72)Name of Inventor :

Filing Date :31/03/2017 1)LI, Nian
(87) International Publication No ‘WO 2018/133205
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

An embodiment of the present invention relates to a method and device for realizing-addddeservice and a cloud server. The
methodcomprises: a cloud server acquiring attribute parameters of one or more UE units the attribute parameters comprisil
operation state parameters; the cloud server determining a faulty UE unit from the one or more UE units accordingdtidhe o
state peameters; the cloud server transmitting to a control unit corresponding to the faulty UE unit a notification messagag:
fault information of the faulty UE unit such that the control unit displays the fault information and receives a selectimmop
performed by a user according to the fault information; the cloud server receiving a first feedback message transmaittedtiny 1
unit according to the selection operation; and the cloud server transmitting to a maintenance server and adbertiisgfeedbacl
message the fault information and attribute information of the user.
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(43) Publication Date : 20/09/2019

(54) Title of the invention : METHODS FOR MANUFACTURING BULKED CONTINUOUS FILAMENT FROM COLORED

RECYCLED PET

(51) International classificaticB29B17/00B29B17/02B29D99/i
(31) Priority Document No  :15/419955

(32) Priority Date :30/01/2017
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(86) International Application

(71)Name of Applicant :
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Address of Applicant :160 South IndusirBlvd. Calhoun,
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(72)Name of Inventor :

‘PCT/US2018/015751
No N 20/01/2018 1)CLARK, Thomas, R.
Filing Date
5\1807) International Publ|cat|on:WO 2018/140884
(61) Patent of Addition to ‘NA
Application Number :NA
Filing Date '
(62) Divisional to Application,
‘NA
Number ‘NA
Filing Date '
(57) Abstract :

Methods of manufacturing bulked continuous carpet filament which in various embodiments comprise: (A) grinding recyclet
bottles into a group of flakes; (Byashing the flakes; (C) identifying and removing impurities including impure flakes from the
of flakes; (D) adding one or more color concentrates to the flakes; (E) passing the group of flakes through an MRS18&)rude
while maintaining the preage within the MRS portion (420) of the MRS extruder (400) below about 25 millibars; (F) passing
resulting polymer melt through at least one filter (450) having a micron rating of less than about 50 microns; and (@h@®rmin
recycled polymer into Hked continuous carpet filament that consists essentially of recycled PET.
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(54) Title of the invention : POSITIONING OF UNMANNED AERIAL VEHICLES USING MILLIMETER/AVE BEAM

INFRASTRUCTURE

(51) International classification :G01S1/14G01S1/20G08G5,
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(72)Name of Inventor :

1)SAKAGUCHI, Kei

2)MAHLER, Kim

3)HAUSTEIN, Thomas

Application Number Hﬁ 4)KEUSGEN, Wilhelm
Filing Date '

(62) Divisional to Application ‘NA

Number :NA
Filing Date '

(57) Abstract :

Embodiments provide an unmanned aerial vehicle comprising a receiver and a pleséioniner. The receiver is configured to
receive two periodic wideband signals transmitted from two spaced apart base stations of a navigation system for uniedanne
vehicles wherein the two periodic wideband signals are-siymehronized. The posith determiner is configured to determine a
position of the unmanned aerial vehicle relative to the two base stations based on a difference between receptiore tiwes of -
periodic wideband signals and based on reception intensities of the two peiaeliamd signals.
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(54) Title of theinvention : CELLULAR COMMUNICATION NETWORK USING A USER EQUIPMENT IDENTIFIER

(51) International classificatio:H04W4/70H04W16/28H04B7/(|(71)Name of Applicant :

(31) Priority Document No  :17155201.1 1)FRAUNHOFER-GESELLSCHAFT ZUR F ORDERUNG
(32) Priority Date :08/02/2017 DER ANGEWANDTEN FORSCHUNG E.V.
(33) Name of priority country :EPO Address of Applicant :HansasBa27c 80686 NInchen
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No N 107/02/2018 1)KASPARICK, Martin .

Filing Date 2)GARRIDO CAVALC ANTE, Renato Luis
(87) International Publication , 3)WIERUCH, Dennis
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(62) Divisional to Application 8)FEHRENBACH, Thomas

‘NA

Number ‘NA

Filing Date '
(57) Abstract :

The present invention concerns a cellular communication network (10) comprisingstatiase(11) serving a radio cell (12) and
least one user equipment (13) located within said radio cell (12) wherein the base station (11) is configured to réicesigralra
(14) from the user equipment (13) and to determine at least one sigpattyr(15) of said received radio signal (14) wherein the
station (11) is further configured to assign a user equipment identifier (16) to said user equipment (13) based ondhe a leas
determined signal property (15). The present invention fudbecerns a base station (11) to be used in the above mentioned ¢
network (10) as well as corresponding methods.
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No ‘WO 2018/129255
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(71)Name of Applicant :
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Application Number Hﬁ
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Application Number ‘NA
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(57) Abstract :

The present disclosure relates to engineered IgG Fc constructs and uses thereof.
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(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstract :

Device for adjusting the opening pressure of an implantable valve in particular intended for the treatment of hydroaphalves
including arotor of rotation axis the angular position of which determines said opening pressure a locator comprising a key
a rotor actuator mickmagnet that is mobile between first and second insertion depths the second insertion depth being sma
the first insertion depth; the actuator magnet exerting a magnetic field designed when the locator is placed agairdtalpatiim
under which the valve has been implanted the valve being placed in a window of the locator to unlock the rdist aigbgion
depth and to be rotationally coupled to the rotor at the second insertion depth.
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Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

Provided in the embodiments of the present application are a message protection method a user device and a core reetivoe
method comprises: sending a requasssage without security protection to the core network device the request message cor
first random number; receiving an abnormal response message the abnormal response message comprising a third randdi
a signature; and on the basiglod third random number the signature and an acquired certificate determining whether the ab
response message is a valid message. The message protection method provided in the embodiments of the present applic
implement security protectidior messages transmitted before a security context is established between the user device and
network device improving the security of network communication.
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(57) Abstract :

Embodiments of the present application retatthe technical field of wireless communications and provide a transverse magn
mode dielectric resonator a filter and a communication device. Thermodynamic deformation of the transverse magnetic mo
dielectric resonator in the working environment ¢ absorbed the assembly is simpler and the welding reliability is higher. T
transverse magnetic mode dielectric resonator comprises a shell with the top opened; the open side of the shell isthravidec
cover plate; the cover plate and the shetllese a chamber; an inner wall of the chamber is conductive; a dielectric resonant c
is provided in the chamber; a cavity is formed inside the dielectric resonant column; an adjusting element is provideden the
plate; one end of the adjustinigment extends into the cavity and can move up and down relative to the cavity; both ends of
dielectric resonant column are respectively welded to the cover plate and a bottom plate of the shell; the part wettielé dtrithe
resonant column of theover plate is made of an elastic material and the part welded to the dielectric resonant column of the
plate is made of the elastic material. The present application is used for manufacturing the transverse magnetic miade diele
resonator.
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(62) Divisional to Application;
‘NA
Number ‘NA
Filing Date '
(57) Abstract :

A communication method and system for converging a fifth generation (5G) communication sysappfoting higher data rates
beyond a fourth generation (4G) system with a technology for Internet of things (I0T) are provided. The communicaticanche
system may be applied to intelligent services based on the 5G communication technology andetlaéeldTechnology such as
smart home smart building smart city smart car connected car health care digital education smart retail security amdicase#x
method of a user equipment for supporting a first communication system and a second cationigyistem is provided. The
method comprises shifting first resource blocks (RBs) associated with transmission in a first communication systenirby a ce
frequency value to match a grid of the first RBs with a grid of second RBs associated withssamsimia second communication
system and transmitting the shifted first RBs to a base station.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030702 A
(19) INDIA
(22) Date of filing ofApplication :30/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : PROTECTION SYSTEM FOR PROTECTING BUILDINGS FROM AIRPLANES CRASHING INT
THEM

(51) International classification :E04H9/04F42D5/04| (71)Name of Applicant :
(31) Priority Document No :10 2017 201 915.8 | 1)FRAMATOME GMBH
(32) Priority Date :07/02/2017 Address of Applicant :PatbosserStrasse 100 91052
(33) Name of priority country :Germany Erlangen
(86) International Application No :PCT/EP2018/0529'|(72)Name of Inventor :
Filing Date :06/02/2018 1)FILA, Adam
(87) International Publication No ‘WO 2018/146104 2)VLASKI, Viktor
(61) Patent of Addition to Application |
‘NA
Number ‘NA
Filing Date ’
(62) Divisional to Application Number  :NA
Filing Date ‘NA
(57) Abstract :

The invention relates to a protection system (20) for protecting a building from airplanes crashing into them and $iraitardyg
impacts having a thregimensionaprotective grid (22) mounted in front of a building wall (24) at a distance thereto and which
comprises supports €15) which are interconnected. The aim of the invention is to improve said type of protection system sut
even impacts of heavy fowngine aircraft for example a Boeing 747 or airbus A380 does not destroy the integrity of the build
protected by that system. This is achieved such that the protective grid (22) is supported on the building wall (2&liby af plu
plastically deformale energy absorbing elements (32).
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :30/07/2019

(21) Application N0.201937030722 A

(43) Publication Date : 20/09/2019

(54) Title of the invention : METHOD AND SYSTEM FOR ADIABATIC NITRIDING OF AROMATES

(51) International classification

(31) Priority Document No

(32) Priority Date

(33) Name of priority country

(86) International Application No
Filing Date

(87) International Publication No

(61) Patent of Addition to Application

Number
Filing Date

(62) Divisional to ApplicatiolNumber
Filing Date

:C07C201/08C07C205/
:10 2017 000 973.2
:03/02/2017
:Germany
:PCT/EP2017/082770
:14/12/2017

‘WO 2018/141451
‘NA

‘NA

‘NA

‘NA

(71)Name of Applicant :

1)JOSEF MEISSNER GMBH & CO. KG

Address of Applicant :Bayenthaligel 1620 50968 Kin

(72)Name of Inventor :

1)POHLMANN, J iirgen

2)HERMANN, Dr. Heinrich

3)HANDEL, Mirko

4)WERNITZ, Sophie

5)FANKEL, Stefan

(57) Abstract :

The invention relates to a method for preferably adiabatic nitriding of nitrable aromatic organic compounds (aromatas) and
corresponding system in particular a production plant (nitratiant) for carrying out said method.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030792 A
(19) INDIA
(22) Date of filing of Application :30/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : ENERGY STORAGE DEVICES AND SYSTEMS

(51) International (71)Name of Applicant :

:HO1M10/052H01M10/058HO1M2/(

classification 1)3DBATTERIES LTD.
(31) Priority Document Nc:62/441462 Address of Applicant :2A Bergman Streéth Floor 7670503
(32) Priority Date :02/01/2017 Rehovot

(33) Name of priority ‘USA (72)Name of Inventor :

country e 1)SCHREIBER, Erez

(86) International . 2)BURSHTAIN, Doron
o :PCT/IB2018/050027

SIoaL 0 el

Sjgli'g‘;’i;”nam”a' ‘WO 2018/122827

(61) Patent of Addition to .

Application Number mﬁ
Filing Date '
(62) Divisional to ‘NA
Application Number :NA
Filing Date '
(57) Abstract :

A packaging element comprising a polymer layer and having a thickness of between 10 and 200 micro meter; wherein tige
element being for use in providing an essentially sealedfveéenclosure of an energy storage desitg wherein the polymer is
selected from: poly(paraylylene) polym- xylylene adipamide dielectric polymer silicabhased polymer polyurethane acrylic
polymer rigid gas impermeable polymer fluorinated polymer epoxy polyisocyanate PET silicone rubbee slastomer polyamid
and any combinations thereof.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030793 A
(19) INDIA
(22) Date of filing of Application :30/07/2019 (43) Publication Date 20/09/2019

(54) Title of the invention : METHOD FOR FEEDING BACK CHANNEL STATE INFORMATION TERMINAL DEVICE AND
NETWORK DEVICE

(51) International classification :H04B7/04H04B7/06H04L1/(|(71)Name of Applicant :

(31) Priority Document No ‘NA 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :NA Address of Applicant :Huawei Administration Building
(33) Name of priority country  :NA Bantian, Longgang Districdhenzhen, Guangdong 518129
(86) International Application N:PCT/CN2017/072731 (72)Name of Inventor :

Filing Date :26/01/2017 1)YANG, Ye
(87) International Publication NcCWO 2018/137235 2)SU, Bailong

(61) Patent of Addition to

Application Number mﬁ
Filing Date '
(62) Divisional to Application ‘NA
Number :N A
Filing Date ’

(57) Abstract :

Embodiments of the present invention provide a method for feeding back Channel State Information (CSI) a terminal @evic
network device so that the network device can obtain-aauracyCSIl. The method comprises: a terminal device sends matrix
information of a dimensioreduction matrix to a network device the number of first dimensions of the dimeesiaction matrix
being the same as that of transmitting antenna ports of the netexde énd second dimensions of the dimenseatuction matrix
being smaller than the first dimensions of the dimenssaluction matrix; the terminal device transmits vector information of a
feature vector of a downlink equivalent channel to the networice¢he feature vector of the downlink equivalent channel bein
obtained on the basis of the dimensieduction matrix wherein the matrix information comprises a matrix index of the dimens
reduction matrix or the matrix information comprises informatbtained by quantifying elements of the dimensezuction matri:
by the terminal device and the vector information comprises a vector index of the feature vector or the vector infomaisesc
information obtained by quantifying the elementshaf teature vector by the terminal device.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030794 A
(19) INDIA
(22) Date of filing of Application :30/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : INTEFCELL BEAM COORDINATED SCHEDULING METHOD AND RELATED DEVICE

(51) International classification :HO4W72/12 (71)Name of Applicant :
(31) Priority Document No :201710058346.0 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :26/01/2017 Address of Applicant :Huawei Administration Building,
(33) Name of priority country :China Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2018/07367|(72)Name ofInventor :
Filing Date :22/01/2018 1)ZHANG, Pan
(87) International Publication No ‘WO 2018/137586 2)REN, Yazhen
(61) Patent of Addition to Application ‘NA 3)JIANG, Chenggang
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

An inter-cell beam coordination scheduling method and a related device. Theehliteeam coordination scheduling method
comprises: a first wireless access degerving a collaborative cell receives a coordinated scheduling request for an edge use
terminal in a serving cell the coordinated scheduling request carrying an indication of a downlink narrow transmittireg Deam
and the downlink narrow transmittifigeam set Dx1 being a downlink narrow transmitting beam set which satisfies a minimurn
interference principle determined for the edge user terminal by means of beam training; perform downlink schedulingstot af
the edge user terminal in the seryitell wherein the first wireless access device may first use a narrow transmitting beam in t
downlink narrow transmitting beam set Dx1 to perform downlink scheduling on a user terminal reside in the collaborative ce
Embodiments of the present apptioa may improve the coordination of beam scheduling among cells thereby reducing interd
among the cells.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938030328 A
(19) INDIA
(22) Date offiling of Application :26/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : SELF CONFIGURING AND OPTIMISATION OF CELL NEIGHBOURS IN WIRELESS
TELECOMMUNICATIONS NETWORKS

(51) International classification :H04W16/00 (71)Name of Applicant :
(31) Priority Document No : 1)Unwired Planet, LLC
(32) Priority Date :26/07/2019 Address of Applicant :P.O. Box 2588, Plano, Texas 7502:
(33) Name of priority country : U.S.A.
(86) International Application No :PCT/EP2007/0017:|(72)Name of Inventor :
Filing Date :28/02/2007 1)MOE, Johan
(87) International Publication No ‘WO0/2008/104196 2)KALLIN, Herald
(61) Patent of Addition to Application |
‘NA
Number ‘NA
Filing Date ’
(62) Divisional to Application Number  :3362/KOLNP/2009
Filed on :22/09/2009
(57) Abstract :

The present invention aims to reduce the cost of planning and maintaining neighbour cell sets by requiring mobile temmaiel:
an additionakffort to identify uniquely neighbouring cells in the radio network.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :29/07/2019

(21) Application N0.201938030604 A

(43) Publication Date : 20/09/2019

(54) Title of the invention : A MULTADIRECTIONAL POWER CONVERSION SYSTEM

(51) International classification :HO2M7/00 (71)Name of Applicant :
(31) Priority Document No :60/888,991 1)A123 SYSTEMS LLC
(32) Priority Date :09/02/2007 Address of Applicant :200 WEST STREET WALTHAM
(33) Name of priority country ‘U.S.A. MASSACHUSETTS 0245UNITED STATES OF AMERICA
(86) International Application No :PCT/US08/05352 |(72)Name of Inventor:

Filing Date :08/02/2008 1)TOTH, AKOS
(87) International Publication No ‘W0/2008/098230
(61) Patent of Addition to Application )

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :2830/KOLNP/200

Filed on :05/08/2009
(57) Abstract :

A multi-directional power conversion system for providing power to a motor of a hybrid vehicle includes an electric control
electric motor which provides a driving force to the vehicle; a primary erstoggge device; and a secondary energy storage de
An energy management system communicates parameters of the energy storage devices to the electronic control unit. A p
manipulating device is coupled between the primary energy storage device aeddhdary energy storage device that is config
to manage power between the energy sources and deliver electricity external the vehicle.
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(12) PATENT APPLICATION PUBLICATION (21) ApplicationN0.201938030795 A
(19) INDIA
(22) Date of filing of Application :30/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : METHOD AND APPARATUS OF CONFIGURING DOWNLINK TIMING AND TRANSMITTING
RANDOM ACCESS RESPONSE IN MOBILEOMMUNICATION SYSTEM USING CARRIER AGGREGATION

(51) International classification :H04W56/00 (71)Name of Applicant :
(31) Priority Document No :61/471,872 1)SAMSUNG ELECTRONICS CO., LTD.
(32) Priority Date :05/04/2011 Address of Applicant :129, Samsung, Yeongtonegu
(33) Name of priority country U.S.A Suwonsi, Gyeonggido 16677, Rpublic of Korea
(86) International Application No :PCT/KR2012/00257|(72)Name of Inventor :

Filing Date :05/04/2012 1)JANG, Jae Hyuk
(87) International Publication No 'W0/2012/138142 2)JEONG, Kyeong In
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :2864/KOLNP/2013

Filed on :30/09/2013
(57) Abstract :

The invention relates to a method by a terminal supporting a carrier aggregation, CA, the method comprising: receigihgsia
station, a radio resource control message to configure a secondary cell belonging to a timing advance gremgl, infs@nation ol
a time alignment timer associated with the TAG; receiving, from the base station, a medium access control, MAC, comitrol €
CE, including the identity of the TAG for the secondary cell and a timing advance command, TAC; apmeingrtg advance
command for the TAG of the secondary cell based on the received MAC CE; and starting a time alignment timer for theel A
secondary cell based on the received information on a time alignment timer associated with the TAG ofdheysaslbif the MAC
CE is received, wherein the TAG is a group of at least one secondary cell having same uplink timing.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938030801 A
(19) INDIA
(22) Date of filing of Application :30/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : ADJUSTING LASER ENERGY IN ACCORDANCE WITH OPTICAL DENSITY

(51) International classification :A61F9/008 (71)Name of Applicant :
(31) Priority Document No :PCT/EP2012/0002:| 1)WAVELIGHT GMBH
(32) Priority Date :18/01/2012 Address of Applicant :AM WOLFSMANTEIS ERLANGEN
(33) Name of priority country :EUROPEAN 91058 GERMANY
UNION (72)Name of Inventor :
(86) International Application No :PCT/EP2012/0002:| 1)LEMONIS, Sissimos
Filing Date :18/01/2012 2)WENDL, Stefan
(87) International Publication No ‘WO0/2013/107468
(61) Patent of Addition to Application |
‘NA
Number ‘NA
Filing Date ’
(62) Divisional to Application Number  :1515/KOLNP/2014
Filed on :17/07/2014
(57) Abstract :

In certain embodiments, a device comprises a laser device and a control computer. The laser device directs a lasdabeam \
energy througtan outer portion of an eye to a target portion of the eye. The control computer receives an optical density me
of the outer portion, determines the laser energy according to the optical density measurement, and instructs the ltsdirdeti
the laser beam with the laser energy through the outer portion of the eye to the target portion of the eye.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938031024 A
(19) INDIA
(22) Date offiling of Application :31/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : FILTER ASSEMBLIES; COMPONENTS AND FEATURES THEREOF: AND, METHODS OF US
AND ASSEMBLY

(51) International classification :B01D29/21 (71)Name of Applicant :
(31) Priority Document No :61/551,741 1)DONALDSON COMPANY, INC.
(32) Priority Date :26/10/2011 Address of Applicant :1400 We8#ith Street, P.O. Box 129¢
(33) Name of priority country :U.S.A. Minneapolis, MN 5544¢.299, U.S.A
(86) International Application No :PCT/US2012/0622¢|(72)Name of Inventor :

Filing Date :26/10/2012 1)OSENDORF, Richard
(87) International Publication No ‘WO0/2013/063497 2)EINBERGER, Joseph
(61) Patent of Addition to Application .

‘NA

Number ‘NA

Filing Date ’
(62) Divisional to Application Number  :1044/KOLNP/2014

Filed on :16/05/2014
(57) Abstract :

Filter assemblies, components therefor, and features thereof are described. Also described arefrastigzdsly and use. In
depicted examples, the air cleaner assemblies and components optionally use advantageous housing seal features. Also, i
advantageous resonator/sonic choke arrangement, which is optional and which can be used without the agVentsiggoseal, i<
described. Methods of assembly and use are described.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030798 A
(19) INDIA
(22) Date of filing of Application :30/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : REFERENCE SIGNAL SENDING METHOD AND COMMUNICATION DEVICE

(51) International classification :HO04L5/00 (71)Name of Applicant :
(31) Priority Document No :201710008210.9 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :05/01/2017 Address of Applicant :Huawei Administration Building,
(33) Name of priority country :China Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2018/0712¢|(72)Name d Inventor :
Filing Date :04/01/2018 1)CHEN, Lei
(87) International Publication No ‘WO 2018/127071 2)ZHANG, Xi
(61) Patent of Addition to Application ‘NA 3)WEN, Rong
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Provided are a reference signal sending method and a communication device. The reference signal sending method deshp
device generates a tracking reference signatrétoking reference signal being corresponding to a DMRS port used when the fi
device sends data to a second device and the tracking reference signal being used for tracking phase changes expettience
tracking reference signal is transmittedabohannel corresponding to the DMRS port; the first device maps the tracking refere
signal to timefrequency resources used when the first device sends the data to the second device through the DMRS port t
reference signal being mapped tdeatst two modulation symbols on a same frequency resource in a transmission timeslot; a
first device sends to the second device the tracking reference signal mapped to-fregtieecy resources.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831010089 A
(19) INDIA
(22) Date of filing of Application :19/03/2018 (43) Publication Date : 20/09/2019

(54) Title of the invention : PROBIOTIC RICH FERMENTED AMLA (EMBILICA OFFICINALIS) FRUITAND A METHOD OF
PREPARATION THEREOF

. . :A23L11/00 | (71)Name of Applicant :

(51) International classification A2312/38: 1)Smita Hasini Panda
(31) Priority Document No :NA Address of Applicant :Plot no. 17 (a), Laxmi Vihar, In fron
(32) Priority Date :NA Institute of physics, Bhubaneswar Odisha
(33) Name of priority country ‘NA (72)Name of Inventor :
(86) International Application No ‘NA 1)Smita Hasini Panda

Filing Date ‘NA 2)Sandeep Kumar Panda
(87) International Publication No :NA 3)Sushrirekha Das
(61) Patent of Addition to Application Number  :NA 4)Pankajini Bal

Filing Date :NA
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

An inexpensive and ready to eat amla based food and the method of preparing the same where perforated amla fruit is firr
a 2% culture of a probiotic Lactobacillus plantarum MTCC 1407 in a brine solution for 14 days.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201934009237 A
(19) INDIA
(22) Date of filing of Application :09/03/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : METHOD AND SYSTEM FOR BATTERY BINDING

(51) International classification :HO1M2/10|(71)Name of Applicant :
(31) Priority Document No :10710840!| 1)KWANG YANG MOTOR CO., LTD.
(32) Priority Date :13/03/201 Address of Applicant :No. 35, Wan Hsing Street, Sanmin
(33) Name of priority countryegion :Taiwan District, Kaohsiung, Taiwan Postal code: 80794
(86) International Application No :NA (72)Name of Inventor :
Filing Date ‘NA 1)ChenSheng LIN
(87) International Publication No " NA 2)Chung-Jui HUNG
(61) Patent of Addition to Application Number ‘NA 3)Yuh-Rey CHEN
Filing Date ‘NA 4)Po-Yu CHUANG
(62) Divisional to Application Number ‘NA 5)JenChiun LIN
Filing Date ‘NA 6)Te-Chuan LIU
(57) Abstract :

A system (1) for battery binding includes a service end electronic device (11), at least one battery device (12) amceat dedst
device (15)The service end electronic device (11) is configured to send a carrier identifier corregporalgarrier device (15) to
battery device (12) for storage therein in order to bind the battery device (12) to the carrier device (15).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201934009298
(19) INDIA
(22) Date of filing of Application :11/03/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : METHOD OF BATTERY CHARGING AND ENERGY STATION

(51) International classification :H02J7/00 |(71)Name of Applicant :
(31) Priority Document No :10710934;| 1)KWANG YANG MOTOR CO., LTD.
(32) Priority Date :19/03/201 Address of Applicant :No. 35, Wan Hsing Street, Sanmin
(33) Name of priority countrjregion :Taiwan District, Kaohsiung, Taiwan Postal code: 80794
(86) International Application No :NA (72)Name of Inventor :
Filing Date ‘NA 1)Chia-Cheng TU
(87) International Publication No *NA 2)Chi-Wei TIEN
(61) Patent of Addition to Application Number ‘NA 3)Chien-Hung CHEN
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abstract :

A method of battery charging is to be implemented by an energy station communicable with a cloud server (7) that stoces r
battery identifiers. Thenethod includes: detecting a provided battery identifier of a battery (2), and transmitting the provided
identifier to the cloud server (7) so as to enable the cloud server (7) to determine one of the reference batterytidantiieches
the provided battery identifier, and to determine to which one of first and second lease codes the one of the reference batte
identifiers thus determined corresponds; and being controlled to charge the battery (2) when it is determined thattkiee one o
reference battery identifiers thus determined by the cloud server (7) corresponds to the first lease code.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937030995 A
(19) INDIA
(22) Date of filingof Application :31/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : PROCESS FOR PREPARING METHYL PHOSPHINIC ACID BUTYL ESTER

(71)Name of Applicant :
1)ADAMA AGAN LTD.
Address of Applicant :P.O. Box 262 Northern Industrial &¢
7710201 Ashdod
(51) International classification :CO7F9/28CO7F9/3! gg;ﬁ?ggéNNéé‘F’{'ga' Alexander
(31) Priority Document No :62/462113 4)ERCHOV Leonioi
(32) Priority Date :22/02/2017 5)FRONTON Sveta
(33) Name of priority country ‘U.S.A 6)ROESCHEi\ITHALER Gerd-Volker
(86) International Application No :PCT/IB2018/00022 7)SHEVCHUK, M khailé
Filing Date 16/02/2018 8)STUBBMAN,N-}¥AZAKOVA Olesya
(87) International Publication No ‘WO 2018/154385 9)KALINOVICH, Nataliya ' y
(61) Patent of Addition to Application . o y
Number ‘NA (72)Name of Invent_or :
Filing Date :NA 1)YACOVAN, Avihai
(62) Divisional to Application Number  :NA Z)SHTERENBERG’ Alexander
Filing Date ‘NA 3)ERCHOV, Leonid
4)FRONTON, Sveta
5)ROESCHENTHALER, Gerd-Volker
6)SHEVCHUK, Mykhailo
7)STUBBMANN-KAZAKOVA, Olesya
8)KALINOVICH, Nataliya
(57) Abstract :

The present subject mati@rovides a safe alternative for producing an important intermediate useful for preparing the herbici
glufosinate without need for chlorine components in the manufacturing process. In particular a process for prepariog atiyict
aid alkyl ester igprovided including the step of alkylating alkyl phosphinic acid ester in gootar solvent in the same apparatus i
used to first produce the alkyl phosphinic acid ester and without isolating the alkyl phosphinic acid ester beforettbe si&plés
conducted. More specifically a process is presented for preparing methyl phosphinic acid butyl ester by alkylating phiyigohc
acid ester in a nepolar solvent in the same apparatus as used previously to first produce the butyl phosphinic arid edtieout
isolating the butylphosphinic acid ester before alkylation.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937031016 A
(19) INDIA
(22) Date of filing of Application :31/07/2019 (43) Publication Date : 20/09/2019

(54) Title of the invention : SHORT MESSAGE TRANSMISSION METHOD DEVICE AND SYSTEM

(51) International classification :HO04W4/14 (71)Name of Applicant :
(31) Priority Document No ‘NA 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :NA Address of Applicant :Huawei Administration Building,
(33) Name of priority country :NA Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/0725(|(72)Name of Inventor :

Filing Date :24/01/2017 1)ZHU, Fangyuan
(87) International Publication No ‘WO 2018/137152 2)LI, Yan
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to ApplicatiorNumber ‘NA

Filing Date ‘NA
(57) Abstract :

The present application relates to the technical field of wireless communications and provides a short message traeshadsic
comprising: a communication device receives from a terminal device uplink datadaration information for indicating that the
uplink data belongs to a short message service determines identification information for identifying a short messagé dutityic
device that processes the short message service and on this basiseseplisktidata to the short message functional entity. Or t
communication device receives from the terminal device the uplink data and a session identification for identifying thaessio
processes the short message service determines identificédionadtion associated with the session identification and sends th
uplink data to the short message functional entity on such basis. According to the solution provided in the embodinmeessaty
transmission can be carried out in a next generatidrlenoetwork architecture.
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2 DELHI 201717003116 pes Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
09/09/2019 [Remfry House Millenium Plaza S
3 DELHI 11692/DELNP/2015 00:00:00 |27 Gurgaon,122009,India remfry-sagar@remfry.com
MOHAMMAD YUNUS 2039-B,
2nd Floor, Rear PortioR, Aravali
09/09/2019 |Vihar, Secto49, Faridabad .
4 DELHI 201611018430 00:00:00 121001, Haryana Mobile: +91 lIb.yunus@gmail.com
9871556921 gnail:
lIb.yunus@gmail.com
KAN AND KRISHME Attorneys a
09/09/2019 [Law, KNK House, A11, Shubham :
5 DELHI 201614000521 00:00:00 Enclave, Paschim Vihar, New knk@kankrishme.com
Delhi-110063, India
6 DELHI 201617040402 09{09{2019 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 (27
7 |DELHI 201617016984  |02/09/2019 [Remiry House Millenium Plaza Sy 1 q\. <2 0ar @remfry.com
00:00:00 |27
LALL LAHIRI & SALHOTRA
Plot No. B28, Sectoi32,
Institutional Area, Gurgacft22 001
09/09/2019 |(Haryana) India Telephone No.: [patens@lls.in,gpo@lls.in,patents@
8  |PELHI 201711007639 140000  |(0124) 2382202 & 2382203 Fax |hulchaudhry.com
No.: (0124) 2384898 Mobile: +91
9971726980 Hnail: gpo@lls.in ;
and patents@lls.in ;
09/09/2019 LAKSHMI KUMARAN &
9 DELHI 201717000699 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
e Enclave
REMFRY & SAGAR ATTORNEYS
09/09/2019 |AT-LAW REMFRY HOUSE
10 DELHI 9764/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
L.S DAVAR & COMPANY 32,
RADHA MADHAV DUTTA
09/09/2019 |[GARDEN LANE KOLKATA 700010, |Isdavar@cal2.vsnl.net.in,Isdavar@vsn
11 |PELHI 201611018660 00:00:00  |WEST BENGAL PHONE91-:33  |m,delhi@Isdavar.in
23633251 FAX: 9133-23633248 E
MAIL:Isdavar@cal2.vsnl.net.in
LEXORBIS 709/710, Tolstoy House
09/09/2019 |15-17, Tolstoy Marg, New Delhi 110 |mail@lexorbis.com,manisha@Iexorbis.
12 |DELHI 201611020611 00:00:00 001 91 1123716565 m
DE PENNING and DE PENNING
09/09/2019 |2B, GROUND FLOOR, patent@depenning.com,newdelhi@
13 DELHI 277IDELNP/2015 00:00:00 SOLITAIRE PLAZA MG ROAD |beypartners.com

GURGAON 122002, INDIA.
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Dr. MEHTA Ramesh Kumar
Advocate & Patent Attorney; and
MEHTA Neelu and KAMPANI

09/09/2019 [Nidhi and MEHTA Ankush Patenfmehta@ mehtaip.com,mehtaandmel
14 DELHI 201617010330 00:00:00 [Agents all of Mehta & Mehta associates@gmail.com
Associates Mehta House B 474
Sushant Lok | Sector 27
GURGAON 122 002 NCR INDIA|
K&S PARTNERS Intellectual
09/09/2019 Property Attorneys 515 B Platinur_
15 |DELHI 201717020264 00:00:00 Tower 5th Floor Sohna Road Sedipo@knspartners.com
T 47 Gurgaon 122002 National
Capital Region India
16  |DELHI 6681/DELNP/2015 |[02/09/2019 [Remiry House Millenium Plaza Sy e <20 ar@remfry.com
00:00:00 27
17 |DELHI 7977/DELNP/2014 [02/09/2019 [Remiry House Millenium Plaza Sy e <20 ar@remfry.com
00:00:00 27
09/09/2019 anov.IP 45/1 Floor 3 Corr!er Mark<_ _
18 |DELHI 201717015170 P Malviya Nagar New Delhi 11001 7info@anovip.com
00:00:00
INDIA
Anand And Anand ADVOCATES
B 41 Nizamuddin East New Delhi
110013 India Phone No: 0091 11
09/09/2019 |24355076 24358078 91 120 .
19 DELHI 201717040844 00:00:00 4059300 Famo: 0091 11 email@anandandanand.com
24354243 91 120 4243056 058 H
mail: email@anandandanand.con
archana@anandandanand.com
09/09/2019 B 483 _KNK_ House Meera_ Bagh _
20 DELHI 201617008267 Py Paschim Vihar New Delhi 110063knk@kankrishme.com
00:00:00 INDIA
09/09/2019 C/O LAKSHMI KUMARAN & _ o
21 DELHI 166/DEL/2012 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
HEAD, IPU DIVISION, CSIR,
09/09/2019 [NISCAIR BUILDING, 14, csirfer.ipu@niscair.res.in,head.ipu(
22 DELHI 2353/DEL/2015 00:00:00 SATSANG VIHAR MARG, NEW |iscair.res.in
DELHI-110 067, INDIA
KHURANA & KHURANA,
Advocates and IP Attorneys E3,
09/09/2019 [UPSIDC, SitelV, Behind Grand |info@khuranaandkhurana.com,taru
23 DELHI 201911018652 00:00:00 Venice, Kasna Road, Greater No|@khuranaandkhurana.com
201310, UP, National Capital
Region, India.
REMFRY & SAGAR Attorneysat-
09/09/2019 |Law Remfry House Millennium
24 DELHI 201817020274 00:00:00 Plaza Sector 27, Gurgaon 122 remfry-sagar@remfry.com
009,India.
09/09/2019 C/O LAKSHMI KUMARAN & _ o
25 DELHI 201717026810 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
C/O LAKSHMI KUMARAN &
09/09/2019 [SRIDHARAN, B6/10, Safdarjung |iprdel@lakshmisri.com,malathi.l@I:
26 DELHI 201714013960 00:00:00 Enclave New Delhi 110029 India |shmisri.com
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Anand & Anand Advocates B

27  |DELHI 201714030740 [°¥/0%/2019 141 Nizamuddin East New Delhi [2r¢h@na@anandandanand.com,em
00:00:00 . @anandandanand.com
110013, India
09/09/2019 B 10 Ground Floor Vishwakarma
28 DELHI 10237/DELNP/2014( 7. ~~. Colony M.B. Road New Delhi desk@patentwire.co.in
00:00:00
110044
09/09/2019 |F 192 B ROAD No.2 LAXMI  [neW
29 DELHI 201617021494 00:00:00 NAGAR delhl@smghama.com,bangalore@s
ghania.com
LEX ORBIS, Having their office
09/09/2019 [address as. 709/710 Tolstoy Hou| __. .
30 |DELHI 201717015342 00:00:00 15 17 Tolstoy Marg New Delhi mail@lexorbis.com
110001
09/09/2019 anovIP 45/1 Floor 3 Corner Markg
31 DELHI 6523/DELNP/2015 . Malviya Nagar New Delhi 11001 7info@anovip.com
00:00:00 INDIA
32 DELHI 201617021724 88/88/5819 8/2 Rajinder Nagar New Delhi [ipris@vsnl.net
09/09/2019 [501/7 Lane W 21A Western Aven .
33 DELHI 8691/DELNP/2014 00:00:00 Sainik Farms New Delhi 110062 email@obhans.com
ANGAD PAUL KOTTAYIL
09/09/2019 |6007/6, SECTOR B5, NELSON .
34 DELHI 201611040322 00:00:00 MANDELA ROAD, VASANT angad.paul@gmail.com
KUNJ, DELHI-110070, INDIA
09/09/2019 LAKSHMI KUMARAN &
35 DELHI 6737/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
T Enclave
SUBRAMANIAM &
ASSOCIATES ATTORNEYS AT
- LAW CENTRAL SQUARE,
09/09/2019 [SUITE-328, PLAZAllI, 20 sna@sna
36 DELHI 7035/DELNP/2013 00:00:00 MANOHARLAL KHURANA ip.com,docket.sna@gmail.com
MARG, BARA HINDU RAO (OFH
RANI JHANSI ROAD), DELHF
110006
K & S PARTNERS Intekctual
09/09/2019 |Property Attorneys 109 Sector 44,
37 DELHI 7236/DELNP/2015 00:00:00 Gurgaon 122003 National Caloita|po@knspartners.com
Region India
09/09/2019 |ZeuslP Advocates C 4 Jangpura |. .
38 DELHI 7711/DELNP/2015 00:00:00 Extension New Delhi info@zeusip.com
DR. B.L. ARYA AMITY
09/09/2019 |UNIVERSITY UTTAR PRADESH| _ . .
39 DELHI 1315/DEL/2013 00:00:00 SECTOR 125, NOIDA 201303, registrar@amity.edu
INDIA
CHADHA & CHADHA,
09/09/2019 |Advocates, F46, Himalaya Housel|info@iprattorneys.com,patents@ip
40 DELHI 201611016327 00:00:00 23 Kasturba Gandhi Marg, New |orneys.com
Delhi 110001, India.
41 |DELHI 501617005865 09{09{2019 Singh & Associates N 30 Malviya newdelh!@sm_ghassouates.|n,|pr@
00:00:00 Nagar ghassociates.in
09/09/2019 [FAKSHMI KUMARAN &
42 |DELHI 201717013047 00:00:00 SRIDHARAN B6/10Safdarjung [iprdel@lakshmisri.com

Enclave New Delhil10029

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44197



LEX ORBIS 709/710, Tolstoy

43 DELHI 201617011844 88/38%819 House 1517, Tolstoy Marg New |mail@lexorbis.com
e Delhi 110 001 India
LEX ORBIS INTELLECTUAL
PROPERTY PRACTICE 709/710 . . .
44  |DELHI 5749/DELNP/2013 gg{ gg{ 5819 TOLSTOY HOUSE 1517, g‘ggg'exorb's'com'ma”'Sha@'exo
T TOLSTOY MARG NEW DELH} [
110 001
K & S PARTNERS Intellectual
09/09/2019 |Property Attorneys 109, Sector 44, |.
45 DELHI 2795/DELNP/2015 00:00:00 Gurgaon 122003, National Capital ipo@knspartners.com
Region,India
SUBRAMANIAM &
ASSOCIATES, Attorneys at law,
Central Square, Sui@28, Plaza Il
46 |[DELHI 201618027882 gg{ gg{ 5819 20 Manoharlal Khurana Marg, Baf”‘z‘%g‘gcket sna@amail.com
T Hindu Rao (off Rani Jhan§load), P: ' ' 9 '
Delhi-110006 (India) Mobile Nos.
+91 7042499356; 9205965311
K & S PARTNERS Intellectual
09/09/2019 |Property Attorneys 109 Sector 44 |.
7 DELHI 201617010648 00:00:00 Gurgaon 122003 National Capital Ipo@knspartners.com
Region India
S&H PARTNERS OFFICE NO. patent@sandhpartners.com,samue
09/09/2019 [0A126, 43, GALAXY, : !
48 DELHI 201617021590 00:00:00 RESIDENCY ROAD, 22flnhpartners.com,manlsha@lexorl
BANGALORE 560025, INDIA
09/09/2019 BHATNAGAR & ASSOCIATES,
49 DELHI 201717013387 00:00:00 161, VIGYAN VIHAR, NEW delhipatent@nic.in
T DELHI - 110 092
ASHISH SHARMA IP NATION
09/09/2019 |D-101, SHYAM PARK EXT., ashish.iprindia@hotmail.com,ashis
50 DELHI 201711012540 00:00:00 SAHIABABAD, GHAZIABAD, iochem@gmail.com
201005
Anand & Anand Advocates-B
41,Nizamuddin East New Delhi
110013, India Phone No: 004911-
24355076, 94120-4059300 Fax .
51  |DELHI 201718003142 88{ 88{ 3819 No: 009111-24354243, 91120 a@;‘;?]aa?‘%?nad”;”;n%”gg;a”d'Com""d
e 424305658 Email: )
email@anandandanand.com,
archana@anandandanand.com;
Mobile No: +91 9717990240
anovIP 45/1 Floor 3 Corner Markj
09/09/2019 |Malviya Nagar New Delhi 110017 .
52 DELHI 201617000513 00:00:00 INDIA info@anovip.com
K&S PARTNERS Intellectual
09/09/2019 Property Attorneys 109, Sector 44
53 |DELHI 201611029049 00:00:00 Gurgaon 122003, National Capitgipo@knspartners.com
T Region, India
Anand and Ananddvocates B 41
09/09/2019 |Nizamuddin East New Delhi .
54 DELHI 10973/DELNP/2014 00:00:00 110013 India email@anandandanand.com
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IPR INTERNATIONAL
SERVICES BLOCK NO. 8,

55  [DELHI 8062/DELNP/2012 88{38{3819 BUILDING NO. 2, RAJINDER {Sﬁ!g{g%’;ﬂi’{‘gﬁ”S@VS”"”et'
T NAGAR NEW DELHI-110060, )
INDIA
MIRANDAH ASIA (INDIA)
LEVEL 5, CADDIE
09/09/2019 |COMMERCIAL TOWER, - . )
56 DELHI 201717022858 00:00:00 HOSPITALITY DISTRICT, india@mirandah.co.in
AEROCITY, IGI AIRPORT, NEW
DELHI 110 037, INDIA
09/09/2019 LAKSHMI KUMARAN & .
57 DELHI 201617045150 00:00:00 SRIDHARAN B6/10 Safdarjung (IPRDEL@LAKSHMISRI.COM
T Enclave
Shardul Amarchand Mangaldas §
Co. Amarchand Towers 216, Okh
Industrial Estate, PhasH, New
09/09/2019 [Delhi-110020, India Tel: (91) (11) .
58 DELHI 201714042907 00:00:00 41590700/40606060,41000541devmobmson@?amsshanhmcow
Fax: (91) (11) 26924900 Mobile:
98100 10435 Email:
dev.robinson@amsshardul.com
59  [DELHI 2870/DELNP/2015 88{88{3819 gulr/;’a'gr'ﬁn(gi“;ab Enclave Phase |, . in @groserandgroser.com
09/09/2019 LAKSHMI KUMARAN & _ _ o
60 DELHI 201617010064 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
T Enclave New Delki110029 India
SUBRAMANIAM &
ASSOCIATES Attorneys- at law,
09/09/2019 |Central Square, Suite28, Plaza lllisna@sna
61 DELHI 201618001244 00:00:00 20 Manoharlal Khurana Marg, Balip.com,docket.sna@gmail.com
Hindu Rao (off Rani Jhansi Road
Delhi-110006 (India)
Lall Lahiri & Salhotra LLSHouse .
62  |DELHI 201717013669 |02/09/2019 |5 No. B 28 Sector 32 InstitutiofgPC @'IS-In-patents@rahulchaudhry
00:00:00 m
Area
09/09/2019 C/O LAKSHMI KUMARAN & _ o
63 DELHI 201717020343 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
09/09/2019 KAnalysis Co_nsultant Pvt. Ltd. KH _
64 DELHI 201717029713 00:00:00 No: 368/69 First Floor Sultanpur ldocket@kanalysis.com
T G. Road Delhi 110030
65 DELHI 7019/DELNP/2015 09(09(2019 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 27
Mirandah Asia (India) Level 5,
09/09/2019 |Caddie Commercial Tower, india@mirandah.co.in,manisha@le|
66 |DELHI 10463/DELNP/2015 00:00:00 Hospitality District, Aerocity, IGI |rbis.com
Airport, New Delhi- 110037, India
LEX ORBIS Intellectual Propert . . . .
67  |DELHI 2723/DELNP/2014 88{88{3819 Practice 709/710, Tolstoy ngsz 15 ma"@'exorb's'com’ma”'Sha@'exorb's'
o Tolstoy Marg New Delhi110 001
Shardul Amarchand Mangaldas §
09/09/2019 [Co.Amarchand Towers 216 Okhlg
68 DELHI 201717000475 00:00:00 Industrid Estate Phase Ill New contact@AMSShardul.com

Delhi 110020
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Shardul Amarchand Mangaldas §
Co. Amarchand Towers 216 Okhl
Industrial Estate Phase |1l New

09/09/2019 [Delhi 110020 India Tel: (91) (11) . .
69 |DELHI 11509/DELNP/2015 00:00:00 141590700 / 406060681000541 delhipatent@nic.in
Fax: (91) (11) 26924900 Mobile:
98100 10435 Email:
dev.robinson@amsshardul.com
09/09/2019 |D 1/5 DLF Qutab Enclave Phase .
70 |DELHI 787/DELNP/2015 00:00:00  |Gurgaon India kevin@groserandgroser.com
09/09/2019 |Lall & Sethi Advocates D 17 Sout). S
71 DELHI 10510/DELNP/2015 00:00:00 Extension Il info@indiaip.com
09/09/2019 |Anand And Anand B 41 .
72 DELHI 201617030281 00:00:00 NIZAMUDDIN EAST DELHI email@anandandanand.com
09/09/2019 (ZeuslP Advocates C 4 Jangpura |. .
73 DELHI 201717006927 00:00:00 Extension New Delhi info@zeusip.com
10/09/2019 LAKSHMI KUMARAN &
74 DELHI 8897/DELNP/2014 00:00:00 SRIDHARAN B6/10 Safdarjung (IPRDEL@LAKSHMISRI.COM
T Enclave, New Delhil10029 India
10/09/2019 |B6/10 SAFDARJUNG ENCLAVE
75 DELHI 5260/DELNP/2015 00:00:00 New Delhi 110029, India IPRDEL@LAKSHMISRI.COM
RNA IP Attorneys 401 402 4th Floor
10/09/2019 Suncity Success Tower Sector 65 Gd
76 DELHI 201617044769 00:00:00 Course Extension Road Gurgaon 12JINFO@RNAIP.COM
o 005 National Capital RegiafiHaryana)
India
LALL LAHIRI & SALHOTRA RCY
10/09/2019 |House Plot No. B 28 Sector 32
77 DELHI 6433/DELNP/2015 00:00:00 Institutional Area Gurgaon 122 001 patents@rahulchaudhry.com
(Haryana) India
Anand and Anand Advocates B 4
10/09/2019 |, . - : anandandanand@vsnl.com,ARCH
78 DELHI 201617043697 00:00:00 leamuddlq East New Delhi A@ANANDANDANAND.COM
110013 India
10/09/2019 NARENDER SINGH CHAUHAN
79 DELHI 201611018289 00:00:00 156,DHAKKA KINGSWAY narender.2009@rediffmail.com
e CAMP DELHI-110009, INDIA
80  [DELHI 4666/DELNP/2015 |-0/09/2019 IRemiry House Millenium Plaza S\ .« <2 0ar @remfry.com
00:00:00 27
LEXORBIS 709/710, Tolstoy . . .
81 [DELHI 201614041269  [F0/09/2019 |1y ce 1517, Tolstoy Marg, New |2/l @lexorbis.com,manisha@lexo
00:00:00 - s.com
Delhi 110 001
82 |DELHI 201617006038 10{09{2019 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 27
83 |DELHI 201617013960 10{09{2019 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 27
10/09/2019 C/O LAKSHMI KUMARAN &
84  |DELHI 71/DEL/2014 00:00:00 SRIDHARAN B6/10, Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
10/09/2019 Anand And Anand ADVOCATES
85 DELHI 201717029202 P B 41 Nizamuddin East New Delhiemail@anandandanand.com
00:00:00 .
110013 India
iprdel@lakshmisri.com,konpal@Iak
LAKSHMI KUMARAN & . o
10/09/2019 : misri.com,prashant.phillips@Iakshn
86 DELHI 201617000381 00:00:00 SRIDHARAN B6/10 Safdarjung ri.com joginder.singh@lakshmisri.c

Enclave

m
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501/7 Lane W21A Western

87 DELHI 2231/DELNP/2015 10(09{2019 Avenue Sainik Farms New Dethi |email@obhans.com
00:00:00 :
110080, India
10/09/2019 |8/1 RAJINDER NAGAR NEW (ipattorneys@vsnl.net,patent72@gn
88 |DELHI 97T7IDELI2013  130.00:00  [DELHI-110060 INDIA .com, docketing@ipr.in
REMFRY & SAGAR Attorneys at remiry-
10/09/2019 |Law Remfry House Millennium
89 DELHI 201717019800 00:00:00 Plaza Sector 27 Gurgaon 122009zzraﬁqar@remfry.com,patents:@remfr
India.
10/09/2019 LAKSHMI KUMARAN &
90 |DELHI 5877/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung [IPRDEL@LAKSHMISRI.COM
e Enclave
REMFRY & SAGAR
10/09/2019 ATTORNEYSAT-LAW REMFRY
91 DELHI 10564/DELNP/2013 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA.
10/09/2019 LEX ORBIS CONSULTING PVT.
92 |DELHI 1932/DELNP/2015 00:00:00 LTD. 709/710 Tolstoy House 15 Jmanisha@Iexorbis.com
T Tolstoy Marg New Delhi 110001
10/09/2019 Anand and Anand Advocates B1
93 DELHI 2303/DELNP/2015 P Nizamuddin East New Delhi email@anandandand.com
00:00:00 :
110013, India
LEX ORBIS CONSULTING PVT.
10/09/2019 |LTD. 709/710, Tolstoy House 15 . .
94 DELHI 2564/DELNP/2015 00:00:00 17, Tolstoy Marg , New Delhi manisha@Iexorbis.com
110001,India
Anand & Anand AdvocateB-
41,Nizamuddin East New Delhi
110013, India Phone No: 004911~
24355076, 91120-4059300 Fax
95 |DELHI 201614040781 38{ 88{ 3819 No: 009111-24354243, 91120 a@;;zi?;?j;fgggggfn”a”d'Com'e”
e 424305658 Email: '
email@anandandanand.com,
archana@anandandanand.com;
Mobile No: +91 9717990240
Mirandah Asia (India) Level 5,
10/09/2019 |Caddie Commercial Tower, india@mirandah.co.in,manisha@le
96 |DELHI 201617042530 00:00:00 Hospitality District, Aerocity, IGI |rbis.com
Airport, New Delhi 110 037, Indig
11/09/2019 LEX ORBIS CONSULTING PVT.
97 DELHI 1703/DELNP/2015 00:00:00 LTD. 709/710 Tolstoy House 15 Imanisha@lexorbis.com
e Tolstoy Marg New Delhi 110001
S. Kumar & Co. Advocates &P
11/09/2019 |Attorneys Flat No. 59 DDA SFS . C
98 DELHI 201717034316 00:00:00 Flats Pocket 1 Sector 4 Dwarka sudhir.k@ipfirmindia.com
New Delhi 110078 INDIA
Singh & Associates Founder
Manoj K. Singh Advocates &
Solicitors N30, Malviya Nagar
11/09/2019 |New Delhi 110017, India ipr@singhassociates.in,newdelhi@
99 |DELHI 201714001901 00:00:00 ([Telephone No. 0:46665000, ghassociates.in

26680927 Fax No. 0146665001
E-mail:

newdelhi@singhassociates.in
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REMFRY & SAGAR Attorneysat-

11/09/2019 |Law Remfry House Millennium [ranjna.dutt@remfry.com,remfry
100 |DELHI 201817034972 00:00:00 Plaza Sector 27, Gurgaon 122 O(sagar@remfry.com
India.
REMFRY & SAGAR
11/09/2019 ATTORNEYSAT-LAW REMFRY
101 |DELHI 2587/DEL/2013 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
T SECTOR 27GURGAON 122 009
INDIA.
NEETI WILSON ANAND AND anandandanand@vsnl.com
11/09/2019 |ANAND ADVOCATES B-41, ' '
102 |DELHI 2951/DELNP/2013 00:00:00 NIZAMUDDIN EAST NEW ﬁ(rj(;hna:na:j%a\t/r;art]rluiirr:?anand.com,an
DELHI 110013, INDIA '
LEX ORBIS INTELLECTUAL
PROPERTY PRACTICE 709/710, __. . .
103 |DELHI 4427/DELNP/2013 éé{ 88{ 5819 TOLSTOY HOUSE 1517, g‘ggg'exorb's'com'ma”'Sha@'exo
T TOLSTOY MARG NEW DELH}F [~
110 001
11/09/2019 R.K.Dewan & Co. 23& 237,
104 |DELHI 201811006971 Py VVardhman Fashion Mall, Pitampudewan@rkdewanmail.com
00:00:00 X
New Delhi- 110034.
11/09/2019 Anand and Anand, AdvocatesA,
105 |DELHI 2263/DEL/2009 Py Nizamuddin East New Delhi: archana@anandandanand.com
00:00:00 .
110013 India
R.K.Dewan & Co. Podar Chambsg , .
106 |DELHI 201711000843 [-H/09/2019 |7, "Bl elvi Road, Fort, Mumbai |0c Wan@rkdewanmail.com,mailroof
00:00:00 @rkdewanmail.com
400001
11/09/2019 S/19 22 IFAIA Center Greater
107 |DELHI 201617002633 pes Noida Shopping Plaza Site IV |docket@khuranaandkhurana.com
00:00:00
Kasna Road Plot/2
Abu Ghazaleh Intellectual Proper
11/09/2019 (AGIP) TMP Agents India Pvt. Ltd
108 |DELHI 201617004228 00:00:00 HL Arcade 3rd Floor Plot No. 14 |india@agip.com,rosingh@agip.con
T Sector 5 (MLU) Above AXIS Banl
Dwarka New Delhi 110075 India
K & S PARTNERS Intellectual
11/09/2019 |Property Attorneys 109 Sector 44
109 |DELHI 201617013900 00:00:00  |Gurgaon 122003 National Capita|po(<j)knspartners.com
Region India
K & S Partners Intellectual Prope
11/09/2019 |Attorneys # 4121/B, 6th Cross, 14
110 |(DELHI 1299/DELNP/2015 00:00:00 Main, HAL Il Stage (Extension), ipo@knspartners.com
Bangalore 560 038, INDIA
111 |DELHI 201717000087 11{09{2019 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 |27
11/09/2019 N-94, SECOND FLOOR,
112 |DELHI 201717007848 00:00:00 |PANCHSHILA PARK, NEW email@obhans.com
o DELHI-110017, INDIA
LEX IP CARE 212 B Block
Unitech Business Zone Nirvana
11/09/2019 |Country Sector 50 Gurgaon 1220 :
113 |DELHI 201817005464 00:00:00  |Haryana INDIA O: 0124 4252014calab@IeX|pcare.com

M: +918527735388

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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SHRIMANT SINGH REMFRY &
SAGAR ATTORNEYSAT-LAW

114 |DELHI 6407/DELNP/2013 éé/gg%glg REMFRY HOUSE MILLENNIUM [remfry-sagar@remfry.com
T PLAZA SECTOR 27, GURGAON
122 009, INDIA.
11/09/2019 VIVEK VERMA HOUSE NO. 485 !pr@dedl.in, . _ _
115 |DELHI 2385/DEL/2013 00:00:00 SECTORS8, PANCHKULA - info@sprayengineering.com,info@
T 134108, HARYANA, INDIA. ayengineering.com,ipr@dedLl.in
KHURANA & KHURANA
Advocates and IP Attorneys E 13
11/09/2019 |UPSIDC Site IV Behind Grand |info@khuranaandkhurana.com,dog
116 DELHI 201717029617 00:00:00 Venice Kasna Road Greater Noig@khuranaandkhurana.com
201310 UP National Capital Regi
India.
REMFRY & SAGAR
11/09/2019 ATTORNEYSAT-LAW REMFRY
117 |DELHI 201717002685 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA.
PRAMOD KAJLA 67, BAGAT
11/09/2019 |PANNA, NANGLI SAKRAWATI, .
118 |DELHI 1767/DEL/2014 00:00:00 NAJAFGARH, NEW DELHF pramod0410@gmail.com
110043
1uwmm9/mmqumwmAw®m$B4
119 |DELHI 201717017328 Py Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
Anand & Anand Advocates-B
120 |DELHI 201714031548 [/09/2019 141 Nizamuddin East New Delhi [Arehana@anandandanand.com,en
00:00:00 . @anandandanand.com
110013, India
NUPUR MAITHANI ANAND
11/09/2019 [AND ANAND ADVOCATES B- |anandandanand@vsnl.com,email@
121 |DELHI 4669/DELNP/2012 00:00:00 41, NIZAMUDDIN EAST NEW |andandanand.com
DELHI 110013, INDIA
11/09/2019 DUA ASSOCIATES 202 206 _ _
122 |DELHI 201717030687 00:00:00 Tolstoy House 15 Tolstoy Marg |vgulwani@duaassociates.com
T New Delhi 110001
KAN AND KRISHME Advocates,
11/09/2019 patent and trademark Attorneys; .
123 |DELHI 201614013570 00:00:00 11, KNK House Shubham Enclaviknk@kankrishme.com
e Paschim Vihar, New DelHi 10063,
India
11/09/2019 B 483 .KNK. House Meerq Bagh .
124 |DELHI 924/DELNP/2014 Py Paschim Vihar New Delhi 110063knk@kankrishme.com
00:00:00 INDIA
GROVERLAW ADVOCATES H
11/09/2019 |36, GREEN PARK EXTENSION (info@groverlaw.in,inof@groverlaw.
125 |DELHI 4090/DEL/2015 00:00:00 NEW DELHI 110 016 INDIA n
Mobile: +91 9971546304
SUBRAMANIAM, NATARAJ &
11/09/2019 ASSOCIATES ATTORNEYSAT- §na@sna _
126 |DELHI 7932/DELNP/2012 00:00:00 LAW PATENT & TRADEMARK |ip.com,docket.sna@gmail.com,sna|
e ATTORNEYS E-556, GREATER |snl.com
KAILASH Il NEW DELHI 110 048
127 |DELHI 201717000478 éé/ggléglg ;emfry House Millenium Plaza S remfry-sagar@remfry.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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RahulBagga Adastra IP B2 1050

128 |DELHI 201717009015 éé(gg(gglg Spaze iTech Park Sohna Road Faf:%rll;@adaStra'p'Com’ema"@ada
T 122002 Gurgaon Delhi NCR India P
11/09/2019 REMFRY & SAGAR Attorneys at La
129 |[DELHI 201717034723 00:00:00 Remfry House Millennium Plaza Sec{remfry-sagar@remfry.com
T 27 Gurgaon 122@ India.
11/09/2019 |Remfry House Millenium Plaza S
130 |DELHI 11432/DELNP/2015 00:00:00  [27 Gurgaon, 122009, India remfry-sagar@remfry.com
I remfry-
131 |DELHI 201617014276 11(09{2019 Remiry House Millenium Plaza S sagar@remfry.com,patents@remfr
00:00:00 |27 om
11/09/2019 LAKSHMI KUMARAN &
132 |[DELHI 201617023268 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
K&S PARTNERS IntellectuaProperty
11/09/2019 [Attorneys 515 B Platinum Tower 5th |,
133 [DELHI 201717020552 00:00:00 Floor Sohna Road Sector 47 Gurgao ipo@knspartners.com
122002 National Capital Region Indig
11/09/2019 DR. B.L. ARYA AMITY
134 |DELHI 381/DEL/2013 00:00:00 UNIVERSITY UP, SECTORL25, [registrar@amity.edu
T NOIDA-201303,INDIA
11/09/2019 |Lall & Sethi Advocates D 17 Sout|, oo
135 |[DELHI 201617009160 00:00:00 Extension Il New Delhi 110049 info@indiaip.com
11/09/2019 B 10 Ground Floor Vishwakarma
136 |DELHI 1196/DELNP/2015 Pos Colony M.B. Road New Delhi desk@patentwire.co.in
00:00:00
110044
REMFRY & SAGAR Attorneys at remfry-
11/09/2019 |Law Remfry House Millennium
137 |DELHI 201717020126 00:00:00 Plaza Sector 27 Gurgaon 122 00 zz;{qar@remfry.com,patents@remfr
India.
11/09/2019 REMFRY & SAGAR Attorneysat-
138 |[DELHI 7517/DELNP/2012 00:00:00 Law Remfry House Millennium [remfry-sagar@remfry.com
e Plaza Sector 27%Gurgaon 122009
11/09/2019 De Penning & De Penning 2B,
139 |DELHI 2134/DELNP/2015 Py Ground Floor, Solitaire Plaza MG|patent@depenning.com
00:00:00
Road, Gurgaon 122002
11/09/2019 Lall Lahiri & Salhotra LLS House
140 |DELHI 5227/DELNP/2014 00:00:00 Plot No. B 28 Sector 32 Institutiofpatents@rahulchaudhry.com
o Area
11/09/2019 [Anand And Anand B 41
141 |DELHI 6260/DELNP/2015 00:00:00 NIZAMUDDIN EAST archana@anandandanand.com
11/09/2019 |Remfry House Millenium Plaza S
142 |DELHI 201617031179 00:00:00 |27 Gurgaori00229 INDIA remfry-sagar@remfry.com
REMFRY & SAGAR
11/09/2019 ATTORNEYSAT-LAW REMFRY
143 |DELHI 201617032039 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA.
SUBRAMANIAM &
ASSOCIATES, Attorneys at law,
11/09/2019 |7th Floor, M3M Cosmopolitan, .
144 DELHI 201817027537 00:00:00 [Sector 66, Golf Course ExtensionSn""@“:'nap'cOm

Road, Gurugram 122001, Nation

Capital Region, India

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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R.K.Dewan & Co. 236 & 237,

145 |DELHI 201711034207 éé{ gg{ 3819 Vardhman FashioMall, Pitampurag\?v‘g‘;’]‘”c(g)r;kdewa”ma"'Com'de'h'@r
o New Delhi- 110034. '
ANAND AND ANAND
11/09/2019 |ADVOCATES B-41, :
146 |DELHI 3025/DEL/2011 00:00:00 NIZAMUDDING EAST NEW- email@anandandanand.com
DELHI-110013, INDIA
147 |DELHI 201717002530  |-/09/2019 [Remiry House Millenium Plaza S e <2 0ar @remfry.com
00:00:00 |27
REMFRY & SAGAR
11/09/2019 ATTORNEYSAT-LAW REMFRY
148 |DELHI 201617010499 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA.
11/09/2019 anovIP 45/1 Floor 3 Corner Markg
149 |DELHI 201617026069 pos Malviya Nagar New Delhi 11001 7info@anovip.com
00:00:00 INDIA
150 |DELHI 201617029377 11(09{2019 317 Layvyers Chambers High Coyssrana@ssrana.com,patents@ssrg
00:00:00 |[of Delhi om
Anand & Anand Advocates-B
151 |DELHI 201817039811 |H/09/2019 11 Nizamuddin East New Delhi [-chana@anandandanand.com,em
00:00:00 . @anandandanand.com
110013, India
REMFRY & SAGAR Attorneys at
11/09/2019 |Law Remfry House Millennium
152 |[DELHI 201717033676 00:00:00 Plaza Sector 27 Gurgaon 122 00 remfry-sagar@remfry.com
India.
11/09/2019 JAIN & PARTNERS 805, Padma
153 |[DELHI 201711030249 A, Towerl, 5, Rajendra Place, New|info@jainandpartners.com
00:00:00 -
Delhi-110008
LALL LAHIRI & SALHOTRA
11/09/2019 |Plot No. B-28, Sectot32, gpo@lls.in,patents@rahulchaudhry
154 DELHI 201817019544 00:00:00 Institutional Area, Gurgacf22 00Im
(Haryana) India
K & S Partners 515 Rlatinum Tower
11/09/2019 |5th Floor Sohna Road Sector 47 .
155 |[DELHI 201717000052 00:00:00 Gurgaon 122002 National Capital ipo@knspartners.com
Region India
11/09/2019 OBHAN & ASSOCIATES N 94
156 |DELHI 201717020165 00:00:00 SECOND FLOOR PANCHSHILA email@obhans.com
T PARK NEW DELHI 110017 INDIA
LALL LAHIRI & SALHOTRA
Plot No. B28, Sectoi32,
Institutional Area, Gurgact22 00]
11/09/2019 |(Haryana) India Telephone No.: |patents@lls.in,gpo@lls.in,patents@
157 |DELHI 201814007450 1540000 |(0124) 2382202; (0124) 2382203hulchaudhry.com
Fax No.: (0124) 2384898 Mobile:
+91 9971726980 nail:
gpo@lls.in ; ptents@lls.in ;
11/09/2019 |[-AKSHMI KUMARAN &
158 |DELHI 5679/DELNP/2015 | .00 ™" [SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
e Enclave New Delhi 110029,India
Anand And Anand B 41 delhi
159 |DELHI 7351/DELNP/2015 33/38/3819 NIZAMUDDIN EAST patent@nic.in,email@anandandan

.com
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11/09/2019

Remfry House Millenium Plaza S

160 |DELHI 201617001397 00:00:00 b7 remfry-sagar@remfry.com
11/09/2019 SHARAD VADEHRA A 1_1 _ _
161 |DELHI 201717003594 00:00:00 Shubham Enclave Paschim Vihalknk@kankrishme.com
e New Delhi 110063 INDIA
11/09/2019 LAKSHMI KUMARAN & . ' o
162 |(DELHI 201617015606 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
T Enclave
11/09/2019 LEX ORBISCONSULTING PVT. . '
163 |DELHI 201617045126 00:00:00 LTD. 709/710 Tolstoy House 15 Imail@lexorbis.com
T Tolstoy Marg New Delhi 110001
K& S PARTNERS Intellectual
11/09/2019 |Property Attorneys 5B, Platinum).
164 |DELHI 201814006137  |35.00:00 Tovfer, éth FloorYSOhna Road  lPo@knspartners.com
Sector 47, Gurgaon122002
11/09/2019 C/O LAKSHMI KUMARAN & ' o
165 |DELHI 201717029606 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@Ilakshmisri.com
T Enclave New Delhi 11002&dia
11/09/2019 C/O LAKSHMI KUMARAN & _ o
166 |(DELHI 201717031613 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
167 |DELHI 3819/DEL/2012 33/88/5819 iﬁiz(L[\(j)\éVgE?leglNg) HAU‘maiI@brbhallassociates.com
REMFRY & SAGAR
11/09/2019 ATTORNEYSAT-LAW REMFRY
168 |DELHI 201617037367 00:00:00 HOUSE MILLENNIUM PLAZA [remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA.
11/09/2019 \IéVIEOSR;LSDI\?\/(I?'I(E)\I/UgIELI\II_IIEE'?A?]}s docketing@worldwideintellec.com,i
169 |DELHI 6928/DELNP/2015 00:00:00 SUBHASH PLACE, PITAMPURAgvca(\;v;;l?e\ﬁgjcegﬁilec.com,lnfo@wo
NEW DELHI-1100 34 ’
REMFRY & SAGAR Attorneys at
11/09/2019 |Law Remfry House Millennium
170 |(DELHI 201817000582 00:00:00 Plaza Sector 27 Gurgaon 122 00 remfry-sagar@remfry.com
India.
KAN AND KRISHME, ADVOCATES
11/09/2019 PATENT AND TRADEMARK _
171 |DELHI 201818027795 00:00:00 ATTORNEYS, KNK'Hou_se, B483, knk@kankrishme.com
Meera Bagh, Paschim War, New
Delhi-110063, India.
LEX IP CARE, Intellectual Property
11/09/2019 [Attorneys, of 212 BBlock, Unitech .
172 |DELHI 201717015776 00:00:00 Businegs Zone, Nirvana Country, Se calab@Ilexipcare.com
- 50, Gurgaon 122018, India
Anand & Anand Advocates-B
41,Nizamuddin East New Delhi
110013, India Phone No: 00491- .
173 [DELHI 201714001432 33{88{3819 24355076, 91120-4059300 Fax No: igcg‘n%“;gﬁé‘iggqanda”a”d'°°m’ema"@
0091-11-24354243, 9120424305658
E-mail: email@anandandanand.com,
archana@anandandanand.com
DR. SANDHYA SINGH 16,
11/09/2019 |SAMAJ KALYAN . .
174 |DELHI 201611025617 00:00:00 APPARTMENTS. VIKAS PURI. sskatheria@gmail.com

NEW DELHI-110018, INDIA

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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11/09/2019

D 1/5 DLF Qutab Enclave Phase

175 |DELHI 201617018865 00:00:00  |Gurgaor122002, India kevin@groserandgroser.com
LAKSHMI KUMARAN & . o _
176 |DELHI 201617036111 éé{88%819 SRIDHARAN B6/10 Safdarjung 'rf’]irgﬁ'c@o'ri"s“'m'sr"com"prde'@'ak‘
e Enclave New Delhi 110029, Indid '
R.K.Dewan & Co. 236 & 237, . .
177 |DELHI 201711032868 ééfggféglg Vardhman Fashion Mall, Pitampug\?v"avﬁnc?r;kdewa”ma"'Com’de'h'@r
T New Delhi- 110034. '
LALL LAHIRI & SALHOTRA
Plot No. B28, Sectoi32,
Institutional Area, Gurgact22 001
11/09/2019 |(Haryana) India Telephone No.: |patents@lls.in,gpo@lls.in,pents@rg
178 |DELHI 201611037311 154:00:00  |(0124) 2382202 & 2382203 Fax |hulchaudhry.com
No.: (0124) 2384898 Mobile: +91
9971726980 Hnail: gpo@lls.in ;
and patents@lls.in
REMFRY & SAGAR Attorneys at
11/09/2019 |Law Remfry House Millennium
179 |DELHI 201717030143 00:00:00 Plaza Sector 27 Gurgaon 122 00 remfry-sagar@remfry.com
India.
180 |(DELHI 201617014838 11{09{2019 Remiry House MilleniunPlaza Se remfry-sagar@remfry.com
00:00:00 |27
L.S. DAVAR & CO., PATENT &
TRADEMARK ATTORNEYS 5/1, . .
181 |DELHI 201611025533 é(l){ 88{ 3819 1ST FLOOR, KALKAJI 'rsi‘:]a"ar@”df"’sn"”et"”*de'h'@'Sda
T EXTENSION, NEW DELH} )
110019
11/09/2019 |Lall & Sethi Advocates D 17 Sout|, oo
182 |DELHI 201617019752 00:00:00 Extension Il info@indiaip.com
11/09/2019 |6/12B 1ST FLOOR TILAK info@techcorplegel.com,rd@paten
183 DELHI 201617027774 00:00:00 NAGAR NEWDELHI 110018 sinesslawyer.com
LALL LAHIRI & SALHOTRA
11/09/2019 |RCY House Plot No. B 28 Sector|gpo@lis.in,patents@rahulchaudhry
184 DELHI 201717007838 00:00:00 (32 Institutional Area Gurgaon 124m
001 (Haryana) India
11/09/2019 Anand and Anand Advocates B 4
185 |DELHI 201717009677 Py Nizamuddin EasiNew Delhi email@anandandanand.com
00:00:00 .
110013 India
11/09/2019 Anand And Anand B 41
186 |DELHI 10836/DELNP/2015| . -~ NIZAMUDDIN EAST New Delhi |email@anandandanand.com
00:00:00 )
110013, India
LEX ORBIS CONSULTINGPVT.
11/09/2019 |LTD. 709/710 , Tolstoy House 15 : .
187 |[DELHI 2675/DELNP/2015 00:00:00 17, Tolstoy Marg, New Delhi manisha@Iexorbis.com
110001,India
Rohit Singh AbuGhazaleh
Intellectual Property TMP Agents
India Pvt. Ltd. 3rd Floor, H L
11/09/2019 Arcade Above Axis Banklot No.
188 |DELHI 201714001774 00:00:00 14, SectorV (MLU) Dwarka, New|rosingh@agip.com,india@agip.con

Delhi- 110075 Phone: 45122000
Fax: 45122099 Cell: 9818622770
8056283500
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LAKSHMI KUMARAN &

189 |DELHI 201617006833 éé/gg/gglg SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
o Enclave
12/09/2019 |B6/10 SAFDARJUNG ENCLAVE|. .
190 |DELHI 11583/DELNP/2015 00:00:00 New Delhi 110029, India iprdel@lakshmisri.com
12/09/2019 LEX ORBIS Intellectual Property
191 |DELHI 7486/DELNP/2013 pes Practice 709/710 Tolstoy House Jmanisha@lexorbis.com
00:00:00
17 Tolstoy Marg
REMFRY & SAGAR
12/09/2019 ATTORNEYSAT-LAW REMFRY
192 |DELHI 2789/DEL/2011 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA.
SUBRAMANIAM & ASSOCIATES
193 |DELHI 201717013886 églgg/gglg iﬁlgngYgRQSDSEeMQEEATER sna@snap.com,docket.sna@gmail.con|
KAILASH Il NEW DELHI 110 048
ARUN KUMAR C/O-LAL
12/09/2019 CHAND GANGWANI, SHIVAJI _
194 |DELHI 2129/DEL/2012 00:00:00 MARG, VIDYA NAGAR, arun.chaba@gmail.com
T MEHAM ROAD, BHIWANI
(HARYANA) -127021
DR. B.L. ARYA AMITY
12/09/2019 |UNIVERSITY UTTAR PRADESH| . .
195 |DELHI 119/DEL/2013 00:00:00 |SECTOR 125, NOIDA 201303, registrar@amity.edu
INDIA
12/09/2019 De Penning & Dé”enning 2B,
196 |DELHI 201717036053 00:00:00 Ground Floor, Solitaire Plaza MG|patent@depenning.com
T Road Gurgaon 122002
197 |DELHI 8381/DELNP/2015 33{88%819 g%;ﬁ‘i"’yers Chambers High Cot 1o nts @ssrana.com
198 |DELHI 201717008432 12{09{2019 Remiry HouseMillenium Plaza Se remfry-sagar@remfry.com
00:00:00 |27
12/09/2019 Anand And Ana_nd ADVOCATES_ _
199 |DELHI 201717034336 Py B 41 Nizamuddin East New Delhiemail@anandandanand.com
00:00:00 .
110013 India
12/09/2019 |26, AHBABNAGAR, JWALAPURJEUTECHNE@REDIFFMAIL.COM,
200 |DELHI 201711035693 00:00:00 HARIDWAR-249407 VAK_AHD@YAHOO.COM
Kshitij Malhotra c/o GIP India, B
703, Crown Apartments, Plot 188 . . .. . . . .
201 [DELHI 201614037531 éé{ 88{ 5819 Sector 7, Dwarka, New Delhi %‘g:;‘?'ﬂa"pr@gma"'com'ma"@g*p
T 110075, India Mobile No- +91- '
9711006619
12/09/2019 Singh & Singh Law Firm €1_39 _ _ _
202 |DELHI 201817046159 AR, Defence Colony New Delhi asingh@singhandsingh.com
00:00:00
110024
Mirandah Asia (India) Level 5,
12/09/2019 |Caddie Commercial Tower, india@mirandah.co.in,manisha@le
203 |DELHI 8910/DELNP/2014 00:00:00 Hospitality District, Aerocity, IGI |rbis.com
Airport, New Delhi 110 037, Indig
K & S Partners 515 B Platinum
12/09/2019 [Tower 5th Floor Sohna Road Sed.
204 |DELHI 201717010941 00:00:00 |47 Gurgaa 122002 National ipo@knspartners.com

Capital Region India

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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C/O LAKSHMI KUMARAN &

205 |DELHI 201817035370 ég/gg%glg SRIDHARAN, B6/10, Safdarjung [iprdel@lakshmisri.com
o Enclave New Delhi 110029 India
12/09/2019 ANOVIP 45/1, Floor 3, Corner
206 |DELHI 4825/DELNP/2015 00:00:00 Market , Malviya Nagar , New info@anovip.com
T Delhi 110017, INDIA
SUBRAMANIAM &
ASSOCIATES ATTORNEYSAT -
LAW CENTRAL SQUARE,
12/09/2019 |SUITE-328, PLAZA I, 20 sna@sna
207 DELHI 7725/DELNP/2013 00:00:00 MANOHARLAL KHURANA ip.com,docket.sna@gmail.com
MARG, BARA HINDU RAO (OFH
RANI JHANSI ROAD) DELHF
110006
12/09/2019 De Penning & De Penning 2B,
208 |DELHI 201617037377 A Ground Floor, Solitaire Plaza MG|patent@depenning.com
00:00:00
Road, Gurgaon 122002
209 |DELHI 201617006773 |-2/09/2019 [Remiry House Millenium Plaza Sf . 1 .cv. <2 0ar @remfry.com
00:00:00 |27
REMFRY & SAGAR Attorneysat-
12/09/2019 |Law all India citizens, Remfry
210 |DELHI 201717018040 00:00:00 House, at the Millennium Plaza, remfry-sagar@remfry.com
Sector27 Gurgaonl22009,India
12/09/2019 LAKSHMI KUMARAN &
211 |DELHI 539/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung (IPRDEL@LAKSHMISRI.COM
e Enclave, New DelhlL 10029 India
12/09/2019 LEXORBIS 709/710, Tolstoy
212 |DELHI 201714037359 pos House 1517, Tolstoy Marg, New |mail@lexorbis.com
00:00:00 ;
Delhi 110 001
REMFRY & SAGAR Attorneysat-
12/09/2019 |Law Remfry House Millennium
213 |DELHI 201817032752 00:00:00 Plaza Sector 27, Gurgaon 122 0Oremfry—sagar@remfry.com
India.
NUPUR MAITHANI ANAND
12/09/2019 [AND ANAND ADVOCATES B- |anandandanand@vsnl.com,email@
214 \DELHI 11135/DELNP/2012 00:00:00 41, NIZAMUDDIN EAST NEW |andandanand@.com
DELHI 110013, INDIA
12/09/2019 LAKSHMI KUMARAN &
215 |DELHI 201717012162 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
e Enclave New Delhil10029
L.S.DAVAR & CO., Patent and
12/09/2019 |Trademarks Attorney, 5/1, (First |mailsdelhi@Isdavar.in,delhi@Isdav
216 |DELHI 201611026052 154.00:00  |Floor), Kalkaji Extension New  in
Delhi- 110 019.
K&S PARTNERS Intellectual
Property Attorneys 518, Platinumn
12/09/2019 [Tower, 5th Floor, Sohna Road, |
217 |DELHI 201817033669 00:00:00  [Sector 47, Gurgoah22002, ipo@knspartners.com
National Capital Region, India
S. MAJUMDAR & CO., G48,
12/09/2019 |LGF, Lgpat Nagar Ill, New Delhi|del@patentindia.com,cal@patentin
218 -~ DELHI 201711042059 150:00:00  |110 024, India com
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REMFRY & SAGAR Attorneys at-

219 |DELHI 201717014942 83/38/3819 Law, Remfry House, Millennium |remfry-sagar@remfry.com
T Plaza, Sector 27, Gurgadi22009
220 [DELHI 201617043483 |-2/09/2019 IRemiry House Millenium Plaza Sy ., cagar@remiry.com
00:00:00 |27
12/09/2019 S. MAJUMDAR & CO., 5, Harish
221 |DELHI 201611019595 00:00:00 Mukherjee Road, Calcutta7r00  |cal@patentindia.com
T 025, State of West Bengal, India
Corporate Law Group, 1161104,
12/09/2019 |11th Floor, Kailash Building, 26, |info@clgindia.com,lbala@clgindia.q
222 |DELHI 201611030301 1550000  |Kasturba Gandhi Marg, New Deljm
110001, INDIA
ANAND AND ANAND
12/09/2019 |ADVOCATES B-41, .
223 |DELHI 2746/DEL/2013 00:00:00 NIZAMUDDIN EAST NEW email@anandandanand.com
DELHI 110013, INDIA
Anand & Anand AdvocatesB
41,Nizamuddin East New Delhi
110013, India Phone No: 0091-
12/09/2019 |24355076, 94120-4059300Fax [archana@anandandanand.com,en
224 |DELHI 201714008137 00:00:00 No: 009111-24354243, 94120  |@anandandanand.com
424305658 Email:
email@anandandanand.com,
archana@anandandanand.com
Kapil, Senior Research Associate
12/09/2019 |(IPR), SRF LimitedUnicrest Kapil.Kaushik@srf.com,veena.aror
225 |DELHI 201711006822 00:00:00 Building, Block C, Sector 45, @srf.com
Gurgaon122003, India
226 |DELHI 201617021877 33/88/3819 Adastra IP 2054 Sector 8 rahulbagga@outlook.com
12/09/2019 . .
227 |DELHI 7439/DELNP/2013 00:00:00 B6/10SAFDARJUNG ENCLAVE |iprdel@lakshmisri.com
12/09/2019 C/O LAKSHMI KUMARAN &
228 |DELHI 201717023407 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
e Enclave New Delhi 110029 India
KAN AND KRISHME Attorneys a
12/09/2019 |Law A 11 Shubham Enclave .
229 |DELHI 201717024682 00:00:00 Paschim Vihar New Delhi 110065knk@kanknshme.com
India
230 [DELHI 8054/DELNP/2015 |-2/09/2019 [Remiry House Millenium Plaza Sy 1« <2 0ar @remfry.com
00:00:00 |27
12/09/2019 LegasisPartners (Pune)-&05, ICC
231 |DELHI 3868/DEL/2015 AR, Trade Towers Senapati Bapat Rgip@Iegasis.in
00:00:00 .
Pune 411016, India
12/09/2019 C/O LAKSHMI KUMARAN &
232 |DELHI 201817026545 00:00:00 SRIDHARAN, B6/10, Safdarjung |iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
12/09/2019 |Remfry House Millenium Plaza S
233 |DELHI 201617000339 00:00:00 27 gurgaon remfry-sagar@remfry.com
K&S PARTNERS Intellectual
Property Attorneys 518, Platinum .
234 |DELHI 201817047654 |2/0%/2019 o ver Sth Floor, Sohna Road, |0 @KNSPARTNERS.COM,ipo@
00:00:00 nspartners.com

Sector 47, Gurgaon122002,

National Capital Region, India
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B- 483, KNK House , Meera Bagh

235 |DELHI 9392/DELNP/2014 |F2/09/2019 |5 chim Vihar, New Delhi ,11004<<@kankrishme.com,ip.status@k
00:00:00 INDIA krishme.com
LEX ORBIS CONSULTING PVT.
12/09/2019 |LTD. 709/710 , Tolstoy House 15[manisha@Ilexorbis.com,mail@lexo
236 DELHI 2759/DELNP/2015 00:00:00 17 ,Tolstoy Marg , New Delhi s.com
110001,India
12/09/2019 B 483 KNK House Meera Bagh
237 |DELHI 201617002766 pos Paschim Vihar New Delhi 110063knk@kankrishme.com
00:00:00 INDIA
12/09/2019 [F 252 Lane W/5 Western Avenue| . .
238 |DELHI 8031/DELNP/2015 00:00:00  |Sainik Farms vishal@inttladvocare.com
Shardul Amarchand Mangaldas §
12/09/2019 [Co. Amarchand Towers 216 Okhl .
239 |DELHI 201717042788 00:00:00 Industrial Estate Phase Il New dev.robinson@amsshardul.com
Delhi 110020 India
12/09/2019 |B6/10 SAFDARJUNG ENCLAVE|. .
240 |DELHI 201617010645 00:00:00 New Delhi 110029 India iprdel@lakshmisri.com
LALL LAHIRI & SALHOTRA
12/09/2019 |Plot No. B-28, Sectot32, gpo@lls.in,patents@rahulchaudhry
241 DELHI 201817018202 00:00:00 Institutional Area, Gurgacf22 00Im
(Haryana) India
12/09/2019 Anand and Anand Advocates B 4
242 |DELHI 2674/DELNP/2013 Py Nizamuddin EasiNew Delhi email@anandandanand.com
00:00:00 .
110013 India
LEX ORBIS 709/710, TOLSTOY . . |
243 |DELHI 3316/DELNP/2015 ég( gg{ (2)819 HOUSE 1517, TOLSTOY MARG Eﬁ;’ffoxrﬂrb's'com'banga'ore@k”‘
e NEW DELHI 110001 INDIA '
K & S PARTNERS Intellectual
12/09/2019 |Property Attorneys 109 Sector 44,
244 |DELHI 9835/DELNP/2014 00:00:00 Gurgaon122003 National Capital ipo@knspartners.com
Region, India
Anand & Anand Advocates-B
245 |DELHI 201817031339 [-2/99/2019 |41 Nizamuddin East New Delhi [Arch@na@anandandanand.com,en
00:00:00 . @anandandanand.com
110013, India.
Anand & Anand Advocates-B
41,Nizamuddin East New Delhi
110013, India Phone No: 004911-
12/09/2019 |24355076, 941204059300 Fax [|archana@anandandanand.com,en]
246 |DELHI 201714009137 00:00:00 No: 009%11-24354243, 94120 @anandandanand.com
424305658 Email:
email@anandandanand.com,
archana@anandandanand.com
K&S PARTNERS Intellectual
12/09/2019 Property Attorneys 515 B Platinur
247 |DELHI 201717031768 00:00:00 Tower 5th Floor Sohna Road Sedipo@knspartners.com
T 47 Gurgaon 122002 National
Capital Region India
Anand & Anand Advocates B
248 |DELHI 201814006790  [-2/99/2019 |41 Nizamuddin East New Delhi [Fch@na@anandandanand.com,en
00:00:00 . @anandandanand.com
110013, India
Anand And Anand B 41 .
249 |DELHI 336/DELNP/2015  |[-2/09/2019 |\17 AMUDDIN EAST, New Delhi [Eall@anandandanand.comarcha
00:00:00 @arandandanand.com

110013 India
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LEX ORBIS CONSULTING PVT.

250 |DELHI 4375/DELNP/2015 ég/gg%glg LTD. 709/710 Tolstoy House 15 Jmanisha@lexorbis.com
T Tolstoy Marg New Delhi 110001
12/09/2019 LAKSHMI KUMARAN &
251 |DELHI 201717005287 ped SRIDHARAN B6/10Safdarjung [iprdel@lakshimisri.com
00:00:00 o
Enclave new delhi10029 india
REMFRY & SAGAR Attorneys at remiry-
12/09/2019 |Law Remfry House Millennium
252 |DELHI 201717022432 00:00:00 Plaza Sector 27 Gurgaon 122009zzraﬁqar@remfry.com,patents@remfr
India.
MIRANDAH ASIA (INDIA)
LEVEL 5, CADDIE
12/09/2019 [COMMERCIAL TOWER, india@mirandah.co.in,manisha@le|
253 |DELHI 2852/DEL/2013 00:00:00 HOSPITALITY DISTRICT, rbis.com,mail@Iexorbis.com
AEROCITY, IGI AIRPORT, NEW
DELHI 110 037, INDIA
Kshitij Malhotra c/o GIP India, B
703, Crown Apartments, Plot 188 . . . . . . .
254  |DELHI 201614037532 ég{gg%glg Sector 7, Dwarka, New Delhi ﬁ’q‘g:;ﬂ"ﬂa"pr@gma"'com'ma"@g*p
e 110075, India Mobile No- +91- '
9711006619
12/09/2019 [B6/10SAFDARJUNG ENCLAVE,
255 |DELHI 456/DELNP/2015 00:00:00 New Delhi110029 India IPRDEL@LAKSHMISRI.COM
RNA, IP ATTORNEYS 401402,
12/09/2019 4th Floor, Suncity Success Towe
256 |DELHI 201611003599 00:00:00 Sector- 65, Golf Course Extensiofpatents@rnaip.com
e Road, Gurgaon 122 005 National
Capital Regior{(Haryana), India
VIDHANI ASSOCIATES 11/12,
12/09/2019 [UPPER GROUND FLOOR, WES|. . .
257 |DELHI 201617023252 00:00:00 PATEL NAGAR, NEW DELHF ipr@vidhani.com
110008, INDIA.
OBHAN & ASSOCIATES N-94,
12/09/2019 [SECOND FLOOR, PANCHSHILA .
258 |DELHI 201817022156 00:00:00 PARK, NEW DELHI- 110017, email@obhans.com
INDIA
12/09/2019 B 10 Ground Floor Vishwakarma
259 |DELHI 201617012861 Pos Colony M.B. Road New Delhi desk@patentwire.co.in
00:00:00
110044
12/09/2019 sna@sna
260 |DELHI 201717009317 00:00:00 E 556 GREATER KAILASH Il ip.com,docket.sna@gmail.com
DR. INDRA DWIVEDY
SPS(CONTROLLING OFFICER){ . . . . . .
261 |DELHI 1632/DEL/2014 33(88%819 IPU, CSIR, NISCAIR BUILDING, icsségﬁrr"epsui?”'Sca"'res"”’head"p“@
T 14, SATSANG VIHAR MARG, R
NEW DELHI-110 067, INDIA
12/09/2019 Anand & Anand Advocates B 41
262 |DELHI 201717028625 Py Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
LALL LAHIRI & SALHOTRA
Plot No. B28, Sectoi32, .
263 |DELHI 201817019376 33/88/3819 Institutional Area, Gurgacth22 Ooj%po@lls.m,patents@rahulchaudhry

(Haryana) India
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L. S. DAVAR & CO., Patent and

mailinfo@lsdavar.in,

12/09/2019 [Trademarks Attorney, 5/1, (First ) !
264 |DELHI 201711009579 00:00:00 Floor), KalkajiExtension, New g?ic;]kgglnhgi;gllzg:\\:g:.;g,Isdaver@ndf
Delhi- 110 019. o '
12/09/2019 |ZeusIP Advocates C 4 Jangpura |. .
265 |DELHI 9530/DELNP/2015 00:00:00  |[Extension New Delhi 110014 info@zeusip.com
266 |DELHI 1403/DELNP/2015 33/88/5819 B6/10 SAFDARJUNG ENCLAVE|IPRDEL@LAKSHMISRI.COM
12/09/2019 |501/7 Lane W 21A Western Averl :
267 |DELHI 6131/DELNP/2015 00:00:00 Sainik Earms email@obhans.com
12/09/2019 B 483 KNK HouseMeera Bagh
268 |DELHI 201617022770 . Paschim Vihar New Delhi 110063knk@kankrishme.com
00:00:00 INDIA
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium
12/09/2019 Plaza Sector 27, Gurgaon 122 00
269 |DELHI 201618011047 00:00:00 India. Telephone No. 9124280 |remfry-sagar@remfry.com
T 6100 Telefax N091-124-280 6101
E-MAIL: remfry-
sagar@remfry.com
12/09/2019 LEX ORBIS CONSULTING PVT.
270 |DELHI 10233/DELNP/2015 00:00:00 LTD. 709/710 Tolstoy House 15 Imanisha@lexorbis.com
T Tolstoy Marg New Delhi 110001
271 |DELHI 1676/DELNP/2015 [12/09/2019 Remiry House Millenium Plaza Sy e <o 0ar@remfry.com
00:00:00 |27
L.S. DAVAR & CO., PATENT
AND TRADEMARKS . .
272 |DELHI 1992/DEL/2015 ég( gg{ (2)819 ATTORNEY, 5/1, (FIRST 'rsi‘f]al‘ég;?;‘g‘@?'\gﬁtl"n”é‘tj?r:h'@'Sda
T FLOOR), KALKAJI EXTENSION | " ’ T
NEW DELHI-110 019
12/09/2019 B 483 KNK House Meera Bagh
273 |DELHI 201617015249 A, Paschim Vihar New Delhi 110063knk@kankrishme.com
00:00:00 INDIA
12/09/2019 |501/7 Lane W 21ANestern Avenu .
274 |DELHI 201617037076 00:00:00 Sainik Farms email@obhans.com
LEX ORBIS CONSULTING PVT. . . .
275 |DELHI 201617031878 33(88%819 LTD. 709/710 Tolstoy House 15 Jrsng(')'g'exorb's'com’ma”'Sha@'exo
" Tolstoy Marg New Delhi 110001 |~
601, TOWER A, DLF TOWERS
12/09/2019 |PLOT NO. 1611, DDA DISTRICT .
276 |DELHI 7472/DELNP/2012 00:00:00 CENTRE, JASOLA, NEW DELH newdelhi@dubeypartners.com
110044, INDIA
LALL LAHIRI & SALHOTRA
12/09/2019 |RCY House Plot No. B 28 Sector
277 |DELHI 201617045123 00:00:00  [32 Institutional AreaGurgaon 122 patents@rahulchaudhry.com
001 (Haryana) India
278 |DELHI 201711035695 12/09/2019 a%ggsvprl\[ngl%?JWALAPUR EUTECHNE@REDIFFMAIL.COM,
00:00:00 VAK_AHD@REDIFFMAIL.COM
Central Square Suite, 328, Plaza
20 Manoharlal Khurana Marg, Baj
279 |DELHI 201717000615 [-2/09/2019 |y i Rao, (off Rani Jhansi Roads"2@Sna .
00:00:00 ip.com,docket.sna@gmail.com

Delhi- 110006
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C/O LAKSHMI KUMARAN &

280 |DELHI 201717029770 83/38/3819 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
o Enclave New Delhi 110029 India
12/09/2019 VIVEK VERMA HOUSE NO.
281 |DELHI 2468/DEL/2013 00:00:00 485,SECTORS8, PANCHKULA- |ipr@sedl.in
T 134108, HARYANA, INDIA.
LEX ORBIS CONSULTING PVT.
12/09/2019 |LTD. 709/710 , Tolstoy House 15 . :
282 |DELHI 5011/DELNP/2015 00:00:00 17, Tolstoy Marg , New Delhi manisha@Iexorbis.com
110001,India
KHURANA & KHURANA
ADVOCATES AND IP ATTORNEYS
12/09/2019 (IFAIA CENTER, S/2022, GREATER |,
283 [DELHI 7841/DELNP/2013 00:00:00 NOIDA SHOPPING PLAZA, UI:,SlD€mfo@khuranaandkhurana.com
IV, PLOT NO. 7/2, KASNA ROAD,
GREATER NOIDA, 201308.
REMFRY & SAGAR Attorneysat-Law
Remfry House Millennium Plaza Sec
27, Gurgaon 122 009, India.
284  |DELHI 201714042990 33{8(9){(2)819 Telephone No. 91.24-280-6100 gstz?gr@eﬁ?frgbcn‘;m’remﬁy
o Telefax No. 93124280 6101 Email: |29 Y-
remfry-sagar@remfry.com
patents@remfry.com
REMFRY & SAGAR
12/09/2019 ATTORNEYSAT-LAW REMFRY
285 |DELHI 201717005703 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA.
13/09/2019 B 10 Ground Floor Vishwakarma
286 |DELHI 8823/DELNP/2014 Pos Colony M.B. Road New Delhi desk@patentwire.co.in
00:00:00
110044
Singh & Associates Founder
13/09/2019 |Manoj K. Singh Advocates & ipr@singhassociates.in,newdelhi@,
287 |DELHI 201818015197 00:00:00 [Solicitors N 30, Malviya Nagar, |ghassociates.in
New Delhi 110017, INDIA
SHARDUL Amarchand &
13/09/2019 Mangaldas & Co. Advocates &
288 |DELHI 2439/DELNP/2015 P Solicitors Amarchand Towers, 21|dev.robinson@AMSShardul.com
00:00:00 X
Okhla Industrial Estate , Phase I
New Delhi 110 020 India
13/09/2019 |Remfry House Millenium Plaza S
289 |DELHI 4897/DELNP/2015 00:00:00 27 Gurgaon, 122009, India remfry-sagar@remfry.com
13/09/2019 LEXORBIS 709/710, Tolstoy
290 |DELHI 201817033832 Py House 1517, Tolstoy Marg, New [mail@lexorbis.com
00:00:00 )
Delhi 110 001
291 [DELHI 201717000647 | -3/09/2019 [Remiry House Millenium Plaza Sy 1 c\. <2 0ar @remfry.com
00:00:00 |27
L.S.DAVAR & CO., GLOBSYN
13/09/2019 CRYSTALS, TOWER 1, 2ND
292 |DELHI 201717006928 00:00:00 FLOOR, BLOCK EP, PLOT NO. |davar@cal2.vsnl.net.in
T 11 & 12, SALT LAKE SECTOR V|
KOLKATA -700091, INDIA
K & S PARTNERS Intellectual
13/09/2019 |Property Attorneys 109 Sector 44
293 |DELHI 7161/DELNP/2015 00:00:00  |Gurgaon 122003 National Caloita|po@knspartners.com

Region India
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Morris TradeMark Co. 8/3 Old

294 |DELHI 2796/DEL/2014 ég/gg/gglg Rajinder Nagar New Delhi 11006docketing@mtmc.in
o INDIA
295 [DELHI 4358/DELNP/2015 38{88%819 Efmfry House Millenium Plaza S\ o ., cagar@remifry.com
296 |DELHI 7840/DELNP/2014 [13/09/2019 [Remity House MilleniunPlaza Sey o 4. caqar@remiry.com
00:00:00 |27
MIRANDAH ASIA (INDIA)
LEVEL 5, CADDIE
13/09/2019 [COMMERCIAL TOWER, india@mirandah.co.in,manisha@le|
297 |DELHI 7902/DELNP/2015 00:00:00 HOSPITALITY DISTRICT, rbis.com,mail@Ilexorbis.com
AEROCITY, IGI AIRPORT, NEW
DELHI 110 037, INDIA
KHURANA & KHURANA,
Advocates and IP Attorneys B3,
13/09/2019 |UPSIDC, SitelV, Behind Grand
298 |DELHI 201817034790 00:00:00 Venice. Kasna Road, Greater NOtarun@khuranaandkhurana.com
201310, UP, National Capital
Region, India.
REMFRY & SAGAR
13/09/2019 ATTORNEYSAT-LAW REMFRY
299 |DELHI 2632/DEL/2013 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA.
K & S Partners 515 B Platinum
13/09/2019 [Tower 5th Floor Sohna Road Sed;
300 |DELHI 201617039781 00:00:00 |47 Gurgaon 122002 National ipo@knspartners.com
Capital Region India
13/09/2019 BHATNAGAR & ASSOCIATES, '
301 |DELHI 201617031858 00:00:00 161, VIGYAN VIHAR, NEW bhatnagar_associates@yahoo.com
T DELHI - 110 092
TARUN KHURANA KHURANA
& KHURANA, ADVOCATES
AND IP ATTORNEYS IFAIA
13/09/2019 |CENTER, S/222, GREATER Info@khuanaandkhurana.com,doc
302 |DELHI 3674/DEL/2011 00:00:00 NOIDA SHOPPING PLAZA, @khuranaandkhurana.com
UPSIDCIV, PLOT NO. 7/2
KASNA ROAD, GREATER
NOIDA 201308
13/09/2019 |Remfry House , Millenium Plaza
303 |DELHI 5070/DELNP/2015 00:00:00 Sec 27, Gurgaon, 122009, India remfry-sagar@remfry.com
CHITRA ARVIND RAJESHWARI
13/09/2019 & ASSOCIATES AMSOFT _ _
304 |DELHI 201717013040 00:00:00 BUSINESS CENTRE UNITECH |chitra@ralegal.co.in
T TRADE CENTRE Sector 43
Gurgaon Haryana India.
13/09/2019 |FAKSHMI KUMARAN &
305 |DELHI 201617043084 00:00:00 SRIDHARAN B6/10 Safdarjung (IPRDEL@LAKSHMISRI.COM
" Enclave
REMFRY & SAGAR
ATTORNEYSAT-LAW REMFRY
13/09/2019 |HOUSE MILLENNIUM PLAZA
306 |DELHI 201717007064 00:00:00 SECTOR 27, GURGAON 122 00 remfry-sagar@remfry.com

INDIA.
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SUBRAMANIAM &
ASSOCIATES, Attorneys at law,
7th Floor, M3M Cosmoglitan,
Sector 66, Golf Course Extension

307 |DELHI 201817041993 33/8(9)%819 Road, Gurugram 122001, Nationsna@sndp.com
T Capital Region, India Tel: +9124
4849700 Fax: +9124-4849798 /
4849799 Mobile Nos.: +91
7042499356, 9205965311
SUBRAMANIAM & ASSOCIATES,
Attorneys- at law, Central Square,
13/09/2019 |[Suite328, Plaza lll, 20 Manoharlal . .
308 |DELHI 201718034491 00:00:00 Khurana Marg, Bara Hindu Rao (off sna@snap.com,docket.sna@gmail.con|
Rani Jhansi Road), Del1i10006
(India)
REMFRY & SAGAR Attorneys at
Law Remfry House Millennium
13/09/2019 Plaza Sector 27 Gurgaon 122 00
309 |DELHI 201717026227 00:00:00 India. Telephone No. 91 124 280|remfry-sagar@remfry.com
o 6100 Telefax No. 91 124 280 610
E mail: remfry sagar@remfry.con
patents@remfry.com
India IP Partner WZ 113A Top
13/09/2019 Floor Near Subhash Nagar Metro
310 |DELHI 201717026549 00:00:00 New Delhi 110018 INDIA Tel. 91 |info@indiaippartner.com
T 011 6500 0150 Email.
info@indiaippartner.com
REMFRY & SAGAR Attorneysat-
13/09/2019 |Law Remfry House Millennium |patents@remfry.com,remfry
311 |DELHI 336/DEL/2015 00:00:00 Plaza Sector 27, Gurgaon 122 O(sagar@remfry.com
India.
REMFRY & SAGAR Attorneys at remfry-
13/09/2019 |Law Remfry House Millennium
312 |DELHI 201717022109 00:00:00 Plaza Sector 2Gurgaon 122 009 zz;{qar@remfry.com,patents@remfr
India.
REMFRY & SAGAR
13/09/2019 ATTORNEYSAT-LAW REMFRY
313 |DELHI 201617021430 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
o SECTOR 27, GURGAON 122 00
INDIA
REMFRY & SAGAR Attorneysat-
13/09/2019 |Law Remfry House Millennium
314 |DELHI 201818033456 00:00:00 Plaza Sector 27, Tower A 8th remfry-sagar@remfry.com
Floor, Gurgaon 122 009, India
13/09/2019 LEXORBIS 709/710 Tolstoy Hous
315 |DELHI 201717019321 . 15 17 Tolstoy MardNew Delhi 11(mail@lexorbis.com
00:00:00 001
Worldwide Intellec 313, Best Sky . —_ |
316 |DELHI 201714046460 ég{ 88{ 3819 Tower, Netaji Subhash Place gg&iﬂ&%ﬁg&ﬂ'gmg%gﬁ"ec'Com"
T Pitampura, Delhi 1100 34, India ’
317 |DELHI 201617041278 13{09{2019 A2 E CMA Tower lind Floor Sect patent@saikrishnaassociates.com
00:00:00 |24
K & S Partners 515 B Platinum
13/09/2019 |Tower 5th Floor Sohna Road Seq.
318 |DELHI 201717000070 00:00:00 |47 Gurgaon 122002 National ipo@knspartners.com

Capital Region Inid
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INTTL ADVOCARE F-252 Lane

319 |DELHI 201814000640 ég/gg%glg \W/5, Western Avenue, Sainik vishal@inttladvocare.com
e Farms, New Delhi 110 062, INDI
REMFRY & SAGAR Attorneysat-
13/09/2019 |Law Remfry House Millennium [ranjna.dutt@remfry.com,remfry
320 DELHI 201817035094 00:00:00 Plaza Sector 27, Gurgaon 122 OQsagar@remfry.com
India.
Anand & Anand Advocates B 41
Nizamuddin East New Delhi
110013 India Phonlo: 0091 11
13/09/2019 |24355076 91 120 4059300 Fax N .
321 |DELHI 201717024500 00:00:00 0091 11 24354243 91 120 42430emaﬂ@anandandanand.com
58 E mail:
email@anandandanand.com
archana@anandandanand.com
GROSER & GROSER Patent ang
13/09/2019 [Trade Mark Attorneysf D 1/5 DLF, _ .
322 |DELHI 201717030358 00:00:00  |Qutab Enclave Phase | Gurgaon kevin@groserandgroser.com
INDIA.
13/09/2019 LAKSHMI KUMARAN &
323 |DELHI 1765/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung (IPRDEL@LAKSHMISRI.COM
T Enclave
13/09/2019 Anand andAnand Advocates B 41
324 |DELHI 201617009845 A Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
13/09/2019 .
325 |DELHI 201617026596 00:00:00 D 1/5 DLF Qutab Enclave Phase |kevin@groserandgroser.com
MIRANDAH ASIA (INDIA)
LEVEL 5, CADDIE
13/09/2019 [COMMERCIAL TOWER, india@mirandah.co.in,manisha@le|
326 |DELHI G737/DELNP/2013 00:00:00 HOSPITALITY DISTRICT, rbis.com,mail@lexorbis.com
AEROCITY, IGI AIRPORT, NEW
DELHI 110037, INDIA
1ymmm9/mmdmdmwwAWWm%B4
327 |DELHI 201717002306 Py Nizamudlin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
13/09/2019 |Remfry House Millenium Plaza S
328 |DELHI 3215/DELNP/2015 00:00:00 |27, Gurgaon,122009,India remfry-sagar@remfry.com
13/09/2019 C/O LAKSHMI KUMARAN And
329 |DELHI 201817016849 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029 India.
Anand & Anand Advocates-B
330 |DELHI 201817047033 [-3/99/2019 |14 \izamuddin East New Delhi [2chana@anandandanand.com,en
00:00:00 . @anandandanand.com
110013, India
LEX ORBIS Intellectual Property
13/09/2019 |Practice 709/710, Tolstoy House |[mail@lexorbis.com,manisha@lexo
331 DELHI 3262/DEL/2014 00:00:00 17, Tolstoy Marg New Delhi 110(s.com
001
M-98, CONNAUGHT PLACE,
WESTERN INDIA BUILDING,
13/09/2019 |OPPOSITE TO HALDIRAM, . .
332 |DELHI 1717/DEL/2015 00:00:00 NEW DELHIi 110001 satyamrajbhagat@gmail.com
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PRABHAKAR MANI PRATAP
VUTTS & ASSOCIATES,

13/09/2019 |ADVOCATES, NO. 704, THE email@vutts.com,prabhakar@vutts
333 |DELHI 3852/DEL/2011  134.00.00  |CASTLE, PLOT 36A, SECTOR |m
56, GURGAON- 122009,
HARYANA, INDIA
13/09/2019 Anand & Anand Advocates B 41
334 |DELHI 201817006985 ey Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
13/09/2019 LEX ORBIS Intellectual Property
335 |DELHI 1954/DELNP/2014 ey Practice 709/710 Tolstoy House Jmanisha@lexorbis.com
00:00:00
17 Tolstoy Marg
LALL LAHIRI & SALHOTRA
13/09/2019 |Plot No.B-28, Sectoi32, patents@lls.in,gpo@lls.in,veena.ar
336 DELHI 201611029181 00:00:00 Institutional Area, Gurgact22 00]@srf.com
(Haryana) India
337 |DELHI 201617038830 13(09{2019 F 252 Lane W/5 Western Avenuglmohan@inttladvocare.com,vishal@
00:00:00 Sainik Farms ttladvocare.com
LALL LAHIRI & SALHOTRA Plot
338 |DELHI 201817023105 ég{gg{gglg No. B-28, Sectoi32, Institutional Area gpagg't':é‘r’g;Sﬁtﬁgﬁsdﬁrag‘gr'gha“dhry"
e Gurgaonl122 001 (Haryana) India P Y-
13/09/2019 LEXORBIS 709/710 Tolstoy Hous
339 |DELHI 201717038518 Py 15 17 Tolstoy Marg New Delhi 1]mail@Ilexorbis.com
00:00:00 )
001 India
13/09/2019 sna@sna
340 |DELHI 201617013257 00:00:00 E 556 GREATER KAILASH Il ip.com,docket.sna@gmail.com,sna|
R tent@gmail.com
S/19 22 IFAIA Center Greater .
341 [DELHI 201617027767 |-2/092019 |\ ida Shopping Plaza Site Iv  [Mfo@Kkhuranaandkhurana.com,dog
00:00:00 @khuranaandkhurana.com
Kasna Road Plot 7/2
13/09/2019 Anand & Anand Advocates B
342 |DELHI 201714035544 . 41,Nizamuddin East New Delhi |email@anandandanand.com
00:00:00 )
110013, India
REMFRY & SAGAR
13/09/2019 ATTORNEYSAT-LAW REMFRY
343 |DELHI 8471/DELNP/2013 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
e SECTOR 27, GURGAON 122 00
INDIA.
13/09/2019 Rahul Bagga Adastra IP BID50
344 |DELHI 904/DEL/2015 00:00:00 Spaze iTech Park Sohna Road, [rahulb@adastraip.com
T 122002 Gurgaon, DekNCR India.
13/09/2019 |Ms. Garima Sahney-&40, Sector . . .
345 |DELHI 201911014801 00:00:00 51 Noida201301, NCR, India garimasahney.ipr@gmail.com
13/09/2019 [Anand And Anand B 41 .
346 |DELHI 201617025419 00:00:00 NIZAMUDDIN EAST email@anandandanand.com
13/09/2019 LAKSHMI KUMARAN &
347 |DELHI 201617027394 00:00:00 SRIDHARAN B6/10Safdarjung |iprdel@lakshmisri.com
T Enclave
KHURANA & KHURANA,
Advocates and IP AttorneysE3,
13/09/2019 |UPSIDC, SitelV, Behind Grand [info@khuranaandkhurana.com,dog
348 |DELHI 201714008994 00:00:00 VVenice, Kasna Road, Greater No|@khuranaandkhurana.com

201310, UP, National Capital

Region, India.
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LAKSHMI KUMARAN &

349 |DELHI 201717008344 ég/gg/gglg SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
o Enclave
13/09/2019 LAKSHMI KUMARAN &
350 |[DELHI 634/DELNP/2015 00:00:00 SRIDHARAN B6/10Safdarjung [IPRDEL@LAKSHMISRI.COM
T Enclave, New DelhiL10029 India
DE PENNING & DE PENNING
13/09/2019 2B, GROUND FLOOR, . .
351 |DELHI 201617015926 00:00:00 SOLITAIRE PLAZA MG ROAD, info@anovip.com
GURGAON 122002, INDIA
VUTTS & ASSOCIATES,
ADVOCATES, NO. 704, THE .
352 |DELHI 616/DEL/2010 38( 88{ 5819 CASTLE, PLOT NO. 36A, renma"@V““S'CO”"prabhakar@"“tts
T SECTOR56, GURGAON122002
HARYANA, INDIA
K& S PARTNERS Intellectual
13/09/2019 |Property Attorneys 518, Platinurr.
353 |DELHI 201714035319 00:00:00  [Tower, 5th Floor, Sohna Road ipo@knspartners.com
Sector 47, Gurgaon122002
Singh & Associates Founder
13/09/2019 |Manoj K. Singh Advocates & newdelhi@singhassociates.in,ipr@
354 |DELHI 201818015124 00:00:00 [Solicitors N 30, Malviya Nagar, |ghassociates.in
New Delhi 110017, INDIA
Shardul Amarchand Mangaldas ﬁsna@sna
13/09/2019 |Co. Amarchand Towers 216 Okhl: .
355 |DELHI 201817013796 00:00:00 Industrial Estate Phase Il New :E)].com,dev.roblnson@amsshardul.
Delhi 110020 India
LEX ORBIS CONSULTING PVT.| . . .
356 |DELHI 201617026664 38(88%819 LTD. 709/710 Tolstoy House 15 Jrs";')'g'exorb's'com’ma”'Sha@'exo
T Tolstoy Marg New Delhi 110001 |~
LEXORBIS 709/710, Tolstoy . . .
357 |DELHI 6729/DELNP/2013 ég{ 88{ 3819 House 1517, Tolstoy Marg New mar'r'];@r:iesﬁglsé%%ﬁp:dman@ge.c
T Delhi 110 001 India ’ '
MALATHI LAKSHMIKUMARAN
13/09/2019 |FAKSHMI KUMARAN &
358 |DELHI 7016/DELNP/2013 00:00:00 SRIDHARAN B6/10, iprdel@lakshmisri.com
T SAFDARJUNG ENCLAVE NEW
DELHI 110029, INDIA
REMFRY & SAGAR Attorneys at remfry-
13/09/2019 |Law Remfry House Millennium
359 |DELHI 201717047035 00:00:00 Plaza Sector 27 Gurgaon 122 00 zer;gar@remfry.com,patents@remfr
India.
13/09/2019 LEXORBIS 709/710 Tolstoy Hous
360 |DELHI 201717027032 pos 15 17 Tolstoy Marg New Delhi 1imail@lexorbis.com
00:00:00 001
13/09/2019 LAKSHMI KUMARAN &
361 |DELHI 201617023216 00:00:00 SRIDHARAN B6/10Safdarjung [iprdel@lakshmisri.com
e Enclave New Delhi 110029 India
362 [DELHI 201617042130  |-3/09/2019 |Remiry House Millenium Plaza Sy q.. <o ar@remfry.com
00:00:00 |27
Luthra & Luthra Law Offices 103
13/09/2019 |9th Floors Ashoka Estate 24 L
363 |DELHI 201817008629 00:00:00 Barakhamba Road New Delhi 11 delhi@lithra.com

001 India
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Anand And Anand B41

364 |DELHI 2408/DELNP/2015 13(09{2019 NIZAMUDDIN EAST New Delhi |email@anandandanand.com
00:00:00 )
110013, India
S.P. ARORA GLOBAL IPR LAW
CONSULTANTS (INDIA) 6457, . .
365 [DELHI 2452/DEL/2012 ég( gg{ 5819 SECTOR C 6 & 7, VASANT ﬁgggﬁgﬁ;;?chooéma"'com'aSh'Sh'
T KUNJ, NEW DELHF110070, '
INDIA
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium
Plaza Sector 27, Gurgaon 122 00
13/09/2019 |India.- Telephone No. patents@remfry.com,remfry
366 DELHI 201714009811 00:00:00 [911242806100 Telefax No. sagar@remfry.com
911242806101 nail: remfry
sagar@remfry.com
patents@remfry.com
SUBRAMANIAM &
ASSOCIATES, Attorneys at law,
Central Square, Sui@28, Plaza Il
367 |DELHI 201618032927 38/88/3819 20 Manoharlal Khurana Marg, Baispngg?nsrc]j%cket sna@gmail.oo
o Hindu Rao (off Rani Jhansi Road|"" ' ' '
Delhi-110006 (India) Mobile Nos.
+91 7042499356; 9205965311
Anand And Anand ADVOCATES
B 41 Nizamuddin East New Delhi
110013 India Phone No: 0091 11
13/09/2019 |24355076 24358078 91 120 .
368 |DELHI 201717035024 00:00:00 14059300 Fax No: 0091 11 email@anandandanand.com
24354243 91 120 4243056 058 E
mail: email@anandandanand.cor
archana@amalandanand.com
13/09/2019 anov.IP 45/1 Floor 3 Corr!er Mark<' _
369 |DELHI 201717005769 pos Malviya Nagar New Delhi 110017info@anovip.com
00:00:00 INDIA
GROSER &GROSER, Patent and
13/09/2019 [Trade Mark Attorneys, of D 1/5 .
370 |DELHI 201818000672 00:00:00 DLF Qutab Enclave, Phase I, kevin@groserandgroser.com
Gurgaon, INDIA.
13/09/2019 LEX ORBIS CONSULTING PVT.
371 |DELHI 201717006330 00:00:00 LTD. 709/710 Tolstoy House 15 Jremfry-sagar@remfry.com
o Tolstoy Marg New Delhi 11000
REMFRY & SAGAR Attorneysat-
13/09/2019 Law Remfry House Millennium
372 |DELHI 201817025700 pos Plaza Sector 27, Gurgaon 122  [remfry-sagar@remfry.com
00:00:00 :
009,India.
LEX ORBISCONSULTING PVT. . . .
373 |DELHI 201617009811 33{88%819 LTD. 709/710 Tolstoy House 15 Jrsnggg'exorb's'com’ma”'Sha@'exo
o Tolstoy Marg New Delhi 110001 [~
374 |DELHI 11310/DELNP/2015 13{09{2019 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 |27
Lall Lahiri & Salhotra LLS House
375 |DELHI 11392/DELNP/2015 égfgg{gglg K'r‘;ta'\'o' B 28 Sector 32 Institution e nts@rahulchaudhry.com
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REMFRY & SAGAR
ATTORNEYSAT-LAW REMFRY

376 |DELHI 438/DELNP/2013 ég/gg/gglg HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
e SECTOR 27, GURGAON 122 00
INDIA.
LEX ORBIS INTELLECTUAL
PROPERTY PRACTICE 709/710 __. . .
377 |DELHI 6773/DELNP/2012 ég{gg%glg TOLSTOY HOUSE 1517, g‘ggg'exorb's'com'ma”'Sha@'exo
e TOLSTOY MARG NEW DELH}F |~
110 001
13/09/2019 LEX ORBIS Intellectual Property
378 |DELHI 9030/DELNP/2013 Pos Practice 709/710 Tolstoy House Jmanisha@lexorbis.com
00:00:00
17 Tolstoy Marg
tarun@khuranaandkurana.com,doq
E-13,UPSIDC, SitelV, Behind- L(j@r;‘;‘;;?%iirr‘gﬁ;‘ﬁ;a'Com’tar“”@
13/09/2019 |Grand Venice, Kasna Road, Gread : '
379 |DELHI 322/DELNP/2015 00:00:00 Noida 201310, UP, National Capidocllzﬁt@khuragl?andkhurana.com,t
Region, India n@khuranaandkurana.com,
' ' docket@khuranaandkhurana.com,é&
X0D; info@khuranaandkhurana.cor
13/09/2019 5/1, (FIRST FLOOR), KALKAJI
380 |DELHI 3903/DEL/2015 Pos EXTENSION NEW DELHI110 |delhi@lsdavar.in
00:00:00 019
Mankind Research Centre, F&1 . .
' amit.bansal@mankindpharma.com
13/09/2019 [Sector 4ll, IMT Manesar, . . . .
381 |DELHI 51/DEL/2015 00:00:00 Gurugram, Haryana, India, Pin N (r)]:;ha@Iexorbls.com,mall@lexorbls
122050
13/09/2019 [Lall & Sethi Advocates D 17 Sout). .
382 |DELHI 10786/DELNP/2015 00:00:00 Extension Il info@indiaip.com
GROSER & GROSER, Patent an|
13/09/2019 [Trade Mark Attorneys, of D1/5 [kevin@groserandgroser.com,grose
383 |DELHI 201818000685 00:00:00 DLF Qutab Enclave, Phase I, vsnl.com,kevin@groserandgroser.(
Gurgaon, INDIA.
L.S. DAVAR & CO., PATENT
13/09/2019 AND TRADEMARKS
384 |DELHI 277/DEL/2015 00:00:00 ATTORNEY, 5/1, (FIRST delhi@lsdavar.in
e FLOOR), KALKAJI EXTENSION
NEW DELHI-110 019
385 |DELHI 201617042359 13(09{2019 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 27
386 |DELHI 201617011817 13{09{2019 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 27
Mirandah Asia (India) Level 5,
13/09/2019 [Caddie Commercial Tower, india@mirandah.co.in,manisha@le|
387 |DELHI 10169/DELNP/2015 00:00:00 Hospitality District, Aerocity, IGI |rbis.com,mail@Ilexorbis.com
Airport, New Delhi 110 037, India
388 |DELHI 10406/DELNP/2014 églggléglg B6/10 SAFDARJUNG ENCLAVE|IPRDEL@LAKSHMISRI.COM
K&S PARTNERS Intellectual
PropertyAttorneys 109, Sector 44
13/09/2019 |Gurgaon 122003, National Capitg.
389 |DELHI 201614024260 00:00:00 Region, India. Mobile No. +91 ipo@knspartners.com

8130055293
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Shardul Amarchand Mangaldas §

13/09/2019 |Co. Amarchand Towers 216 Okhl .
390 |DELHI 201617000582 00:00:00 Industrial Estate Phase Mew dev.robinson@amsshardul.com
Delhi 110020 India
13/09/2019 |317 Lawyers Chambers High Col
391 |DELHI 201617017742 00:00:00 of Delhi patents@ssrana.com
392 [DELHI 201617006214 38(88%819 2R7emfry House Millenium Plaza S . cagar@remifry.com
393 |DELHI 201617030943 13(09{2019 F 252 Lane W/5 Western Avenuelipcare@inttladvocare.com,vishal@
00:00:00 Sainik Farms tladvocare.com
REMFRY & SAGAR Attorneysat-
13/09/2019 |Law Remfry House Millennium
394 |DELHI 201817023641 00:00:00 Plaza Sector 27, Gurgaon 122 0Oremfry—sagar@remfry.com
India.
REMFRY & SAGAR Attorneys at
13/09/2019 |Law Remfry House Millennium
395 |DELHI 201717036257 00:00:00 Plaza Sector 27 Gurgaon 122 00 patents@remfry.com
India.
REMFRY & SAGAR
13/09/2019 ATTORNEYSAT-LAW REMFRY
396 |DELHI 201617025183 00:00:00 HOUSE MILLENNIUM PLAZA [remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA
13/09/2019 S. MAJUMDAR & CO., G48,
397 |DELHI 201711013049 . LGF, Lajpat Nagar I, New Delhildel@patentindia.com
00:00:00 .
110 024, India
LEXORBIS 709/710, Tolstoy . . .
398 |DELHI 2321/DELNP/2015 |2/022019 |10 e 15 17, Tolstoy Marg New |2l @lexorbis.com,manisha@lexo
00:00:00 - s.com
Delhi-110 001
13/09/2019 LAKSHMI KUMARAN &
399 |DELHI 2028/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung [IPRDEL@LAKSHMISRI.COM
" Enclave
13/09/2019 B 483 KNK House Meera Bagh
400 (DELHI 6505/DELNP/2015 Py Paschim Vihar New Delhi 110063knk@kankrishme.com
00:00:00 INDIA
13/09/2019 DR.RAGHVENDRA KANKANE
401 [DELHI 201611006716 00:00:00 363, CIVIL LINES, NEAR HOTELdr.kankane253@gmail.com
T CHANDA JHANSI, U.Rr284001
REMFRY & SAGAR
13/09/2019 ATTORNEYSAT-LAW REMFRY
402 |(DELHI 5691/DELNP/2012 00-00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 @0
INDIA.
Central square, Suitg?28, Plaza Il
13/09/2019 |20 manoharlal Khurana Marg, Balsna@sna
403 IDELHI 8309/DELNP/2015 00:00:00 Hindu Rao(Off Rani Jhansi Road]ip.com,docket.sna@gmail.com
Delhi 110006, India
SUWARN RAJAN (ADVOCATES
13/09/2019 & REGD. PATENT AGENT)
404 (DELHI 1407/DEL/2014 00:00:00 CARE INTELLECT LLP M-21, [suwarnrajan@careintellect.com
T LGF, LAJPAT NAGARII, NEW
DELHI-110024
405 |[DELHI 201617017178 églgg/églg E;amfry House Millenium Plaza S remfry-sagar@remfry.com
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WEEKLY ISSUED FER (MUMBAI )

SNO [LOCATION APIZHI\%@EIR?N FER DATE ADDRESS FOR SERVICE EMAIL
09/09/2019 R.K.Dewan & Co. Podar Chamberg
1 MUMBAI  [1536/MUM/2014 . S. A. Brelvi Road, Fort, Mumbai  [dewan@rkdewanmail.com
00:00:00
400001
CHADHA & CHADHA, Advocates,
09/09/2019 |Regus Business Center, Level 2, [patents@iprattorneys.com,info@ip
2 MUMBAI  999/MUMNP/2013 00:00:00 [Connaught Place, Bund Garden Rqorneys.com
Pune 411001, Maharashtra, India.
Dr. P. Aruna Sree Agent for the
Applicant Gopakumar Nair
09/09/2019 Associ ates €é&Shiv . .
3 MUMBAI (201821021166 00:00:00 Near Big Bazaar, Akurli Road, gopanair@gnaipr.net
Kandivali (East), Mumba#00 101,
Maharashtra, India.
R.K.Dewan & Co. Podar Chamberg : .
4 [MumBAI  [201821007564  [02/09/2019 14 "5 i Road, Fort, Mumbai dewan@rkdewanmail.com,mailroof
00:00:00 @rkdewanmail.com
400001
09/09/2019 |R-K-Dewan & Co. Podar Chamberg
5 MUMBAI  [2135/MUM/2015 AN A. Brelvi Road, Fort, Mumbai dewan@rkdewanmail.com
00:00:00
400001
ANA LAW GROUP INDIABULLS
09/09/2019 [FINANCE CENTRE TOWER5, .
6 MUMBAI 2668/MUMNP/201 00:00:00 11TH FLOOR, 1103 EI_F,HINSTONanoop@anaassomates.com
ROAD MUMBAI-400013 INDIA
LAW OFFICE OF HK ACHARYA
& COMPANY ADVOCATES
09/09/2019 PATENT & TRADEMARKS
7 MUMBAI 201727004390 00:00:00 ATTORNEYS HK AVENUE 19 hkpatent@hkindia.com
T SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.
Dr. Ushoshi Guha, 246, Gandhinag . .
8  |MUMBAI [201921019158  [°2/09/2019 \q 1 site Shivaji Sking Ground, |/9uhad9@gmail.com,mailbox@lex
00:00:00 gia.in
Nagpur440010
PROF. DR. BHATT DHANANJAY
VISHNUPRASAD 201, ARIHANT
09/09/2019 PARK APARTMENT, BEHIND
9 MUMBAI 201621024060 00:00:00 SURGEON SOCIETY, CITY dvb@med.svnit.ac.in
T LIGHT, SURAT. PIN CODE
395007, GUJARAT STATEINDIA
KHURANA & KHURANA,
Advocates and IP Attorneys B3,
UPSIDC, SitelV, Behind Grand .
10 [MUMBAI [201621044370 88{88%819 Venice, Kasna Road, Greater Noid gﬁﬁ f:#;gﬂﬁiﬂﬂ':::;acnoaﬁfom'd°°
T 201310, UP, National Capital Regiq '
India.
09/09/2019 R.K.DEWAN & CO. Podar
11 MUMBAI 1720/MUM/2014 00:00:00 Chambers, S. A. Brelvi Road, Fort,|[dewan@rkdewanmail.com

Mumbai 400 001 Maharashtra, Indi
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12

MUMBAI

201727006812

09/09/2019
00:00:00

REMFRY & SAGAR ATTORNEYS
AT-LAW REMFRY HOUSE
MILLENNIUM PLAZA SECTOR
27, GURGAON 122 002, INDIA.

remfry-sagar@remfry.com

13

MUMBAI

3104/MUMNP/201

09/09/2019
00:00:00

KAN AND KRISHME,
ADVOCATES PATENT AND
TRADEMARK ATTORNEYS, KNK
HOUSE, A-11,SHUBHAM
ENCLAVE, PASCHIM VIHAR,
NEW DELHI.110063, INDIA

knk@kankrishme.com

14

MUMBAI

221/MUMNP/2014

09/09/2019
00:00:00

K & S Partners Intellectual Property
Attorneys BX 601, 6th Floor,
Marathon NextGen Innova, Opposi
Peninsula Corporate Park, Off k.
Marg, Lower Parel Mumba#00013,
India

ipo@knspartners.com

15

MUMBAI

3668/MUMNP/201

09/09/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 601 6th Flog
Marathon NextGen Innova Opposit
Peninsula Corporate Park Off G. K
Marg LowerParel Mumbai 400013

India

ipo@knspartners.com

16

MUMBAI

201621007499

09/09/2019
00:00:00

PRIYANAND AGALE PLOT
NO.19, KIRTI HOUSING SOCIETY
N-8, CIDCO, AURANGABAD-

431003, MAHARASHTRA, INDIA.

priyanandagale @gmail.com

17

MUMBAI

201627010781

09/09/2019
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYS HK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.

hkpatent@hkindia.com

18

MUMBAI

201621010449

09/09/2019
00:00:00

L.S DAVAR & COMPANY 32,
RADHA MADHAV DUTTA
GARDEN LANE KOLKATA
700010, WEST BENGAL PHONE:
91-33-23633251 FAX: 9133-2363
3248 E
MAIL:Isdavar@cal2.vsnl.net.in

Isdavar@cal2.vsnl.net.in

19

MUMBAI

201727014790

09/09/2019
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYS HK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.

hkpatent@hkindia.com

20

MUMBAI

201621007965

09/09/2019
00:00:00

Adv. Swapnil J. Gawande, R9,
Harshnil, Eknathpuram, Near

Yogakshem colony, Amravati,
444607, M.S.), India.

sjgawande @gmail.com

21

MUMBAI

2689/MUMNP/201

09/09/2019
00:00:00

CHADHA & CHADHA Advocates
Regus Business Centéevel 2
Connaught Plac&8und Garden Roa

Pune 411001Maharashtralndia.

info@iprattorneys.com,patents@ip
orneys.com
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22

MUMBAI

201827028183

09/09/2019
00:00:00

CHADHA & CHADHA, Advocates,
Regus Business Center, Level 2,
Connaught Place, Bund Garden Rq
Pune 411001, Maharashtra, India.

info@iprattorneys.com

23

MUMBAI

201821023312

09/09/2019
00:00:00

DR. SURAJITSOME
DEPARTMENT OF DYESTUFF
TECHNOLOGY, INSTITUTE OF
CHEMICAL TECHNOLOGY,
OPP.KHALASA COLLEGE,
NATHALAL PARIKH MARG,
MATUNGA, MUMBAI -400019,
MAHARASHTRA, INDIA

sr.some@ictmumbai.edu.in

24

MUMBAI

4165/MUM/2014

09/09/2019
00:00:00

IP Metrix ConsultingGroup No. 84,
1st Main Road, 4th Cross,
Panduranganagar, Bannerghatta R|
Bangalore 560076

patent@ipmetrix.com

25

MUMBAI

201727044851

09/09/2019
00:00:00

CHADHA & CHADHA Advocates
Regus Business Center Level 2
Connaught Place Bund Garden Ro
Pune 41001 Maharashtra India.

info@iprattorneys.com,patents@ip
orneys.com

26

MUMBAI

201727008677

09/09/2019
00:00:00

BASF CHEMICALS INDIA PVT.
LTD. PLOT No. 12 THANE
BELAPUR ROAD TURBHE NAVI
MUMBAI 400705
MAHARASHTRA INDIA

indian.filing@basf.com

27

MUMBAI

2521/ MUMNP/2014

09/09/2019
00:00:00

ANJAN SEN & ASSOCIATES,
PATENT & TRADEMARK
ATTORNEYS, 17, CHAKRABERIA
ROAD SOUTH, KOLKATA, 700
025, INDIA

anjanonline@bsnl.in,info@ipindiaa
com

28

MUMBAI

2372/MUM/2014

09/09/2019
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2nd floor, B&C Wing,
Cnergy IT Park Appa Saheb Marat
Marg Prabhadevi, Mumbai
Maharashtra 400025 India

iprdel@lakshmisri.com,tapan1861(
mail.com

29

MUMBAI

1698/MUMNP/201

09/09/2019
00:00:00

CHADHA & CHADHA Advocates
Regus Business Centéevel 2
Connaught Plac&8und Garden Roa
Pune 41100IMaharashtralndia.

info@iprattorneys.com,patents@ip
orneys.com

30

MUMBAI

201627027695

09/09/2019
00:00:00

CHADHA & CHADHA, Advocates,
Regus Business Center, Level 2,
Connaught Place, Bur@arden Roag
Pune 411001, Maharashtra, India.

info@iprattorneys.com,patents@ip
orneys.com

31

MUMBAI

201721022991

09/09/2019
00:00:00

SHUBHAM SANJAY YADAV PIMPRI
CHINCHWAD COLLEGE OF
ENGINEERING & RESEARCH,
LAXMINAGAR, RAVET, PUNE-
412101, MAHARASHTRA,INDIA.

shubhamyadav2811@gmail.com

32

MUMBAI

1943/MUM/2012

09/09/2019
00:00:00

CHIRAG TANNA B-62, 72, 73
PEREIRA NAGAR NO. 7, KHOPAT,
THANE (W) 400 601,
MAHARASHTRA, INDIA.

chirag@inkidee.com

33

MUMBAI

201627005714

09/09/2019
00:00:00

405 KAPADIA CHAMBER 599
J.S.S. ROAD MARINE LINES
MUMBAI 400 002,

MAHARASHTRA, INDIA

adityaassociates@vsnl.net,patent@
tyaandassociates.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44225



RAJESH CHORDIYA 499, RASTA

10/09/2019 |PETH, SHANKESHWAR APT., . . .
34 MUMBAI (201721000330 00:00:00 PUNE411011, MAHARASHTRA, rightkitchen@yahoo.co.in
INDIA.
SUBRAMANIAM & ASSOCIATES
10/09/2019 Attorneys- at- law Central Square,
35 MUMBAI  [3468/MUM/2013 ey Suite-328, Plaza lll, 20 Manoharlal [sna@snap.com
00:00:00 .
Khurana Marg, Bara Hindu Rao, (o
Rani Jhansi Road), Delii10006
S. MAJUMDAR & CO., 202, Elecorn
10/09/2019 |Chembers, Behind Saki Naka -
36 |MUMBAI [1111/MUMNP/201 00:00:00 [Telephone Exchange, Saki Naka, cal@patentindia.com
Mumbai- 400 072, Maharashtra
DR. ANUSHRI GUPTA ANUSHRI
10/09/2019 |GUPTA & ASSOCIATES Flat anushri.gupta@angipa.com,info@g
37 MUMBAI 1201821011357 00:00:00 No0.409, Block A, Sector 18B Dwarlipa.com
New Delhi 110078 India
10/09/2019 R.K.Dewan & Co. Podar Chamk_)ers .
38 MUMBAI  |2533/MUM/2014 ey S. A. Brelvi Road, Fort, Mumbai |dewan@rkdewanmail.com
00:00:00
400001
10/09/2019 Legasis Partners (Pune)I®5, ICC
39 [MUMBAI }4374/MUM/2015 00:00:00 Trade Towers Senapati Bapat Roafip@legasis.in
T Pune 411016, India
AMIT ARUN GOKHALE C/O. MR.
10/09/2019 iBQSLEHBgnI\I%ﬁII%VOVCI\:ST? avancerealmixindia@rediffmail.con
40 MUMBAI 1389/MUM/2013 00:00:00 NEAR VIVEKANANDA aMMOBILEMIXERS@GMAIL.CO
POLYTECHNIC, CHEMBUR,
MUMBAI 400071
W. S. Kane & Co. MERCHANT
CHAMBERS, 6TH FLOOR41, SIR
10/09/2019 |VITHALDAS THACKERSAY
41 MUMBAI 201922019716 00:00:00 MARG, OPP. PATKAR HALL, hwk@wskaneandco.com
CHURCHGATE, MUMBAI 400020
MAHARASHTRA, INDIA.
HARSH PATEL A/303, SUNCITY
10/09/2019 |COMPLEX, CHHARWADA ROAD,|harshpatel4127@gmail.com,paragt
42 [MUMBAI 1201721020607 00:00:00 NEAR IBP PETROL PUMP, VARI [more@gmail.com
396191, GUARAT, INDIA.
LAKSHMIKUMARAN &
SRIDHARAN 401404, Kakad . .
43 IMUMBAI  [641/MUMNP/2015 (1092019 | oo bers, 132, Dr. Annie Besant [Prdel@lakshmisri.com,hkpatent@f
00:00:00 . . ndia.com
Road, Worli Mumbai Maharashtra
400018 India.
SHAMKUWAR PRASHANT
BABARAO GOVERNMENT
11/09/2019 |COLLEGE OF PHARMACY, . .
44 MUMBAI  |2746/MUM/2013 00:00:00 THIBA PALACE, RATNAGIRI. PIN shamkuwarp@rediffmail.com
NO. 415612, MAHARASHTRA,
INDIA.
CHADHA & CHADHA Advocates
Regus Business Centéevel 2 . . .
45 [MUMBAI  [2631/MUMNP/201{--/09/2019 Cognaught Plac&und Garden Roa(" 0 @iPrattormeys.com,patents@ip
00:00:00 orneys.com

Pune 411001IMaharashtralndia.

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44226



K & S PARTNERS Intellectual
Property Attorneys B1 601 6th Flog

11/09/2019 |Marathon NextGen Innova Opposit|.
46 (MUMBAI  |1255/MUMNP/201 00:00:00 Peninsula Corporate Park Off G. K ipo@knspartners.com
Marg Lower Parel Mumbai 400013
India
KRISHNA & SAURASTRI . . .
47 |[MUMBAI  [201724034331 33{38{5819 ASSOCIATES LLP 74/F, Venus gggngﬂzzgﬂf:;ﬁggompate
T Worli Sea Face Mumbai 400 018 '
MR. NITIN MITTAL (IN/PA -1321)
C/O, RIPPLE IP SERVICES PVT.
11/09/2019 [LTD. EVOMA, NO. 82/83, . . .
48 (MUMBAI  |1833/MUM/2012 00:00:00 BOREWELL ROAD, WHITEFIELD filing@rippleip.com
BANGALORE 560 066,
KARNATAKA, INDIA.
R K. DEWAN & COMPANY
11/09/2019 [PODAR CHAMBERS, S.A.BRELVI .
49 (MUMBAI  |654/MUMNP/2013 00:00:00 ROAD, FORT, MUMBAI 400 001 dewan@rkdewanmail.com
MAHARASHTRA, INDIA.
R.K.Dewan & Co. Podar Chambers . .
50 [MUMBAI [201824003471  |F/09/2019 )\ "gioni Road, Fort, Mumbai | wan@rkdewanmail.com,mailroof
00:00:00 @rkdewanmail.com
400001
11/09/2019 Bhatnagar & Associates Patent,
51 MUMBAI (201627031223 00:00:00 Design & Trademarlttorneys 161, |bhatnagar_associates@yahoo.con
T Vigyan Vihar Delhi110 092, INDIA.
CHADHA & CHADHA Advocates H
11/09/2019 |46 Himalaya House 23 Kasturba |info@iprattorneys.com,patents@ip
52 MUMBAI 1201627038030 00:00:00 Gandhi Marg New Delhi 110001 |orneys.com
India.
R.K. DEWAN & COMPANY Trade
11/09/2019 |Mark & Patent Attorneys Podar :
53 MUMBAI  (1388/MUM/2015 00:00:00 Chambers, S.A.Brelvi Road, Fort, dewan@rkdewanmail.com
Mumbar400 001.
C/O LAKSHMI KUMARAN &
11/09/2019 SRIDHARAN 401404, Kakad
54 MUMBAI 1151/MUM/2014 Py Chambers, 132, Dr. Annie Besant [iprdel@lakshmisri.com
00:00:00 . .
Road, Worli Mumbai Maharashtra
400018 India
StratJuris Partners, #302 The Capi
11/09/2019 |Bs Wing, Adjacent Regent Plaza, [ip@stratjuris.com,priyank.gupta@s
55 MUMBAI 1201721021793 00:00:00 BanerPashan Link Road, Pune tjuris.com
411045, MH, India
Dipak Sayaji Kokane B703, Pratik
11/09/2019 |Corner, Plot No 49, Sector NeB/A, [ipr@optimisticip.com,dipakkokaneZ
56 MUMBAI 201821013941 00:00:00 Airoli, Navi Mumbai- 400708, 04@gmail.com
Maharashtra, India
NIRMIT K SANCHAPARA 396/244
11/09/2019 |SAGWADI, KALVIBID, . .
57 MUMBAI (201621023658 00:00:00 BHAVNAGAR, GUJARAT-364002, nirmit.patel98@gmail.com
INDIA.
Adv. Swapnil Gawande, R
11/09/2019 Harshnil, Eknath Puram, Nr.
58 |MUMBAI [1773/MUM/2013 00:00:00 Yogakshem colony, Amravati (M.S]sjgawande @gmail.com

444607

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44227



59

MUMBAI

1900/MUMNP/201

11/09/2019
00:00:00

R.K. DEWAN & COMPANY
TRADE MARK & PATENT
ATTORNEYS 38 PODAR
CHAMBERSS.A.BRELVI ROAD
FORT MUMBAI 400001
MAHARASHTA

dewan@rkdewanmail.com

60

MUMBAI

2613/MUMNP/2014

11/09/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 601 6th Flog
Marathon NextGen Innova Opposit
Peninsula Corporate Park Off G. K
Marg Lower Parel Mumbai 400013
India

ipo@knspartners.com

61

MUMBAI

201727002416

11/09/2019
00:00:00

R.K. DEWAN & COMPANY
TRADE MARK & PATENT
ATTORNEYS 38 PODAR
CHAMBERS S.A.BRELVI ROAD
FORT MUMBAI 400001
MAHARASHTA

dewan@rkdewanmail.com

62

MUMBAI

201628002674

11/09/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposite Peninsula Corporate Par
Off G. K. Marg, Lower Parel
Mumbati 400013, India

ipo@knspartners.com

63

MUMBAI

201827029298

11/09/2019
00:00:00

R.K.Dewan & Co. 5th Floor Podar
Chambers, S A. Brelvi Road, Fort,
Mumbai 400001

dewan@rkdewanmail.com

64

MUMBAI

201727004130

11/09/2019
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES LLP 74/F, Venus
Worli Sea Face Mumbai 400 018

patent@krshnaandsaurastri.com

65

MUMBAI

2878/MUM/2013

11/09/2019
00:00:00

BananalP Counsels No0.40, 2nd Flq
3rd Main Road, JC Industrial Estatg
Kanakapura Road Bangale@2.
Landmark Near Metr

patent@bananaip.com,davar@cal?
nl.net.in,kolkatapatent@Lsdavar.in
OLKATAPATENT@LSDAVAR.IN,
DOCKETING@LSDAVAR.IN,
MAILINFO@LSDAVAR.IN

66

MUMBAI

1329/MUMNP/201

11/09/2019
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES 74/F, Venus, Worli
Sea Face Mumbai 4@8,
Maharashtra, India

info@krishnaandsaurastri.com

67

MUMBAI

2401/MUM/2012

11/09/2019
00:00:00

CHIRAG TANNA B-62, 72,73
PEREIRA NAGAR NO. 7,
KHOPAT, THANE (W) 400 601,
MAHARASHTRA, INDIA

chirag@inkidee.com

68

MUMBAI

2470/MUMNP/2014

11/09/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 601 6th Flog
Marathon NextGen Innova Opposit
Peninsula Corporate Park Off G. K
Marg Lower Parel Mumbai 400013
India

ipo@knspartners.com

69

MUMBAI

201727010708

12/09/2019
00:00:00

Anjan Sen &Associates, Patent &
Trade Mark Attorneys,17,
Chakraberia Road South, Kolkata
700 025, India.

anjanonline@vsnl.net,anjanonline
snl.net,info@ipindiaasa.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44228



KAN AND KRISHME,
ADVOCATES PATENT AND

12/09/2019 [TRADEMARK ATTORNEYS, A-11 .
70 [MUMBAI |201627002304 00:00:00 KNK HOUSE, SHUBHAM knk@kankrishme.com
ENCLAVE, PASCHIM VIHAR,
NEW DELHI-110063,INDIA
12/09/2019 R.K.Devyan & Co. Podar Cha_lmbers .
71 MUMBAI  |1737/MUM/2015 ey A. Brelvi Road, Fort, Mumbai dewan@rkdewanmail.com
00:00:00
400001
SUBRAMANIAM & ASSOCIATES,
12/09/2019 Attorneys—_at law, 7th Floor, M3M _sna@sna o
72 |MUMBAI [3739/MUM/2013 00:00:00 Cosmopolitan, Sector 66, Golf Coulip.com,info@hkindia.com,hkpatent
T Extension Road, Gurugram 12200jhkindia.com,docket.sna@gmail.cor|
National Capital Region, India
RAHUL KRISHNAJI BAWANE rahul_bawae @rediffmail.com,rohal
12/09/2019 PIMPR| CHINCHWAD COLLEGE hariy52021@gmail.com kiranhande
73 |MUMBAI [201721032362 00:00:00 OF ENGINEERING & RESEARCH @gmail.com niIimagadg’eSO@gmai
T LAXMINAGAR, RAVET, PUNE- om ' '
412101, MAHARASHTRA, INDIA.
CHADHA & CHADHA Advocates
12/09/2019 |Regus Business Center Level 2  |info@iprattoneys.com,patents@ipr
74 MUMBAI 1201727038761 00:00:00 Connaught Place Bund Garden Ro|orneys.com,info@iprattorneys.com
Pune 411001 Maharashtra India.
NAEEM NISAR SHAIKH JAI HIND
75 MUMBAI  |201721034133 35/88/5819 ESE;%GEESSLTEETPG naeemshaikh9892@gmail.com
MAHARASHTRA, INDIA.
KHURANA & KHURANA,
Advocates and IP Attorneys B3,
12/09/2019 [UPSIDC, SitelV, Behind-Grand
76 MUMBAI  |2306/MUM/2015 00:00:00  [enice, Kasna Road, Greater Noid docket@khuranaandkhurana.com
201310, UP, National Capital Regiq
India.
M/S BHATE & PONKSHE 12,
12/09/2019 [VenumadhavApts, 104/7, Off Lane [PV2nge@bhateponkshe.com,bhatg
77 MUMBAI  |201721011743 00:00:00 No.14, PrabhatpRoad, Pural 004, kshe@vsnl.com,ipr@bhateponkshg
Maharashtra,India m
12/09/2019 KRISHNA & SAURASTRI | _ _
78 MUMBAI 2056/MUMNP/201Y - "~ ASSOCIATES74/F, Venus, Worli [info@krishnaandsaurastri.com
00:00:00 .
Sea Face Mumbai 400 018
Arun Kishore Narasani, Patent Age
12/09/2019 M/s. ipMetrix Consulting Group No|
79 MUMBAI 201621033871 Py 84, 1st Floor, 4th Cross, Pandurangpatent@ipmetrix.com
00:00:00
Nagar, Bannerghatta Rodglangalore
- 560 076
12/09/2019 De Penning & De Penning Alaknan
80 MUMBAI  [136/MUM/2015 AR, Building 16 Nepean Sea Road patent@depenning.com
00:00:00 )
Mumbai 400036
Shakti Pumps (1) Ltd.(Hea@ffice) . .
81 |[MUMBAI [201721019554 33{88%819 Plot No. 401, Sector3, Pithampur | 2Vindra.deshmukh@shaktipumps.
T 454774, Dhar (M.P.) India
S. MAJUMDAR & CO., 5 Harish
12/09/2019 |Mukherjee Road, Kolkata 700 025 -
82 |MUMBAI [201721011722 00:00:00 | West Bengal, India cal@patentindia.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44229



M/'S BHATE & PONK

12/09/2019 |Venumadhav Apts, 104/7, Off Langpwange @bhateponkshe.com,ipr@
83 |MUMBAI  1158/MUM/2015 00:00:00 No.14, Prabhat Road, Pune, 4110(teponkshe.com
Maharashtra, India
DE PENNINGDE PENNING
12/09/2019 |JALAKNANDA BUILDING 16 .
84 MUMBAI (201621011460 00:00:00 NEPEAN SEA ROAD MUMBA patent@depenning.com
400036
MAMATA MACHINERY PVT.
12/09/2019 LTD. 423/P SARKHEJ BAVLA
85 MUMBAI  |3018/MUM/2013 00:00:00 ROAD, MORAIYA, snehal.patel@mamata.com
e AHMEDABAD -382 213, GUJARAT
INDIA
KHAITAN & CO ONE
INDIABULLS CENTRE, 13TH
12/09/2019 |[FLOOR 841 SENAPATI BAPAT |mumpat@khaitanco.com,kcopaten
86 MUMBAI  12618/MUM/2013 00:00:00 MARG ELPHISTONE ROAD @khaitanco.com
MUMBAI 400 013,
MAHARASHTRA, INDIA
12/09/2019 KRISHNA & SAURASTRI N _ _
87 MUMBAI  |14085/MUM/2014 Py ASSOCIATES 74/F, Venus, Worli [info@krishnaandsaurastri.com
00:00:00 .
Sea Face Mumbai 400 018
12/09/2019 KRISHNA & SAURASTRI _ _ _
88 MUMBAI 201824031617 00:00:00 ASSOCIATES LLP 74/F, Venus [info@krishnaandsaurastri.com
T Worli Sea Face Mumbai 400 018
R. K. DEWAN & CO. PODAR
12/09/2019 |CHAMBERS, S.A.BRELVI ROAD, .
89 MUMBAI 1178/MUM/2011 00:00:00 FORT, MUMBAI 400001, dewan@rkdewanmail.com
MAHARASHTRA, INDIA
CHADHA & CHADHA, Advocates,
12/09/2019 [Regus Business Centéevel 2, info@iprattorneys.com,patents@ip
90 MUMBAI 1201627015595 00:00:00 Connaught Place, Bund Garden Rqorneys.com
Pune 411001, Maharashtra, India.
12/09/2019 R.K.Dewan & Co. Sth Floor Podar .
91 MUMBAI 1201727029054 A Chambers S A. Brelvi Road Fort |dewan@rkdewanmail.com
00:00:00 ;
Mumbai 400001
R.K. DEWAN & COMPANY
TRADE MARK & PATENT
12/09/2019 [ATTORNEYS 38 PODAR .
92 MUMBAI  |201627006446 00:00:00 CHAMBERS S.A BRELVI ROAD dewan@rkdewanmail.com
FORT MUMBAI 400001
MAHARASHTrA
CHADHA & CHADHA, Advocates,
12/09/2019 |Regus Business Center, Level 2, [patents@iprattorneys.com,info@ip
93 MUMBAI 1201627035225 00:00:00 Connaught Place, Bund Garden Rqorneys.com
Pune 411001, Maharashtra, India.
ADITYA SUDHIR YADAV FLAT
12/09/2019 NO.401, CHERRYHILLS _ _
94 |MUMBAI (201621027009 00:00:00 SOCIETY, CHINCHWAD adityadav6048@gmail.com
e (STATION), PUNE411033,
MAHARASHTRA, INDIA.
R.K. DEWAN & COMPANY
12/09/2019 |PODAR CHAMBERS, S.A.BRELVI .
95 MUMBAI  [3111/MUM/2013 00:00:00 ROAD. FORT, MUMBAL400 001, dewan@rkdewanmail.com

MAHARASHTRA, INDIA.

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44230



96

MUMBAI

2095/MUMNP/201

12/09/2019
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYS HK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.

hkpatent@hkindia.com

97

MUMBAI

201721017607

12/09/2019
00:00:00

R.K.Dewan & Co. Podar Chamberg
A. Brelvi Road, Fort, Mumbai
400001

dewan@rkdewanmail.com,mailrool
@rkdewanmail.com

98

MUMBAI

201621027872

12/09/2019
00:00:00

SYED NAYIER ABBAS 12 B, LLR
COLONY BAGH, DILKUSHA
RAISEN ROAD, BHOPAL (M .P.)
462023, INDIA.

afreenzehra848@gmail.com,afreen
ira848@gmail.com,sagarbp.ipo@n
n

99

MUMBAI

1739/MUMNP/2014

12/09/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposite Peninsula Corporate Park
Off G. K. Marg, Lower Parel
Mumbati 400013, India

ipo@knspartners.com

100

MUMBAI

111/MUM/2013

12/09/2019
00:00:00

D-4, B-WING, 4TH FLOOR
BARODAWALA MANSION 81,
DR. ANNIE BESANT ROAD
WORLI, MUMBAI -400018, INDIA

info@lexmantis.com

101

MUMBAI

1967/MUMNP/2014

12/09/2019
00:00:00

R.K. DEWAN & COMPANY
TRADE MARK & PATENT
ATTORNEYS 38 PODAR
CHAMBERS S.A.BRELVI ROAD
FORT MUMBAI 400001
MAHARASHTA

dewan@rkdewanmail.com

102

MUMBAI

201627009840

12/09/2019
00:00:00

R.K. DEWAN & COMPANY
TRADE MARK & PATENT
ATTORNEYS 38 PODAR
CHAMBERS S.A.BRELVI ROAD
FORT MUMBAI 400001
MAHARASHTRA

dewan@rkdewanmail.com

103

MUMBAI

201627026845

12/09/2019
00:00:00

R.K. DEWAN & COMPANY
TRADE MARK & PATENT
ATTORNEYS 38 PODAR
CHAMBERS S.A.BRELVI ROAD
FORT MUMBAI 400001
MAHARASHTRA

dewan@rkdewanmail.com

104

MUMBAI

2145/MUM/2014

12/09/2019
00:00:00

SUBRAMANIAM & ASSOCIATES
Attorneys- at - law Central Square,
Suite-328, Plaza lll, 20 Manoharlal
Khurana Marg, Bara Hindu Rao (off
Rani Jhansi Road), Delii10006

docket.sna@gmail.com

105

MUMBAI

2530/MUM/2013

12/09/2019
00:00:00

M. S. KHADILKAR & A. A.
KIRPEKAR K2 I.P.R. (PATENT &
TRADEMARK ATTORNEYS) 701
702, CRYSTAL TOWER, 46/48,
MARUTI LANE, FORT, MUMBAI -
400 001, MAHARASHTRA, INDIA

info@Kk2ipr.in

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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106

MUMBAI

201727008073

12/09/2019
00:00:00

Hindustan Unilever Limited, Unilevg
House, B.D. Sawant Marg, Chakald
Andheri (East), Mumbai 400 099,
Maharashtra, India,

patentgroupnl@unilever.com

107

MUMBAI

201621041480

12/09/2019
00:00:00

Address for service imdia is:
ADITYA & ASSOCIATES 121,
Hubtown Solaris,1st Floor, N S
Phadke Marg, Opposite Telli Gully,
Near Gokhale Bridge, Andheri (e),
Mumbai 400069, India T: +91 22
6695 4186 | F: +91 22 26280628 M
9820097183| E:
patent@adityaandassociates.com

patent@adyaandassociates.com,vi
Ib@adityaandassociates.com

108

MUMBAI

201721024895

12/09/2019
00:00:00

Mrs. Uma Bhattad, 214A, Radha
Niwas, Biwalkar Lane, M. G. Road
Nasik 422001

ub9211@yahoo.com,varsha@akasg
nga.net

109

MUMBAI

1397/MUM/2014

12/09/2019
00:00:00

Dr. Gopakumar G. Nair Agent for th
Applicant Gopakumar Nair
Associates Shivn
Near Big Bazaar, Akurli Road,
Kandivali (East), Mumba#00 101,
Maharashtra, India.

gopanair@gnaipr.net

110

MUMBAI

1773/MUMNP/201

12/09/2019
00:00:00

R.K. DEWAN & COMPANY
TRADE MARK & PATENT
ATTORNEYS 38 PODAR
CHAMBERS S.A.BRELVI ROAD
FORT MUMBAI 400001
MAHARASHTA

dewan@rkdewanmail.com

111

MUMBAI

201627041309

12/09/2019
00:00:00

Anand And Anand ADVOCATES
57-58 Rajgir Chambers Opp.Old
CustomsS.B.S Road Fort Mumbai
400023 Phone No: 0222631488/89
Fax No: 02222631487 Email:
email@anandandanand.com,
archana@anandandanand.com

email@anandandanand.com,email
nandandand.com

112

MUMBAI

1887/MUMNP/201

12/09/2019
00:00:00

Anand & Anand AdvocateS7-58
Rajgir Chambers Opp.Old Customs
S.B.S Road Fort Mumb&00023
Phone No: 0222631488/89 Fax Nd
022-22631487 Email:
email@anandandanand.com,
archana@anandandanand.com

email@anandandanand.com

113

MUMBAI

1227/MUMNP/201

12/09/2019
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYS HK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.

hkpatent@hkindia.com

114

MUMBAI

201727030243

12/09/2019
00:00:00

LAKSHMIKUMARAN &
SRIDHARAN 2nd floor, B&C Wing,

Cnergy IT Park Appa Saheb Maratliprdel@lakshmisri.com,patents@cr]

Marg Prabhadevi, Mumbai
Maharashtra 400025 India

shi.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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115

MUMBAI

201627028693

12/09/2019
00:00:00

Anand And Anand ADVOCATES
57-58 Rajgir Chambers Opp.Old
Customs, S.B.S Rodebrt Mumbai
400023 Phone No: 0222631488/89
Fax No: 02222631487 Email:
email@anandandanand.com /
archana@anandandanand.com

email@anandandanand.com

116

MUMBAI

201721000199

12/09/2019
00:00:00

2A/54 Kalpataru Estate , JV Link
Road, Andheri East, Mumbai
400093, Maharashtra, India.

patent@royzz.com,microrisk@gma
com

117

MUMBAI

201727006810

12/09/2019
00:00:00

R.K. DEWAN & COMPANY TRADE
MARK & PATENT ATTORNEYS 38
PODAR CHAMBERS S.A.BRELVI
ROAD FORT MUMBAI 400001
MAHARASHTA

dewan@rkdewanmail.com

118

MUMBAI

1918/MUMNP/2014

13/09/2019
00:00:00

LAW OFFICE OF H K ACHARYA &
COMPANY ADVOCATES PATENT &
TRADEMARKS ATTORNEYS HK
AVENUE 19 SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD 380
009 GUJARAT INDIA.

hkpatent@hkindia.com

119

MUMBAI

3530/MUM/2013

13/09/2019
00:00:00

KASHIKAR AJAY G A2, 201,
MAHADKAR RESIDENCY, RIGHT
BHUSARI COLONY, PAUD ROAD
PUNE, MAHARASHATRA, INDIA
411038.

agk@synergyifs.com,
agk@synergyifs.in,
sagarbp.ipo@nic.in,agk@synergyif
om

120

MUMBAI

201621008764

13/09/2019
00:00:00

ANIT VASHISHT SINGH
H.NO.963, PANDEY LALYOUT,
DAHEGAON(RANGARI), T-
SAONER, DIST. NAGPUR441113,
MAHARASHTRA, INDIA.

anit0308@gmail.com

121

MUMBAI

3673/MUM/2013

13/09/2019
00:00:00

M/S. MOHAN ASSOCIATES,
CEEBROS BUILDING, B4, IlIRD
FLOOR, NEW NO.32(OLD NO.11)
CENOTAPH ROAD, TEYNAMPET
CHENNAI-600 018, INDIA.

brinda@iprightsindia.com

122

MUMBAI

1179/MUM/2013

13/09/2019
00:00:00

M.D.BHATE/ASHIF
LAKHANI/PRIYA PANDEY M/S
BHATE & PONKSHE '12,
VENUMADHAV APTS, 104/7, OFH
LANE NO. 14, PRABHAT ROAD,
PUNE, 411004M.S., INDIA

ipr@bhateponkshe.com,bhateponk
@vsnl.com,ipr@bhateponkshe.con

123

MUMBAI

2819/MUM/2014

13/09/2019
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES 74/F, Venus, Worli
Sea Face Mumbai 400 018,
Maharashtra, India

info@krishnaandsaurastri.com

124

MUMBAI

201627024848

13/09/2019
00:00:00

CHADHA & CHADHA, Advocates,
Regus Business Center, Level 2,
Connaught Place, Bund Garden Rq
Pune 411001, Maharashtra, India.

patents@iprattorneys.com,info@ip
orneys.com

125

MUMBAI

4816/MUM/2015

13/09/2019
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2nd floor, B&C Wing,
Cnergy IT Park Appa Saheb Marat
Marg Prabhadevi, Mumbai
Maharashtra 400025 India

iprdel@lakshmisri.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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126

MUMBAI

201727014035

13/09/2019
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES LLP 74/FYenus
Worli Sea Face Mumbai 400 018

info@krishnaandsaurastri.com,patg
@krishnaandsaurastri.com

127

MUMBAI

2838/MUMNP/201

13/09/2019
00:00:00

CHADHA & CHADHA, Advocates,
Regus Business Center, Level 2,
Connaught Place, Bund Garden Rq
Pune 411001, Mzarashtra, INDIA.

info@iprattorneys.com,patents@ip
orneys.com

128

MUMBAI

201827033332

13/09/2019
00:00:00

R.K.DEWAN & CO. PODAR
CHAMBERS, S A. BRELVI ROAD,
FORT, MUMBAI 400001
MAHARASHTRA INDIA

dewan@rkdewanmail.com

129

MUMBAI

970/MUM/2015

13/09/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposite Peninsula Corporate Park
Off G. K. Marg, Lower Parel,
Mumbat 400013, India

ipo@knspartners.com

130

MUMBAI

4843/MUM/2015

13/09/2019
00:00:00

Adv. Swapnil Gawande, R
Harshnil, Eknath Puram, Nr.
Yogakshem colony, Amravati (M.S
444607

sjgawande@gmail.com

131

MUMBAI

201724035043

13/09/2019
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES LLP 74/F, Venus
\Worli Sea Face Mumbai 400 018

info@krishnaandsaurastri.com,pate
@krishnaandsaurastri.com

132

MUMBAI

4744/MUM/2015

13/09/2019
00:00:00

INGLE PRAFULLA PANDURANG
AT/POST: WARNA, TAL.:

KHAMGAON, DIS.: BULDHANA -
444 303, MAHARASHTRA, INDIA.

prafulla706@gmail.com,gunwantdy
il@gmail.compankajbodade83@gn
il.com

133

MUMBAI

1263/MUM/2014

13/09/2019
00:00:00

CHANDRAKANT M. JOSHI
INDIAN PATENT & TRADE

MARK ATTORNEYS 5th & 6th
Floor, Vishwa Nanak, Chakala Rod
Andheri(East) Mumbai (Bombay)
400 099 Tel : + 9P2-28380848 Fax
+91-22-28380737 Email :
cmjoshi@boma3.vsnl.net.in

cmjoshi@boma3.vsnl.net.in,patents
mjoshi.com

134

MUMBAI

201627043188

13/09/2019
00:00:00

CHADHA & CHADHA, Advocates,
Regus Business Center, Level 2,
Connaught Place, Bund Garden Rq
Pune 411001Maharashtra, India.

info@iprattorneys.com

135

MUMBAI

2739/MUM/2012

13/09/2019
00:00:00

DR. GOPAKUMAR G.NAIR
AGENT FOR THE APPLICANT
GOPAKUMAR NAIR
ASSOCIATES
'SHIVMANGAL',3RD FLOOR,
NEAR BIG BAZAR, AKURLI
ROAD,
KANDIVLI(EAST),MUMBAI -400
101, MAHARASHTRA|NDIA.

gopanair@gnaipr.net

136

MUMBAI

288/MUMNP/2013

13/09/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposite Peninsula Corporate Par
Off G. K. Marg, Lower Parel

Mumbai 400013, India

ipo@knspartners.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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137

MUMBAI

201727046912

13/09/2019
00:00:00

CHANDRAKANT M. JOSHI
PATENT & TRADE MARK
ATTORNEYS 5th & 6th Floor
VISHWANANAK CHAKALA
ROAD ANDHERI (EAST)
MUMBAI 400 099. TEL. NO. +91 2
28380848 FAX. NO. +91 22
28380737

patents@cmjoshi.com

138

MUMBAI

1917/MUMNP/2014

13/09/2019
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYS HK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.

hkpatent@hkindia.com

139

MUMBAI

1076/MUMNP/201

13/09/2019
00:00:00

K&S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposite Peninsula Corporate Par
Off G. K. Marg, Lower Parel
Mumbati 400013 INDIA

ipo@knspartners.com

140

MUMBAI

201724039409

13/09/2019
00:00:00

CHADHA & CHADHA, Advocates,
Regus Business Center, Level 2,
Connaught Place, Bund Garden Rq
Pune 411001, Maharashtra, India.

info@iprattorneys.com,patents@ip
orneys.com

141

MUMBAI

201621015184

13/09/2019
00:00:00

B.N. POOJARIASIAN PATENT
BUREAU ASHOKA, 163, FIRST
FLOOR, LOKMANYA TILAK
ROAD, G.T. HOSPITAL
COMPLEX, MUMBAI-400001,
INDIA.

asianpatent@gmail.com

142

MUMBAI

201624040903

13/09/2019
00:00:00

K&S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, MarathorNextGen Innova,

Opposite Peninsula Corporate Parlipo@knspartners.com

Off G. K. Marg, Lower Parel,
Mumbai 400013, India Mobile No.
+91 8130055293

143

MUMBAI

201621020300

13/09/2019
00:00:00

YADAV ARUN AMBALAL B/12,
PRABHUKRUPA SOCIETY, OPP. S. T
WORKSHOP, KAPADWANJ ROAD,
NADIAD -387 001, GUJARAT, INDIA.

arun.140410708011@gmail.com

144

MUMBAI

201627000350

13/09/2019
00:00:00

S. MAJUMDAR & CO., 202, Elecorn
Chembers, Behind Saki Naka
Telephone Exchange, Saki Naka,
Mumbai- 400 072, Maharashtra

cal@patentindia.com

145

MUMBAI

185/MUMNP/2015

13/09/2019
00:00:00

Legasis Partners B 105 Internation
Convention Centre Senapati Bapat
Road

ip@legasis.in

146

MUMBAI

201727003248

13/09/2019
00:00:00

RUBICON RESEARCH PRIVATE
LIMITED; 221, AnnexeBuilding,
Goregaon Mulund Link Road,
Opposite Indira Container Yard, Off
L.B.S. Marg, Bhandup (West)
400078, Mumbai (IN).

daliya@rubicon.co.in,rubicon@rubi
n.co.in

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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LAW OFFICE OF H K ACHARYA

& COMPANY ADVOCATES
13/09/2019 PATENT & TRADEMARKS
147 |[MUMBAI |201727009503 00:00:00 ATTORNEYS HK AVENUE 19 hkpatent@hkindia.com
e SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.
R.K. DEWAN & COMPANY
TRADE MARK & PATENT
13/09/2019 |ATTORNEYS 38 PODAR .
148 |[MUMBAI 2366/MUMNP/201‘00:00:OO CHAMBERSS A BRELVI ROAD dewan@rkdewanmail.com
FORT MUMBAI 400001
MAHARASHTA
CHIRAG TANNA (OF INK IDEE)
13/09/2019 |B-72, 62 PEREIRA NAGAR NO.7, | , . .
149 [MUMBAI |225/MUM/2014 00:00:00 KHOPAT, THANE (W) 400 601, chirag@inkidee.com
M.S., INDIA.
MR. SHANKAR D. BHARAMBE
13/09/2019 AT D1, 702, BLUE DICE, DEHUY
150 [MUMBAI 201721003008 00:00:00 ALANDI ROAD, CHIKHALLI, bharambeshankar420@gmail.com
U TALUKA: HAWELI, DIST.: PUNE-
412114, MAHARASHTRA, INDIA.
13/09/2019 S. MAJUMDAR & CO., 5 Harish
151 [MUMBAI 201721010584 A, Mukherjee Road, Kolkata 700 025|cal@patentindia.com
00:00:00 .
West Bengal, India
Nishith Desai Associates 93 B Mittg
13/09/2019 (Court Nariman Point Mumbai 4000 I .
152 |MUMBAI 201727024683 00:00:00 INDIA patents@nishithdesai.com
gowree.gokhale@nishithdesai.com
Adv. Swapnil J. Gawande, R9
13/09/2019 |Harshnil, Eknathpuram, Near . .
153 [MUMBAI |4037/MUM/2014 00:00:00 Yogakshem colony, Amravat, sjgawande@gmail.com
444607, (M.S.), India.
Dr. Dipankar Deb €101
PARISHKAR 1, NEARKHOKHRA . .
154 |MUMBAI [201721039272 33{88{5819 CIRCLE, MANINGAR EAST, g‘rjnegg’?n@gma”'Com’d'pa”kardeb@

AHMEDABAD -380026, GUJARAT
INDIA.

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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WEEKLY ISSUED FER (CHENNAI )

SNO | LOCATION APEIL‘JII\CA:'SEIF?N FER DATE ADDRESS FOR SERVICE EMAIL
09/09/2019 De Penning & De Penning No. 120
1 CHENNAI 201647038380 Poy VVelachery Main Road Guindy patent@depenning.com
00:00:00 ;
Chennai 600032
09/09/2019 De Penning & De Penning
2 CHENNAI 201747033257 o 120,Velachery Main Road, Guindy,[patent@depenning.com
00:00:00 ;
Chennai600 032
SHRI. RAKESH PRABHU, ALMT
LEGAL ADVOCATES &
3 |CHENNAI  |4241/CHE/2012 88{ 88%819 SOLICITORS, NO. 2, LAVELLE ;g:%ﬂ‘;‘ga'gﬁga"Com'bm'Shr“th
ot ROAD, BANGALORE- 560 001, P
KARNATAKA, INDIA.
Anandand Anand Advocates B 41 .
4 |cHENNAI  [4631/CHENP/2015°2/09/2019 |\ amuddin East New Delhi 110016M2/l@anandandanand.com,archa
00:00:00 India @anandandanand.com
09/09/2019 De Penning & De Penning No. 120
5 CHENNAI  [4207/CHENP/2015 . AA. Velachery Main Road Guindy patent@depenning.com
00:00:00 ;
Chennai 600032
09/09/2019 [No 7 Sigma Soft Tech Park Beta |. . .
6 CHENNAI 7499/CHENP/201300:00:00 Block 5th Floor Whitefield Main Rd ipo@iphorizons.com
09/09/2019 De Penning & De Penning No. 120
7 CHENNAI 201647009721 . Velachery Main Roa&uindy patent@depenning.com
00:00:00 .
Chennai 600032
09/09/2019 De Penning & De Penning, 120
8 CHENNAI 201647027405 P Velachery Main Road, Guindy, patent@depenning.com
00:00:00 .
Chennai 600 032.
Dr. Gopakumar G. NaiAgent for the|
Applicant Gopakumar Nair
09/09/2019 Associ ates 3rd H . .
9 CHENNAI 201741036346 00:00:00 Near Big Bazaar, Akurli Road, gopanair@gnaipr.net
Kandivali (East), Mumba#00 101
Maharashtra, India.
09/09/2019 . o
10 CHENNAI 3013/CHENP/201500_00_00 B6/10 SAFDARJUNG ENCLAVE |iprdel@lakshmisri.com
GPO India C/O GE India Technolog
09/09/2019 |Center Pvt. Ltd. John F. Welch .
11 |CHENNAI 1378/CHENP/201500:00:00 Technology Center 122 EPIP bpo.mail@ge.com
Whitefield Road
M/S. PUTHRAN AND ASSOCIATES,
PATENT AND TRADEMARK
09/09/2019 |ATTORNEYS, B3, KESAVAN .
12 CHENNAI 201641016138 00:00:00 ORCHID, 5/7. NORTH MADA S.I_REE_[|pr@puthrans.(:om
SRI NAGAR COLONY, SAIDAPET,
CHENNAI - 600 015.
Anand and Anand Advocatesél,
Nizamuddin East New Delhi 11001
India Phone No: 00911-24355076,
09/09/2019 24358078, 91120-4059300 Fax No: .
13 CHENNAI 201647027011 00:00:00 009111-24354243, 941 20-4243056, email@anandandanand.com

058 Email:
email@anandandanand.com,

archana@anandandanand.com
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Anand and Anand Advocates B 41

14 |CHENNAI  [8834/CHENP/2014°2/®/2019 I 2 muddin East New Delhi 110010 @anandandanand.com,archy
00:00:00 India @anandandanand.com
09/09/2019 DE PENNING &DE PENNING, 12¢
15 |CHENNAI 4527/CHENP/201300_00_00 VELACHERY MAIN ROAD, patent@depenning.com
R GUINDY, CHENNAI 600 032.
D.P. AHUJA & CO., D4, CASA
09/09/2019 |LAVELLE NO. 1, 84/85 LAVELLE .
16 CHENNAI 8935/CHENP/2013 00:00:00 ROAD, BANGALORE- 560 001, patents@dpahuja.com
KARNATAKA, INDIA.
09/09/2019 Cantwell & Co. No. 120 Velachery
17 CHENNAI 201647012440 00:00:00 Main Road Guindy Chennai 600 Ojpatent@cantwellandco.com
R India
09/09/2019 De Penning & De Penning, No. 12(
18 CHENNAI 201847003278 . VVelachery Main Road, Guindy, patent@depenning.com
00:00:00 : .
Chennai 600 032, India
09/09/2019 De Penning & De Penning No. 120
19 CHENNAI 201647030023 . VVelachery Main Road Guindy patent@depenning.com
00:00:00 : .
Chennai 600 032 India
Prometheu®atent Services Pvt Ltd
Plot No. 34B, Sai Dwaraka Sinman
09/09/2019 (1st Floor, HUDA Heights, Near Lot :
20 |CHENNAI 201741029745 00:00:00 Pond, MLA Colony, Road No. 12, naresh@prometheusip.com
Banjarahills, Hyderaba800034,
Telangana, India.
De Penningk De Penning 120
09/09/2019 |Velachery Main Road, Guindy, .
21 |CHENNAI 201747024309 00:00:00 Chennai 600 032. 9144 42213444 patent@depenning.com
8939824355 9144 42213402
09/09/2019 De Penning & De Penning No. 120
22  |CHENNAI 201647038396 AR, VVelachery Main Road Guindy paent@depenning.com
00:00:00 : .
Chennai 600 032 India
09/09/2019 Anand and Anand Advocates B 41
23 [CHENNAI 3592/CHENP/201500_00_00 Nizamuddin East New Delhi 11003email@anandandanand.com
T India
09/09/2019 De Penning & De Penning 120
24  |CHENNAI 4472/CHE/2014 AR, Velachery MainRoad Guindy patent@depenning.com
00:00:00 i
Chennai 600 032
ANS IP MANAGEMENT
09/09/2019 SERVICES Golden Square Service
25 [CHENNAI 3070/CHENP/20159 7. ~. & Virtual Offices 102 Eden Park 20|swati@ansipms.com
00:00:00 i
Vittal Mallya Road Bangalore
Karnataka 560001
09/09/2019 DE PENNING & DE PENNING, 12
26 |CHENNAI 7781/CHENP/201200_00_00 VELACHERY MAIN ROAD, patent@depenning.com
T GUINDY, CHENNAI 600 032.
09/09/2019 De Penning & De Penning No. 120
27 |CHENNAI 201647024086 o Velachery Main Road, Guindy, patent@depenning.com
00:00:00 !
Chennai 600 032
LAKSHMIKUMARAN &
SRIDHARAN 2, Wallace garden, 2
09/09/2019 |Street, Chennai600 006 India Ismds@Ilakshmisri.com,IPRDEL@L
28  |CHENNAI 543?’/C'_|E'\IP/201400:00:00 Telephone No.: (+91) 044 2833 47(KSHMISRI.COM

Fax No: (+91) 044 2833 4702 Ema

iprdel@lakshmisrcom
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M/S. DE PENNING & DE

09/09/2019 |PENNING, 120 VELACHERY .
29 |CHENNAI 1626/CHE/2013 00:00:00  |MAIN ROAD, GUINDY, CHENNAI patent@depenning.com
600 032.
09/09/2019 De Penning 8De Penning No. 120
30 |CHENNAI 201647027467 oy VVelachery Main Road Guindy patent@depenning.com
00:00:00 : .
Chennai 600 032 India
09/09/2019 De Penning & De Penning 120
31 [CHENNAI 201747021079 00:00:00 Velachery Main Road Guindy patent@depenning.com
T Chennai 600 032
32 |CHENNAI 7626/CHENP/201488{ 88%819 Efmfry House Millenium Plaza Seq ... <o qar@remfry.com
Dr.T.LAKSHMANAN,DEPARTME
NT OF MECHANICAL
ENGINEERING, KPRIET, : . . .
33 |CHENNAI  [201641042942 88{ 88{ 3819 SF.NO:204/2 & 204/4, 'p;gr']‘tfgﬁféafﬁ'”"’he””a'
T KOLLUPALAYAM, ARASUR, P '
COIMBATORE, TAMIL NADU,
INDIA 641407 ipr@kpriet.ac.in
Y. SRIHARI, AUROBINDO
PHARMA LIMITED, PLOT NO.2, | . . , .
34 [CHENNAI  |4226/CHE/2012 88{ 83{ 3819 MAITRIVIHAR, AMEERPET, zg'r]hdf'gf‘r‘]mb'”do'com’ap'"pr@a“
R HYDERABAD - 500 038(A.P), '
ANDHRA PRADESH, INDIA.
09/09/2019 De Penning & De Penning 120
35 [CHENNAI 201644006027 00:00:00 Velachery Main Road Guindy patent@depenning.com
T Chennai 600 032
09/09/2019 De Penning & De Penningo. 120
36 [CHENNAI 2747/CHENP/2019 . . Velachery Main Road Guindy patent@depenning.com
00:00:00 : .
Chennai 600 032 India
Dr.S.JAISANKAR, 2/62
09/09/2019 [KEELAKUMARESAPURAM, .
37 |CHENNAI 201741019391 00:00:00  |BHEL (P.0), TRICHY- 14 jaisankarl3@yahoo.com
jaisankarl3@yahoo.com
M/S.D.P.AHUJA & CO., D 4 CASA
09/09/2019 [LAVELLE NO.1 84/85 LAVELLE .
38 [CHENNAI 8041/CHENP/201500:00:00 ROAD BANGALORE 560 001, patents@dpahuja.com
KARNATAKA, INDIA.
09/09/2019 Anand and Anand Advocates B 41
39 CHENNAI 5676/CHENP/201500_00_00 Nizamuddin East Newelhi 110013lemail@anandandanand.com
R India
SRI.A.SHADRACH JEYA SEKARAN,
09/09/2019 |19, NSK STREET, MADHIYALAGAN " .
40 CHENNAI 201641012809 00:00:00 NAGAR, SALIGRAMMAM, CHENNAI - shadji2000@yahoo.co.in
600 093, shadji2000@yahoo.co.in
M/S. TVS MOTOR COMPANY
09/09/2019 |LIMITED, JAYALAKSHMI ESTATES- |
41 CHENNAI 2981/CHE/2013 00:00:00 NO.29 (OLD NO.8) HADDOWS ROAD iprtvs@tvsmotor.com
CHENNAI 600 006.
LAKSHMIKUMARAN &
SRIDHARAN 2, Wallace garden, 2
09/09/2019 |Street, Chennai600 006 India iprdel@lakshmisri.com,patent@def
42 |CHENNAI 201647001343 00:00:00 [Telephone No.: (+91) 044 2833 47(ning.com

Fax No: (+91) 044 2833 4702 Ema

iprdel@lakshmisri.com
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Anand and Anand AdvocatesAl,
Nizamuddin East New Delhi 11001
India Phone No: 00911-24355076,

09/09/2019 |24358078, 94120-4059300 Fax No:[email@anandandanand.com,archg
43 [CHENNAI 2488/0_"5'\]P/201500:00:00 0091:11-24354243, 94120-42430565|@anandandanand.com
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Block, Whitefield Main Road,
11/09/2019 |Varthur Kodi, Bangalore, Karnatakg. : .
140 |CHENNAI 501/CHENP/2015 00:00:00 PIN: 560 066, Telephone No: 080 ipo@iphorizons.com
28541041/42 /141529196/97 Fax Ng
080-66886198 Email:
ipo@iphorizons.com
11/09/2019 De Penning & De Penning No. 120
141 |CHENNAI 201747042544 . Velachery Main Road, Guindy, patent@depenning.com
00:00:00 i
Chennai 600032
11/09/2019 De Penning & De Penning No. 120
142 [CHENNAI 201647028101 A, Velachery Main Road, Guindy, patent@depenning.com
00:00:00 !
Chennai 600 032
11/09/2019 De Penning & De Penning No. 120
143 |CHENNAI 2196/CHENP/2015 . ~. Velachery Main Road Guindy patent@depenning.com
00:00:00 i
Chennai 600032
SAIKRISHNA & ASSOCIATES
ADVOCATES B-140, Sector 51,
11/09/2019 |Noida210301,NCR, India Tel: +91 |patent@saikrishnaassociates.com,
144 |CHENNAI 201841025558 00:00:00 120 4633900 (100 Lines) Mobile [ma@saikrishnaassociates.com
No0.:9821378432 Fax: +9120
4633999
K & S PARTNERS Intellectual
Property Attorneys New Dod¥o. 15
11/09/2019 (Old No. 3) Postal Colony 4th Stree
145 [CHENNAI 226/CHENP/2014 00:00:00 West Mambalam, Chennai 600033ipo@knspartners.com
e Tamil Nadu, India Tel : + 91 (44)
49317777 Fax : + 91 (44) 4931778
Email: ipo@knspartners.com
Prometheus PateServices Pvt Ltd,
Plot No. 34B, Sai Dwaraka Sinman
11/09/2019 1st Floor, HUDA Heights, Near Lot
146 [CHENNAI 6499/CHE/2015 00:00:00 Pond, MLA Colony, Road No. 12, [naresh@prometheusip.com

Banjarabhills, Hyderaba8i00034,
Telangana, India.
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147

CHENNAI

201741029420

11/09/2019
00:00:00

M/s. GMSLAWASSOCIATES,
8Erode HouseE, N¢g
Main Road ,Gandhi Nagar, Adyar,
Chennai600 020, Tamil Nadu, Indig

gmslawassociates@gmail.com

148

CHENNAI

201641020969

11/09/2019
00:00:00

SRI.KAVITHA SUBRAMANI,
ASSOCIATE PROFESSOR/CSE,
PANIMALAR ENGINEERING
COLLEGE, BANGLORE TRUNK
ROAD, NAZARETHPET,
POONAMALLEE, CHENNAI- 600
123, TAMILNADU, INDIA.
kavitha_bhskr@yahoo.com

kavitha_bhskr@yahoo.com

149

CHENNAI

5484/CHE/2015

11/09/2019
00:00:00

Arun Kishore Narasani , Patent Agg
M/s. ipMetrix Consulting Grop No.

84, 1st Floor, 4th Cross, Pandurangpatent@ipmetrix.com

Nagar, Bannerghatta Road, Banga
- 560 0076

150

CHENNAI

7446/CHENP/2015

11/09/2019
00:00:00

CANTWELL & CO 120 Velachery
Main Road Guindy Chennai 60003
9144- 42213409 9144 42213402 /
22350783 patent@cantwellandco.q

patent@depenning.com

151

CHENNAI

201741043592

11/09/2019
00:00:00

Chinthan Japhet K Law

(Krishnamurthy and Co.) 4th Floor,
Prestige Takt, No 23, Kasturba Ro4
Cross, Bangalore 560 001

chinthan.japhet@klaw.in,Chinthan.
het@klaw.in

152

CHENNAI

210/CHENP/2013

11/09/2019
00:00:00

DE PENNING & DE PENNING, 12
VELACHERY MAIN ROAD,
GUINDY, CHENNAI 600 032.

patent@depenning.com

153

CHENNAI

2176/CHE/2013

11/09/2019
00:00:00

De Penning &De Penning, 120
Velachery Main Road, Guindy,
Chennai 600 032. Telephone :9144
42213444 Fax : 914442213402
Email : patent@depenning.com

patent@depenning.com

154

CHENNAI

2246/CHE/2015

11/09/2019
00:00:00

RAJASEKARAN ASSOCIATES F4
BRINDAVAN APARTMENTS, 19,
LAKE VIEW ROAD, BRINDAVAN
NAGAR, ADAMBAKKAM,
CHENNAI-600088 PH: +944-4214
7842 FAX: +9144-4356 7842
EMAIL: info@rsaip.com

info@rsaip.com

155

CHENNAI

5637/CHE/2013

11/09/2019
00:00:00

IP Metrix Consulting Group No. 84,
1st Main RoadPanduranganagar,
Bannerghatta Road, Bangalere
560076

patent@brainleague.com,patent@i
etrix.com

156

CHENNAI

602/CHENP/2013

11/09/2019
00:00:00

DE PENNING & DE PENNING, 12
VELACHERY MAIN ROAD,
GUINDY, CHENNAI 600 032.

patent@depenning.com

157

CHENNAI

5248/CHENP/2011

11/09/2019
00:00:00

ANAND AND ANAND
ADVOCATES, B-41,
NIZAMUDDIN EAST, NEW
DELHI-110013, INDIA PHONE
NO:009111-24355076, 24358078,
91-120-4059300 FAX NO:009111-
24354243, 911204243056, 058

anandandanand@vsnl.com

email@anandandanand.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44248



RAJASEKARAN ASSOCIATES F4
BRINDAVAN APARTMENTS, 19,
LAKE VIEW ROAD, BRINDAVAN

158 |CHENNAI 2411/CHE/2015 (1)3/88/(2)819 NAGAR, ADAMBAKKAM, info@rsaip.com
o CHENNAI-600088 PH: +944-4214
7842 FAX: +9144-4356 7842
EMAIL: info@rsaip.com
MOHAN ASSOCIATES,
ADVOCATES, PATENT & TRADE
11/09/2019 MARK ATTORNEYS, CEEBROS [aamohan@iprightsindia.com,aamo
159 |CHENNAI 2413/CHE/2013 00:00:00 BUILDING, D-4, IlIRD FLOOR, @iprightsindia.com,brinda@ipright
T NEW NO.32(OLD NO.11), ndia.com
CENOTAPH ROAD, TEYNAMPET
CHENNAI - 600 018, INDIA.
11/09/2019 De Penning & De Penning No. 120
160 [CHENNAI 7765/CHENP/2014 " "~ Velachery Main Road Guindy patent@depenning.com
00:00:00 :
Chennai 600032
Anand and Anand Advocates B 41 :
161 |CHENNAI  [9167/CHENP/2014 21092019 |\ 2 muddin East New Delhi 11001572 @anandandanand.com,archy
00:00:00 India @anandandanand.com
LAKSHMIKUMARAN &
SRIDHARAN 2, Wallace garden, 2
11/09/2019 (Street, Chennai600 006 India iprdel@lakshmisri.com,IPRDEL@L
162 |CHENNAI - [2382/CHENP/2015,5.1.09 Telephone No.: (+91) 044 2833 47(KSHMISRI.COM
Fax No: (+91) 044 2833 4702 Ema
iprdel@lakshmisri.com
11/09/2019 De Penning & De Penning No. 120
163 |CHENNAI 201647000974 . Velachery Main Road Gudy patent@depenning.com
00:00:00 i
Chennai 600032
00:00:00 |GARDEN, 2ND STREET, HMISRI COM. '
CHENNAI 600 006, INDIA. ’
11/09/2019 NO 2 BLOCK 9 NANDI GARDEN
165 |CHENNAI 201647013025 00:00:00 PH 1l ANJANAPURA POST patent@ipmetrix.com
o BANGALORE 560062
M/S. TVS MOTOR COMPANY
11/09/2019 LIMITED, JAYALAKSHMI
166 |CHENNAI 2608/CHE/2015 00:00:00 ESTATES, NO.29, (OLD iprtvs@tvsmotor.com
o NO.8),HADDOWS ROAD,
CHENNAI - 600 006,
11/09/2019 R. RAVI, NO.8, KAMBAR STREET,
167 |CHENNAI 4630/CHE/2014 00:00:00 NILAMAGAI NAGAR, ravistrucl@yahoo.co.in
o ADAMBAKKAM, CHENNAI - 600 088.
11/09/2019 Anand and Anand Advocates B 41
168 |CHENNAI 1734/CHENP/201500_00_00 Nizamuddin East New Delhi 11003email@anandandanand.com
e India
K & S Partners Intellectual Property
11/09/2019 |Attorneys 4121/B, 6th Cross, 19A |
169 |CHENNAI 201641042323 00:00:00 Main, HAL Il Stage (Extension), ipo@knspartners.com
Bangalore 560 038, INDIA.
KSK ENERGY VENTURES
11/09/2019 |LIMITED, 8-2-293/82/A/431/A, sastry@ksk.co.in,mehra_ak@ksk.g
170 |CHENNA 4995/CHE/2014 00:00:00 ROAD NO. 22, JUBILEE HILLS, [n,sastry@ksk.co.in

HYDERABAD - 500033.
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De Penning & De Penning No. 120

171 [CHENNAI 201747006387 11{09(2019 VVelachery Main Road Guindy patent@depenning.com
00:00:00 : .
Chennai 600 032 India
11/09/2019 De Penning & De Penning 120
172 [CHENNAI 201747033471 AR, VVelachery Main Road, Guindy, patent@depenning.com
00:00:00 .
Chennai 600 032
11/09/2019 De Penning & De Penning No. 120
173 [CHENNAI 4551/CHENP/2015 "~~~ Velachery Main Road Guindy patent@depenning.com
00:00:00 :
Chennai 600032
11/09/2019 . .
174 |CHENNAI 5840/CHENP/201500_00_00 B6/10 SAFDARJUNG ENCLAVE |iprdel@lakshmisri.com
REMFRY & SAGAR,
ATTORNEYSAT-LAW, 376 B
11/09/2019 |(OLD NO. 202), AVVAI
175 |CHENNAI 4830/CHENP/201300:00:00 SHANMUGAM SALAI, remfry-sagar@remfry.com
GOPALAPURAM, CHENNAI 600
086.
11/09/2019 DE PENNING & DE PENNING, 120
176 |CHENNAI 5888/CHE/2013 00:00:00 VELACHERY MAIN ROAD, GUINDY, [patent@depenning.com
o CHENNAI 600 032.
GURUMURTHY NATARAJAN
AYYASAMY, NEW NO.36, OLD
12/09/2019 NO. 159, WEST CANAL BANK
177 |CHENNAI 201741003539 00:00:00 ROAD, KOTTUR, ADYAR, microsharpengineers@gmail.com
R CHENNAI-600 035, TAMIL NADU,
INDIA.
microsharpengineers@gmail.com
BOUDHIK VENTURES PVT. LTD.,
Level5, Srei SignatureRlot 14A,
12/09/2019 (Udyog Vihar, Phas#V, Sector 18, |connect@boudhikventures.com,viv
178 |CHENNAI 201741017939 00:00:00 Gurgaonl122015, Haryana, India. |dahiya@sagaciousresearch.com
Mobile: +91 9971546304 Hail:
connect@boudhikventures.com
12/09/2019 S. MAJUMDAR & CO., 5 Harish
179 [CHENNAI 2355/CHE/2014 P Mukherjee Road, Kolkata 700 025|cal@patentindia.com
00:00:00 .
West Bengal, India
12/09/2019 . .
180 |CHENNAI 5782/CHENP/201500_00_00 B6/10 SAFDARJUNG ENCLAVE |iprdel@lakshmisri.com
12/09/2019 De Penning & Dé”enning 120
181 |CHENNAI 201644030387 . VVelachery Main Road, Guindy , patent@depenning.com
00:00:00 i
Chennai 600 032
LAKSHMI KUMARAN &
12/09/2019 |[SRIDHARAN, B-6/10, iprdel@lakshmisri.com,|IPRDEL@L|
182 \CHENNAI 1201647043572 |55:00:00  |SAFDARJUNG ENCLAVE, NEW |KSHMISRI.COM
DELHI 110 029.
M/S. INFOSYS LIMITED, IP CELL,
12/09/2019 [PLOT NO.44, ELECTRONIC CITY/. .
183 |CHENNAI 1231/CHE/2013 00:00:00 HOSUR ROAD, BANGALORE- ipcentraal@infosys.com
560 100, INDIA.
K & S Partners Intellectual Property
12/09/2019 |Attorneys 4121/B, 6th Cross, 19A |
184 [CHENNAI 201641022335 00:00:00 Main, HAL Il Stage (Extension). ipo@knspartners.com
Bangalore 560 038, INDIA.
12/09/2019 . .
185 |CHENNAI 4765/CHENP/201500_00_00 B6/10 SAFDARJUNG ENCLAVE (iprdel@lakshmisri.com
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186

CHENNAI

201847000507

12/09/2019
00:00:00

Cantwell & Co. No. 120, Velachery
Main Road, Guindy, Chennai 600
032, India

patent@cantwellandco.com

187

CHENNAI

183/CHENP/2015

12/09/2019
00:00:00

KAN AND KRISHME
ADVOCATES, PATENT AND
TRADEMARK ATTORNEYS B
483, KNK House, Meera Bagh,
Paschim Vihar, Ne Delhi-110063,
India Telephone #: 911-43776666
(100 Lines) Facsimile #: 911-
43776676, 4377667 7-ail:
knk@kankrishme.com

knk@kankrishme.com

188

CHENNAI

201647030172

12/09/2019
00:00:00

B-6/10, SAFDARJUNG ENCLAVE

iprdel@lakshmisri.com

189

CHENNAI

4406/CHE/2012

12/09/2019
00:00:00

M/S. MOHAN ASSOCIATES,
ADVOCATES, PATENT & TRADE
MARK ATTORNEYS, CEEBROS
BUILDING, D-4, IlIRD FLOOR,
NEW NO.32(OLD NO.11),
CENOTAPH ROAD, TEYNAMPET
CHENNAI - 600 018, INDIA.

aamohan@iprightsindia.com

190

CHENNAI

20164409085

12/09/2019
00:00:00

Chaitanya Wingkar, (Reg. No. IN/P
1532) C/o GE India Technology
Centre Pvt Ltd. John F. Welch
Technology Center, 122, EPIP Pha
2, Hoodi Village, Whitefield Road,
Bangalore 560066 INDIA

bpo.mail@ge.com

191

CHENNAI

5952/CHE/2014

12/09/2019
00:00:00

Anand & Anand Advocates Flat GA
AR Villa, New No. 31 (Old No. 13)
3rd main Road, Gandhi Nagar, Ady
Chennai60020 (India) Phone No: 9
44-43443777, 1241059300 Fax No:
1204243056, 9144-43504232 E
mail: anandandanand@nl.com/
email@anandandanand.com /
chennaianandandanand@yahoo.cq
archana@anandandanand.com

archana@anandandanand.com

192

CHENNAI

201647034206

12/09/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys New Door No. 1
(Old No. 3) PostaColony 4th Street
West Mambalam Chennai 600033
Tamil Nadu India

ipo@knspartners.com

193

CHENNAI

73/CHE/2014

12/09/2019
00:00:00

M/S. DE PENNING & DE PENNING,
120 VELACHERY MAIN ROAD,
GUINDY, CHENNAI 600 032.

patent@depenning.com

194

CHENNAI

201641042596

12/09/2019
00:00:00

M/S BHATE & PONKSHE 12,
Venumadhav Apts, 104/7, Off Laneg
No.14, Prabhat Road, Pudé1 004,
Maharashtra State, India

pwange @bhateponkshe.com,ipr@
teponkshe.com,pwange @bhatepor
e.com,bhateponkshe@vsnl.com,ip
bhateponkise.com

195

CHENNAI

201747000326

12/09/2019
00:00:00

De Penning & De Penning No. 120
Velachery Main Road, Guindy,
Chennai 600032,

patent@depenning.com

196

CHENNAI

3996/CHENP/2015

12/09/2019
00:00:00

Anand and Anand Advocates B 41
Nizamuddin East Newelhi 110013

email@anandandanand.com

India
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DE PENNING & DE PENNING, 12

197 [CHENNAI 8509/CHENP/2012(1)(2J{88%819 VELACHERY MAIN ROAD, patent@depenning.com
o GUINDY, CHENNAI 600 032.
ALMT Legal, Advocates &
198 |[CHENNAI  [1044/CHE/2015  [-2/0%/2019 Igicitars, 2 Lavelle Road, BangaloPraPhu@almtlegal.com,bm.shruth
00:00:00 . formulateip.com
560 001 Karnataka, India
12/09/2019 SAIKRISHNA & ASSOCIATES
199 |CHENNAI 201841029696 00:00:00 ADVOCATES B-140, Sector 51, |patent@saikrishnaassociates.com
T Noida- 201301, Uttar Pradesmdia
INTELLOCOPIA IP SERVICES 29
12/09/2019 [ SHESHASRIEEE CROS . . . : .
200 |CHENNAI 4087/CHE/2012 00:00:00 LAYOUT BASAVESWARNAGAR bhatta@ipcopia.com,info@ipcopia.con
BANGALORE-560079
12/09/2019 De Penning & De Penning No. 120
201 |CHENNAI 4801/CHENP/2015 00:00:00 \Velachery Main Road Guindy Chennai [patent@depenning.com
o 600032
12/09/2019 ALTACIT GLOBAL C2-A,
202 |CHENNAI 5164/CHE/2013 00:00:00 INDUSTRIAL ESTATE, GUINDY, |ip@altacit.com,giridhar@ipdome.in
R CHENNAI-600032
KHURANA & KHURANA,
Advocates and IP Attorneys;E,
12/09/2019 [UPSIDC, SitelV, Behind-Grand hyderabad@knspartners.com,info(
203 |CHENNAI 201747019678 00:00:00 [Venice, Kasna Road, Greater Noid{huranaandkhurana.com
201310, UP, National Capital Regiq
India
D.P. AHUJA & CO., D4, CASA
12/09/2019 [LAVELLE NO. 1, 84/85 LAVELLE |patents@dpahuja.com,bangalore@
204 |CHENNAI 6940/CHENP/201300:00:00 ROAD, BANGALORE- 560 001, |ahuja.com
KARNATAKA, INDIA.
12/09/2019 De Penning & De Penning No. 120
205 |CHENNAI 7364/CHENP/2015 . "~ VVelachery Main Road Guindy patent@depenning.com
00:00:00 i
Chennai 600032
12/09/2019 De Penning & De Penning No. 120
206 |CHENNAI 8727/CHENP/2014~~ ~~. VVelachery Main Road Guindy patent@depenning.com
00:00:00 )
Chennaib00032
12/09/2019 De Penning & De Penning 120
207 |CHENNAI 201747021320 00:00:00 Velachery Main Road, Guindy ,  |patent@depenning.com
T Chennai 600 032
12/09/2019 De Penning & De Penning No. 120
208 |CHENNAI 3823/CHENP/2015 = Velachery Main Road Guindy patent@depenning.com
00:00:00 i
Chennai 600032
209 |CHENNAI 4850/CHENP/2014ég{88{(2)819 ;emfry House Millenium Plaza Secremfry—sagar@remfry.com
12/09/2019 |4121/B 6th Cross 19A Main HAL Il
210 [CHENNAI 6682/CHENP/201500:00:00 Stage (Extension) bangalore@knspartners.com
12/09/2019 De Penning & De Penning No. 120
211 |[CHENNAI 4137/CHENP/2015 "~ "~ Velachery Main Road Guindy patent@depenning.com
00:00:00 i
Chennai 600032
D.P. AHUJA & CO., D4, CASA
12/09/2019 |LAVELLE NO. 1, 84/85, LAVELLE .
212 [CHENNAI 5272/CHENP/201400:00:00 ROAD. BANGALORE 560 001, patents@dpahuja.com
KARNATAKA, INDIA.
No 7 Sigma Soft Tech Park Beta |. : . . ]
213 |CHENNAI 7397/CHENP/2014é(2){88{(2)819 Block 5th Floor Opp Varthur Kodi fn‘z@'pho”zons'com’”t@'pho”zon‘

Whitefield Main Rd
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12/09/2019 ip.bangalore@foxmandal.com,ip.hy
214 |CHENNAI 8776/CHENP/201400:00:00 D 50 Madhura Nagar rabad @foxmandal.com
12/09/2019 |REMFRY & SAGAR, Remfry Hous
215 |CHENNAI 4460/CHENP/201400:00:00 Millenium Plaza, Se@7 y remfry-sagar@remfry.com
M/S. INFOSYS LIMITED, IP CELL,
12/09/2019 |PLOT NO.44, ELECTRONIC CITY/|. .
216 |[CHENNAI 898/CHE/2012 00:00:00 HOSUR ROAD, BANGALORE- ipcentraal@infosys.com
560 100,NDIA.
KAnalysis Consultant (P.) Ltd KH
368/369, First and Second Floor, .
217 |CHENNAI 3408/CHENP/2015(1)§{ 88%819 Sultanpur M.G. Road, New Deki z%‘i‘fi@sjrérggﬂs'com'DOCKET@
T 110030 Tel: 9111-26808990 Mobile ’
9811336990 docket@kanalysis.co
12/09/2019 Anand ancj Anand Advocatgs B 41 .
218 |CHENNAI 8264/CHENP/201400_00_00 Nldzamuddm East New Delhi 1100lemail@anandandanand.com
T India
12/09/2019 De Penning & Dé”enning No. 120
219 |CHENNAI 6504/CHENP/2014 "~ "~ Velachery Main Road Guindy patent@depenning.com
00:00:00 :
Chennai 600032
12/09/2019 De Penning &_ De Penning_ No. 120 _
220 [CHENNAI 201647021146 00:00:00 Velachery Main Road, Guindy, patent@depenning.com
T Chennai 600 032, India.
Omprakash S.N (IN/PA 1095) Oms
Patent Services Pvt. Ltd. #2788, 16
Cross, 8B Main, Near Saraswathi
12/09/2019 Hospital, Banashankari Il stage,
221 |CHENNAI 7093/CHE/2015 00:00:00 Bengaluru 560 070, Karnataka, Injomprakash@omspatentservices.ca
e Mobile: +91- 94483 56142 Landline
080-26761507, 2692089, Fax : 080
6688 6224 Email:
omprakash@omspatentservices.cq
12/09/2019 LAKSHMI KUMARAN & _ ' o
222 |CHENNAI 3092/CHENP/201500_00_00 SRIDHARAN B6/10 Safdarjung iprdel@lakshmisri.com
T Enclave
Kalyan Chakravathy BananalP
12/09/2019 |Counsels No.40,2nd Floor, 3rd Mai :
223 |CHENNAI 920/CHE/2015 00:00:00 Road. JC Industrial Estate. patent@bananaip.com
Kanakapura Road Bangale@2.
12/09/2019 Strategic Intellectual Property
224 |[CHENNAI 3649/CHE/2014 00:00:00 SolutionsEVOMA, 82/83, Borewell |[docket@stratip.com
T Road Whitefield, Bangalor860066
De Penning & De Penning 120 Velachg
12/09/2019 |Main Road Guindy Chennai 600 032 9lipo@knspartners.com,patent@depenn
225 |CHENNAI 3970/CHENP/2013 00:00:00 - 42213444 91444)1/2213402 c%ng@ P P @dep
patent@depenning.com
12/09/2019 De Penning & De Penning No. 120
226 |CHENNAI 201747046275 oy Velachery Main Road, Guindy, patent@depenning.com
00:00:00 : .
Chennai 600 032, India
C/O LAKSHMI KUMARAN & .
227 |CHENNAI  |2804/CHE/2013 33{88{8819 SRIDHARAN 2, Wallace garden, 2 E‘Smgﬁm@s'z'fg‘g‘ﬁ”'com"PRDEL@L
o Street, Chennai600 006 India '
De Penning & De Penning 120
228 |CHENNAI 201747046545 églgg/gglg \C/ﬁfr?:::{gol\gg?z?oad’ Guindy, patent@depenning.com
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Anand and Anand Advocates B 41

229 |CHENNAI 9129/CHENP/2014(1)g{88{(2)819 Nizamuddin East New Delhi 1100]lemail@anandandanand.com
T India
12/09/2019 No 7 Sigma Soft Tech Park Beta Block
230 |CHENNAI 201647027991 00:00:00 5th Floor Opp Varthur Kodi Whitefield [ipo@iphorizons.com
T Main Rd
12/09/2019 |Cantwell & Co. 120 Velachery Main Rg
231 |CHENNAI 201647028145 00:00:00 Guindy Chennai 600032 India patent@cantwellandco.com
12/09/2019 De Penning & De Penning No. 120
232 |CHENNAI 9329/CHENP/2014 00:00:00 Velachery Main Road Guindy Chennai [patent@depenning.com
T 600032
Anand and Anand AdvocatesA,
Nizamuddin East New Delhi 11001
India Phone No: 0091.1-24355076,
12/09/2019 |24358078, 94120-4059300 Fax No: .
233 |CHENNAI 3739/CHE/2015 00:00:00 009111-24354243, 94120424305&emaH@anandandanand.com
058 Email:
email@anandandanand.com,
archana@anandandanand.com
BALAJI .D, DEPARTMENT OF
MECHANICAL ENGINEERING,
KPR INSTITUTE OF
12/09/2019 ENGINEERING AND
234 |CHENNAI 201641044021 00:00:00 TECHNOLOGY, SF. NO: 204/2 & |balaji.d@kpriet.ac.in
e 204/4AKOLLUPALAYAM,
ARASUR, COIMBATORE, TAMIL
NADU, INDIA, PIN-641 407.
balaji.d@kpriet.ac.in
12/09/2019 De Penning & De Penning No. 120
235 |CHENNAI 8875/CHENP/2014~ "~ Velachery Main Road Guindy patent@depenning.com
00:00:00 )
Chennai 600032
12/09/2019 De Penning & De Penning 120
236 |CHENNAI 201747028978 oy Velachery Main Road, Guindy, patent@depenning.com
00:00:00 i
Chennai600 032
12/09/2019 |Anand And Anand B 41 .
237 |[CHENNAI 5414/CHENP/201400:00:00 NIZAMUDDIN EAST email@anandandanand.com
REMFRY & SAGAR ATTORNEYS AT
12/09/2019 [LAW REMFRY HOUSE MILLENNIUM [remfryandsagar@remfry.com,renry
238 |CHENNAI 1077/CHENP/2015 00:00:00 PLAZA SECTOR27, GURGON- sagar@remfry.com
122009, INDIA.
M/s. L.S. DAVAR & CO., 32 .
$ davar@cal2.vsnal.net.in,davar@ca
12/09/2019 |RADHA MADHAB DUTTA i
239 |CHENNAI 1477/CHE/2009 00:00:00 GARDEN LANE, KOLKATA - 700 vsnal.net.in,kolkatapatent@Lsdaval
010. Jsdavar@vsnl.com
#4121/B 6th Cross 19A Main HAL | .
240 |CHENNAI  |459/CHENP/2015 |-2/09/2019 Iqi- e [Extension] Bangalore bangalore@knspartners.com,ipo@
00:00:00 partrers.com
Karnataka 560038
12/09/2019 . .
241 |CHENNAI 3846/CHENP/201500_00_00 B6/10 SAFDARJUNG ENCLAVE |iprdel@lakshmisri.com
K & S PARTNERS Intellectual
Property Attorneys New Door No. ]
12/09/2019 (Old No. 3) Postal Colony 4th Streg
242 |CHENNAI 4028/CHENP/201300_00_00 West Mambalam, Chennai 600033ipo@knspartners.com

Tamil Nadu, India Tel : + 91 (44)
49317777 Fax : + 91 (44) 4931778

Email: ipo@knspartners.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44254



De Penning & De Penning 120

243 |CHENNAI 5984/CHE/2015 (1)3/88/(2)819 VVelachery Main Road Guindy patent@depenning.com
o Chenna600 032
Remfry & Sagar, AttorneyatLaw,
10/ 1st Floolr, Bllc()jckB, Chaitanya | remfry-
12/09/2019 |Imperial Building, 610, Anna Salai,

244 |CHENNAI 3963/CHENP/201500:00:00 Teynampetai, Chennai 600 018, zamgar@remfry.com,patents@remfr
India. Tel & Fax: 91 44 48514474
remfry-sagar@remfry.com

12/09/2019 De Penning & _De Penning,.No. 12( _
245 |CHENNAI 201647018981 . ,Velachery Main Road , Guindy, |patent@depenning.com
00:00:00 -
Chennai600032.
12/09/2019 De Penning &. De Penning No. 120 .
246 |CHENNAI 5115/CHENP/2015 .~ . VVelachery Main Road Guindy patent@depenning.com
00:00:00 i
Chennai 600032
13/09/2019 De Penning & De Penning No. 120
247 |CHENNAI 6564/CHENP/2015 .~ "~ VVelachery Main Road Guindy patent@depenning.com
00:00:00 :
Chennai 600032
Remfry & Sagar, AttorneyatLaw,
First Floor, BlockB Chaitanya
13/09/2019 Imperial Building, 610, Anna Salai,
248 |CHENNAI 3105/CHENP/201500_00_00 Teynampettai, Chennaib00018, remfry-sagar@remfry.com
R India, Phone: +944-42637392, Fax|
No: +91:44-42637392 remfry
sagar@remfry.com
M/S. AMARCHAND &
MANGALDAS & SURESH A.
13/09/2019 [SHROFF & CO. 216,AMARCHANLdev.robinson@amarchand.com,ipc

249 |CHENNAI 1057/CHE/2011 00:00:00 |[TOWERS, OKHLA INDUSTRIAL [raal@infosys.com
ESTATE, PHASE Ill, NEW DELHI
110 020.

TVS MOTOR COMPANY
13/09/2019 LIMITED, JAYALAKSHMI _
250 |CHENNAI 1323/CHE/2015 00:00:00 ESTATES, NO.29 (OLD NO.8), |iprtvs@tvsmotor.com
o HADDOWS ROAD, CHENNAI 600
006.
IP Metrix Consulting Group No. 84,
13/09/2019 |(1stMain Road, Panduranganagar, . .

251 [CHENNAI 2242/CHE/2014 00:00:00 Bannerghatta Road, Bangalere patent@ipmetrix.com

560076
13/09/2019 De Penning & De Penning No. 120
252 [CHENNAI 201647025452 o Velachery Main Road Guindy patent@depenning.com
00:00:00 . .
Chennai 600 032 India
PHILIPS INTELLECTUAL
13/09/2019 PROPERTY & STANDARDS _ -
253 |CHENNAI 6985/CHENP/201300_00_00 PHILIPS ELECTRONICS INDIA  |ravi.tumkur@philips.com
o LIMITED MANYATA TECH PARK
NAGAVARA
13/09/2019 De Penning & De Penning No. 120
254 |CHENNAI 154/CHENP/2015 | <. . VelacheryMain Road Guindy patent@depenning.com
00:00:00 i
Chennai 600032
K & S PARTNERS 4121/B, 6TH
255 |CHENNAI 201647034686 églgg%glg g?,A?GSES(’El)??EI\lCé:gSfL . bangalore@knspartners.com

BANGALORE - 560 038.

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44255



KRISHNA & SAURASTRI
ASSOCIATES LLP 2801

256 |CHENNAI 201847000638 13{09(2019 Hemavathy, Nandi Enclave, info@krishnaandsaurastri.com
00:00:00 .
Banashankari Il Stage, Bangalore
560085, India
13/09/2019 De Penning & De Penning 120
257 |CHENNAI 201644023973 oy Velachery Main Road, Guindy , patent@depenning.com
00:00:00 i
Chennai 600 032
Remfry & Sagar Attorneyat-Law
First Floor, BlockB, Chaitanya
13/09/2019 Imperial Building, 610, Anna Salai, [remfry-
258 |CHENNAI 201647028432 00:00:00 Teynampetai, Chenn®00 018, Indigsagar@remfry.com,patents@remfr
R Tel & Fax: 9244-48514474 Email: jom,RemfrySagar@remfry.com
remfry-sagar@remfry.com
patents@remfry.com
259 |CHENNAI 4659/CHENP/2014ég(88%819 Efmfry House Millenium Plaza Seq . ¢, <o oar@remiry.com
13/09/2019 |K&S Partners 4121/B 6th Cross 19).
260 |CHENNAI 5702/CHENP/201500:00:00 Main HAL Il Stage (Extension) ipo@knspartners.com
D.P. AHUJA & CO., D4, CASA
13/09/2019 [LAVELLE NO. 1, 84/85, LAVELLE .
261 |CHENNAI 7127/CHENP/201400:00:00 ROAD, BANGALORE 560 001, patents@dpahuja.com
KARNATAKA, INDIA.
M/S. TVS MOTOR COMPANY
13/09/2019 LIMITED, JAYALAKSHMI
262 |CHENNAI 1747/CHE/2014 00:00:00 ESTATES NO.29 (OLD NO.8) iprtvs@tvsmotor.com,rna@scl.co.ir
o HADDOWS ROAD, CHENNAI 600
006.
13/09/2019 MANAS Plot 47 and 48 Krishnaven
263 |CHENNAI 201841029014 pos Nagar North Street, Mugalivakkam|pramesh.kannan@rediffmail.com
00:00:00 : . :
Chennai 600125, Tamilnadu, India
Mr. Arun Kishore Narasani, Patent
Agent. M/s. ipMetrix Consulting
13/09/2019 |Group No. 84,1st Main Road, 4th . .
264 |[CHENNAI 3063/CHE/2015 00:00:00 Cross, Panduranganagar, patent@ipmetrix.com
Bannerghatta Road, Bangalere
560076.
PHILIPS INTELLECTUAL
13/09/2019 PROPERTY & STANDARDS
265 |CHENNAI 7820/CHENP/201300_00_00 PHILIPS ELECTRONICS INDIA  Jravi.tumkur@philips.com
o LIMITED MANYATA TECH PARK
NAGAVARA
M/S.D.P.AHUJA & CO., D 4 CASA
13/09/2019 |LAVELLE NO. 1 84/85 LAVELLE .
266 |CHENNAI 201647000927 00:00:00 ROAD BANGALORE 560 001 patents@dpahuja.com
KARNATAKA INDIA.
13/09/2019 De Penning & Dé”enning No. 120
267 |CHENNAI 201747014896 . Velachery Main Road, Guindy, patent@depenning.com
00:00:00 : .
Chennai 600 032, India.
13/09/2019 De Penning & De Penning No. 120
268 |CHENNAI 201647008720 oy Velachery Main Road Guindy patent@depenning.com
00:00:00 i
Chennai 600032
13/09/2019 No 7 Sigma Soft Tech Park Beta
269 |CHENNAI 201647028674 00:00:00 Block 5th Floor Opp Varthur Kodi |ipo@iphorizons.com

Whitefield Main Rd

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44256



270

CHENNAI

3667/CHENP/2015

13/09/2019
00:00:00

K&S Partners 4121/B 6th Cross 19
Main HAL Il Stage (Extension)

ipo@knspartners.com

271

CHENNAI

6665/CHENP/2012

13/09/2019
00:00:00

LAKSHMI KUMARAN &
SRIDHARAN, 2, WALLACE
GARDEN, 2ND STREET,
CHENNAI 600 006, INDIA.

Ismds@Ilakshmisri.com,IPRDEL@L
KSHMISRI.COM

272

CHENNAI

201741012548

13/09/2019
00:00:00

Remfry & SagarAttorneysatLaw,
First Floor, BlockB Chaitanya
Imperial Building, 610, Anna Salai,
Teynampettai, Chennai600018,
India, Phone: +944-42637392, Fax|
No: +91:-44- 42637392 remfry
sagar@remfry.com

remfry-
sagar@remfry.com,Shweta.sarasw
@ge.com

273

CHENNAI

201744012716

13/09/2019
00:00:00

REMFRY & SAGAR, Attorneysat
Law, First Floor, BlockB, Chaitanya
Imperial Building, 610, Anna Salai,
Teynampetai, Chenn&00 018, Indig
Tel & Fax: 9144-48514474 Email:
remfry-sagar@remfry.com
patents@remfry.com

remfry-
sagar@remfry.com,bpo.mail@ge.c
,Remfry-Sagar@remfry.com

274

CHENNAI

201641037318

13/09/2019
00:00:00

Dr DS Subrahmanyam Scientist &
Head Geotechnical Engineering
Department National Institute of RQ
Mechanics (Ministry of Mines,
Government of Indialeshwar Nagar
Outer Ring Road Banashankari 2n(
stage BENGALURUW560070

ged.nirm@gmail.com,subbu3268@
mail.com

275

CHENNAI

4161/CHE/2014

13/09/2019
00:00:00

REMFRY & SAGAR Attorneysat-
Law 376B (Old No0.202) Avvai
Shanmugam Salai, Gopalapuram
Chennat 600086, India Tel & Fax :
91-44-4263 7392 EMail : remfry-
sagar@remfry.com

remfry-sagar@remfry.com

276

CHENNAI

464/CHE/2015

13/09/2019
00:00:00

Arun Kishore Narasani ipMetrix

Consulting Group No. 84,1st Main
Road, Panduranganagar, Bannergl
Road. Bangalre-560076

patent@ipmetrix.com

277

CHENNAI

875/CHENP/2015

13/09/2019
00:00:00

#4121/B 6th Cross 19A Main HAL |
Stage [Extension] Bangalore
Karnataka 560038

bangalore@knspartners.com

278

CHENNAI

1069/CHE/2015

13/09/2019
00:00:00

SHIVASHAKTI BIO
TECHNOLOGIES LTD 71-621/98
621/34, OPPAXIS BANK LTD,
SANJEEVA REDDY NAGAR,
HYDERABAD - 500038, INDIA.
drmurthy@gmail.com

drmurthy@gmail.com

279

CHENNAI

1173/CHENP/2014

13/09/2019
00:00:00

Anand And Anand B 41
NIZAMUDDIN EAST

email@anandandanand.com,archa
@anandandanand.com

280

CHENNAI

201847002530

13/09/2019
00:00:00

De Penning & De Penning 120,
Velachery Main Road, Guindy,
Chennai600032

patent@depenning.com

281

CHENNAI

201747012385

13/09/2019
00:00:00

De Penning & Dé”enning No. 120
VVelachery Main Road Guindy
Chennai 600032

patent@depenning.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44257



Prometheus Patent Services Pvt. L
H. No. # 63-200/A, Moparthy

282 |CHENNAI  |4028/CHE/2014 (1)8( 83{ 8819 Towers, 1st Floor, Prem Nagar, ’grfcs)ggﬁreourgietzi‘;ﬁ'p'com’“Shara
R Khairatabad, Hyderaba®00004, b P
Telangana State, INDIA.
13/09/2019 De Penning & De Penning No. 120
283 |CHENNAI 1021/CHENP/2019. . "~ VVelachery Main Road Guindy patent@depenning.com
00:00:00 i
Chennai 600032
13/09/2019 De Penning & De Penning No. 120
284 |CHENNAI 201747009765 oy VVelachery Main Road Guindy patent@depenning.com
00:00:00 : .
Chennai 600 032 India
13/09/2019 DE PENNING & DE PENNING, 12
285 |CHENNAI 7042/CHENP/201200_00_00 VELACHERY MAIN ROAD, patent@depenning.com
T GUINDY, CHENNAI 600 032.
Law Firm of Naren Thappeta #7, Sigmg
Soft Tech Park, 5th Floor, Beta Block,
13/09/2019 \Whitefield Main Road, Varthur Kodi,
286 |CHENNAI 78/CHE/2015 00:00:00 Bangalore, Karnataka, PIN: 560 066, |ipo@iphorizons.com
o Telephone No: 08@8541041/42
/41529196/97 Fax No: 0866886198 E
mail: ipo@iphorizons.com
PROFESSOR & DIRECTOR,
13/09/2019 |INSTITUTE FOR ENERGY velrajr@gmail.com,velrajr@annaur
287 [CHENNAI 1201641039391 155.00:00  [STUDIES, ANNA UNIVERSITY, |.edu
CHENNAI-25.
K & S PARTNERS Intellectual
13/09/2019 |Property Attorneys 105 Mettu Streq.
288 [CHENNAI 5866/CHENP/201400:00:00 Ayanavaram Chennai 600 023 Tanlpo@knspartners.com
Nadu India
K&S Partners Intellectual Property
Attorneys New Door No. 15 (Old No. 3
13/09/2019 Postal Colony 4th Street, West
289 [CHENNAI 409/CHENP/2015 00:00:00 Mambalam, Chennai 600033, Tamil |ipo@knspartners.com
o Nadu, India T: + 91 (44) 49317777 F: +
91 (44) 49317788 Hail:
ipo@knspartners.com
13/09/2019 |CANTWELL & CO 120,Velachery
290 |CHENNAI 201747034651 00:00:00 Main Road,Guindy Chenn&i00032. patent@cantwellandco.com
13/09/2019 De Penning & De Penning No. 120
291 [CHENNAI 112/CHENP/2015 | 1. A~ Velachery Main Road Guindy patent@depenning.com
00:00:00 i
Chennai 600032
SHRI. GIDUGU SATYA CHARAN,
13/09/2019 |SRI RATNA T.V. SHOWN ROOM,
292 |CHENNAI 750/CHE/2013 00:00:00 CINE ROAD, TATIPAKA E.G. DT, charan.dd000@yahoo.com
A.P 533 249.
13/09/2019 No 7 Sigma Soft Tech Park Beta
293 [CHENNAI 201647036357 . Block 5th Floor Opp Varthur Kodi fipo@iphorizons.com
00:00:00 o .
Whitefield Main Rd
13/09/2019 Dr. Padmapriya. V CANTWELL &
294 |CHENNAI 201747013210 00:00:00 CO 120 Velachery Main Road, patent@cantwellandco.com
T Guindy , Chennai 600032
13/09/2019 |Anand And Anand B 41 .
295 |CHENNAI 7244/CHENP/201400:00:00 NIZAMUDDIN EAST chennai@anandandanand.com
13/09/2019 John Mathew & Associates; B,
296 |CHENNAI 201644016519 00:00:00 Empire Building, Old Railway Statigmail@jmaip.com,delhi@jmaip.com

Road, Cochin 682018 |ndia

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44258



297

CHENNAI

6285/CHE/2014

13/09/2019
00:00:00

De Penning & De Penning 120
VVelachery Main Road Guindy
Chennai 600 032 Phone:9144
42213444 Fax:914442213402 E
mail:patent@depenning.com

patent@depenning.com

298

CHENNAI

3342/CHE/2014

13/09/2019
00:00:00

K & S Partners # 4121/B, 6th Cross
19A Main, HAL Il Stage (Extension
Bangalore 560 038, INDIA

ipo@knspartners.com

299

CHENNAI

201647037229

13/09/2019
00:00:00

De Penning & De Penning, No. 12(
Velachery MainRoad, Guindy,
Chennai 600032,

patent@depenning.com

300

CHENNAI

1669/CHENP/2015

13/09/2019
00:00:00

K&S PARTNERS Intellectual

Property Attorneys Intellectual
Property Attorneys New Door No. ]
(Old No. 3) Postal Colony 4th Streg
West Mambalam, Chenn&00033,
Tamil Nadu, India Tel: + 91 (44)

49317777 Fax: + 91 (44) 49317784
Email: ipo@knspartners.com

ipo@knspartners.com,patent@dep
ing.com

301

CHENNAI

201641020972

13/09/2019
00:00:00

MRS.S.LAXMIPRIYA,
DEPARTMENT OF CIVIL
ENGINEERING, PANIMALAR
ENGINEERING COLLEGE,
BANGALORE TRUNK ROAD,
VARADHARAJAPURAM,
NAZARETHPET, POONAMALLEE
CHENNAI - 600 123,
mag_rajabishek@rediff.com

mag_rajabishek@rediff.com,surkas
000@yahoo.co.in,saranyabe@gmsg
om

302

CHENNAI

4116/CHENP/2014

13/09/2019
00:00:00

De Penning & De Penning, No. 120
VVelachery Main Road, Guindy,
Chennai 600032.

patent@depenning.com

303

CHENNAI

5337/CHE/2013

13/09/2019
00:00:00

M/S. ROTARY WING RESEARCH
AND DESIGN CENTRE
HINDUSTAN AERONAUTICS
LTD, AGM (DESIGN), RWRDC,
HAL, OLD AIRPORT RQAD,
VIMANAPURA POST,
BANGALORE - 560 017.

Igear.rwrde@halindia.com

304

CHENNAI

6971/CHENP/2015

13/09/2019
00:00:00

De Penning & De Penning No. 120
Velachery Main Road Guindy
Chennai 600032

patent@depenning.com

305

CHENNAI

3420/CHENP/2015

13/09/2019
00:00:00

Remfry & Sagar AttorneyatLaw First
Floor, BlockB, Chaitanya Imperial

Building, 610, Anna Salai, Teynampetq
Chennai600 018.

remfry-
sagar@remfry.com,remfryandsagar@g
il.com,RemfrySagar@remfry.com

306

CHENNAI

201647001220

13/09/2019
00:0000

PHILIPS INTELLECTUAL PROPERTY|
& STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED
MANYATA TECH PARK NAGAVARA

ravi.tumkur@philips.com,ALPSSOLOM
ON@GMAIL.COM

307

CHENNAI

5740/CHENP/2013

13/09/2019
00:00:00

REMFRY & SAGAR,
ATTORNEYSAT-LAW, 376 B
(OLD NO. 202), AVVAI
SHANMUGAM SALAI,
GOPALAPURAM, CHENNAI 600
086.

remfry-sagar@remfry.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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308

CHENNAI

6185/CHENP/2015

13/09/2019
00:00:00

Anand and Anand Advocates B 41
Nizamuddin East New Delhi 11001
India

email@anandandanand.com

309

CHENNAI

201647009496

13/09/2019
00:00:00

Cantwell & Co. No. 120 Velachery
Main Road Guindy Chennai 600 O
India

patent@cantwellandco.com

310

CHENNAI

7239/CHENP/2014

13/09/2019
00:00:00

Anand And Anand B 41
NIZAMUDDIN EAST

chennai@anandandanand.com

311

CHENNAI

7327/CHENP/2014

13/09/2019
00:00:00

Anand & Anand Advocates Flat GA
AR Villa, New No. 31 (Old No. 13)
3rd main Road, Gandhi Nagar, Ady
Chennai60020 (India) Phone No: 9
A44-43443777, 1281059300 Fax No:
1204243056, 9344-43504232 E
mail: anandandanand@vsnl.com/
email@anandandanand.com /
chennaianandandanand@yahoo.cq
archana@anandandanand.com

email@anandandanand.com,archa
@anandandanand.com

312

CHENNAI

850/CHENP/2012

13/09/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys 109, Sectd4,
Gurgaon 122 002 National Capital
Region, India Tel: +911244708700
Fax No: 911244708760 Email:
ipo@knspartners.com

ipo@knspartners.com

313

CHENNAI

10715/CHENP/201

13/09/2019
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED
MANYATA TECH PARK
NAGAVARA BANGALORE-
560045

ravi.tumkur@philips.com

314

CHENNAI

4602/CHENP/2015

13/09/2019
00:00:00

Remfry & Sagar, Attorneyat-Law,
1st Floor, BlockB Chaitanya Imperig
Building, 610, Anna Salai,
Teynampetai, Chennai 600 018,
India. Tel & Fax: 91 44 48514474
remfry-sagar@remfry.com

remfry-sagar@remfry.com

315

CHENNAI

4909/CHENP/2014

13/09/2019
00:00:00

K&S Partners Intellectual Property
AttorneysNew Door No. 15 (Old Ng
3) Postal Colony 4th Street, West
Mambalam, Chennai 600033, Tan
Nadu, India Tel : + 91 (44) 493177]
Fax : + 91 (44) 49317788 mail:
ipo@knspartners.com

ipo@knspartners.com

316

CHENNAI

524/CHENP/2015

13/09/2019
00:00:00

De Penning & De Penning No. 120
Velachery Main Road Guindy
Chennai 600032

patent@depenning.com

317

CHENNAI

201647013004

13/09/2019
00:00:00

Cantwell & Co. No. 120 Velachery
Main Road Guindy Chennai 600 O
India

patent@cantwellandco.com

318

CHENNAI

2061/CHENP/2015

14/09/2019
00:00:00

LAKSHMI KUMARAN &
SRIDHARAN B6/10 Safdarjung
Enclave

iprdel@lakshmisri.com

The Patent Office Jonal No. 38/2019 Dated 20/09/2019
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WEEKLY ISSUED FER (KOLKATA )

SNO | LOCATION APEH&@EIF?N FER DATE ADDRESS FOR SERVICE EMAIL
S. CHAKRABORTY C/O D.P.
09/09/2019 [AHUJA & CO., 14/2 PALM .
1 KOLKATA  [959/KOLNP/2015 00:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
S & H Partners Office No. 0A126, 4
2 |KOLKATA  [2322/KOLNP/2013002/092019 | vy, Residency Road, BangalofP2tent@sandhpartners.com,samug
00:00:00 . andhpartners.com
560025, India
09/09/2019 -
3 KOLKATA 403/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD |[cal@patentindia.com
L.S.DAVAR & CO. Globsyn Crystal
Tower 1 2nd Floor Block EP Plot N
11 & 12 Salt Lake Sector V Kolkatq
700 091 India Phone: +91(0)33 234
09/09/2019 (1010/12/15 Tele Fax: +91(0)(33) |MAILINFO@LSDAVAR.IN,DOCK
4 [KOLKATA 1201737041982 \55.00.00  [23571018/19 E mail: ETING@LSDAVAR.IN
Isdavar@vsnl.com
davar@cal2.vsnl.net.in
docketing@Isdavar.in
mailinfo@Ilsdavar.in
L.S DAVAR & COMPANY Globsyn
Crystals, Tower 1, 2nd Floor, Block . .
5 |KOLKATA |201831001867 88{ 88{ 3819 EP, Plot No. 11 & 12, Salt Lake, 'g:_ks"’ggs::elr’:tnc?;ﬁg%vgl_'gd‘;?/g:elg”
T Sector V, Kolkata700091, West - ’
Bengal.
09/09/2019 L.
6 KOLKATA 2466/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
DR. I. BANERJEE C/O L.S.DAVAR
09/09/2019 |& CO. 32, RADHA MADHAB docketing@Isdavar.in,mailinfo@Isd
7 |KOLKATA 13001/KOLNP/2015,5.00:00  [DUTTA GARDEN LANE var.in
KOLKATA -700010
09/09/2019 ] . .
8 KOLKATA (201637008681 00:00:00 32 Radha Madhav Dutta Garden Lidocketing@Ilsdavar.in
D.P. AHUJA & CO 14/2 PALM . . .
9  |KOLKATA [201637043793 88{ 88{ (2)819 AVENUE CALCUTTA 700019 gf‘nte”t@dpah”‘a'com"”fo@dpah“‘
T WEST BENGAL INDIA
09/09/2019 -
10 KOLKATA 223/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
D.P. AHUJA & CO 14/2 PALM
09/09/2019 [AVENUE CALCUTTA 700019 .
11 KOLKATA 201637026249 00:00:00 \WEST BENGAL INDIA patents@dpahuja.com
09/09/2019 |B- DAS C/O D.P. AHUJA & CO.,
12 KOLKATA 600/KOLNP/2015 00:00:00 14/2 PALM AVENUE, CALCUTTA |patents@dpahuja.com
T 700 019, WEST BENGAL, INDIA.
09/09/2019 |S MAJUMDAR & CO., 5 Harish -
13 KOLKATA 201731028836 00:00:00 Mukherjee Road, Kolkata 700 025 cal@patentindia.com
S. S. DATTA & ASSOCIATES
09/09/2019 [2BB/1 B.B. CHATTERJEE ROAD |info@ssdatta.com,patent@ssdattal
14 KOLKATA 2970/KOLNP/2015 00:00:00 KOLKATA 700042 W.B. INDIA m
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mailsdelhi@Isdavar.in, KOLKATAP

09/09/2019 TENT@LSDAVAR.IN,DOCKETIN
15 |KOLKATA |201637016080 00:00:00 32 Radha Madhav Dutta Garden IaG@LSDAVAR.IN,MAILINFO@LS
DAVAR.IN
L S DAVAR & CO. GLOBSYN
09/09/2019 CRYSTALS TOWER 1 2ND FLOO
16 |KOLKATA |201737005171 00:00:00 BLOCK EP PLOT NO. 11 & 12 mailinfo@Isdavar.in
R SALT LAKE SECTOR V
KOLKATA -700091
09/09/2019 o
17 |KOLKATA |575/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
C/O LAKSHMI KUMARAN &
09/09/2019 [SRIDHARAN 2nd Floor, Kanak : .
18 KOLKATA  |201738009927 00:00:00 Building, 41 Chowringhee Road iprdel@lakshmisri.com
Kolkata West Bengal00071 India
REMFRY & SAGAR ATTORNEYS
09/09/2019 |AT-LAW REMFRY HOUSE
19 [KOLKATA 2124/KOLNP/201500:00:00 MILLENNIUM PLAZA. SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
20 |KOLKATA [201637016511  [02/09/2019 I35 padha Madhav Dutta Garden L400Cketing@Isdavar.in,mailinfo@Isg
00:00:00 var.in
SNIGDHA RANI DAS C/O D.P.
09/09/2019 |AHUJA & CO., 14/2 PALM .
21 |KOLKATA |115/KOL/2014 00:00:00  |AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
L.S.DAVAR & CO. Globsyn
Crystals, Tower 1,2nd Floor, Block
EP,Plot No. 11 & 12,Salt Lake Sect
V/, Kolkata 700 091, India Phone:
09/09/2019 [+91(0)33 2357 1010/12/15 Tele Fallsdavar@vsnl.com,davar@cal2.vsn
22 |KOLKATA 1201731009361 |543.00.00  [+91(0)(33) 23571018/19-Bail-  |et.in,docketing@Isdavar.in
Isdavar@vsnl.com
davai@cal2.vsnl.net.in
docketing@Isdavar.in
mailinfo@lsdavar.in
09/09/2019 S. MAJUMDAR & CO., 5,HARISH
23 |KOLKATA |930/KOLNP/2015 00:00:00 MUKHERJEE ROAD, KOLKATA- |cal@patentindia.com
o 700025, WEST BENGAL, INDIA
09/09/2019 o
24 KOLKATA 1863/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
25 KOLKATA 304/KOLNP/2015 88/88/(2)819 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
09/09/2019 S&H Partners Office No. 0A126, 43patent@sandhpartners.com,samug
26 |KOLKATA |3276/KOLNP/2015( 7. ~~. Galaxy, Residency Road, Bangalofandhpartners.com,cal@patentindia|
00:00:00 .
560025, India m
09/09/2019 B. DAS C/O D.P. AHUJA & CO.,
27 KOLKATA 153/KOLNP/2015 00:00:00 14/2 PALM AVENUE, CALCUTTA |patents@dpahuja.com
T 700 019, WEST BENGAL, INDIA.
C/O LAKSHMI KUMARAN &
09/09/2019 [SRIDHARAN 2nd Floor, Kanak iprdel@lakshmisri.com,malathi.|@I
28 |KOLKATA 1201638038987 00:00:00 Building, 41 Chowringhee Road  [shmisri.com
Kolkata West Bengal 700071 India
10/09/2019 .
29 |KOLKATA 201737004740 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
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B. DAS C/O D.P. AHUJA & CO.,

30 |[KOLKATA  [135/KOLNP/2015 (1)8/88%819 14/2 PALM AVENUE, CALCUTTA |patents@dpahuja.com
o 700 019, WEST BENGAL, INDIA.
DEBASISH SEN C/O D. SEN & C(
10/09/2019 |6, OLD POST OFFICE STREET, .
31 |KOLKATA (201631001675 00:00:00 GROUND ELOOR KOLKATA.- co.dsen@gmail.com
700001, INDIA
10/09/2019 S. MAJUMDAR & CO., 5 Harish
32 |[KOLKATA |108/KOL/2014 00:00:00 Mukherjee Road, Kolkata 700 025|cal@patentindia.com
T West Bengal, India
10/09/2019 B. DAS C/O D.P. AHUJA & CO.,
33 [KOLKATA 1910/KOLNP/201500_00_00 14/2 PALM AVENUE, CALCUTTA |patents@dpahuja.com
T 700 019, WEST BENGAL, INDIA.
10/09/2019 -
34 |[KOLKATA [1177/KOLNP/2015 00:00:00 5 HARISHMUKHERJEE ROAD [cal@patentindia.com
NICHE Intellectual Property Officeq
10/09/2019 [38A Narsingh Avenue Nager Bazal . : .
35 KOLKATA  |201737033086 00:00:00 Kolkata 700074 Weswt Bengal Ir1dinlloygupta@redlf'fmaul.com
MOBILE: 0983124171
11/09/2019 |[ANJAN SEN & ASSOCIATES 17 |anjanonline@bsnl.in,inffo@ipindiaa
36 [KOLKATA 1884/KOLNPIZOM00:00:00 CHAKRABERIA ROAD SOUTH  |com
L.S.DAVAR & CO. Globsyn
11/09/2019 |Crystals, Tower 1,2nd Floor, Block |kolkatapatent@Lsdavar.in,docketin
37 KOLKATA 201831003284 00:00:00 EP,Plot No. 11 &2,Salt Lake Sectq@Lsdavar.in,mailinfo@Lsdavar.in
V, Kolkata 700 091, India
L.S DAVAR & COMPANY Globsyn
Crystals, Tower 1, 2nd Floor, Block
EP, Plot No. 11 & 12, Saltake,
11/09/2019 (Sector V, Kolkata700091, West  |Isdavar@vsnl.com,kolkatapatent@
38 |KOLKATA 1201831004998 |55.55.09  |Bengal. PHONE: 98323571010/ |davar.in,kolkatapatent@Lsdavar.in
23571215 FAX: 9133-23571018/
23571019 E
MAIL:Isdavar@vsnl.com
KHURANA & K HURANA,
Advocates and IP Attorneys B3,
11/09/2019 |UPSIDC, SitelV, Behind Grand info@khuranaandkhurana.com,doc
39 [KOLKATA 1201731029241 00:00:00 |Venice, Kasna Road, Greater Noid{@khuranaandkhurana.com
201310, UP, National Capital Regiq
India.
11/09/2019 DASWANI & DASWANI, Daswani
40 KOLKATA (201631032076 00:00:00 House, Green Acres, 23B Ahiripukikolkata@daswaniindia.net
T 1st Lane, Kolkata 700 019, India
SNIGDHA RANI DAS C/O D.P.
11/09/2019 |[AHUJA & CO., 14/2 PALM .
41  [KOLKATA (201637004218 00:00:00  |AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL,INDIA.
11/09/2019 D.P. AHUJA & CO 14/2 PALM
42  |KOLKATA (201737008781 00:00:00 AVENUE CALCUTTA 700019 patents@dpahuja.com
T WEST BENGAL INDIA
L.S.DAVAR & CO. Globsyn
Crystals, Tower 1,2né&loor, Block . .
43 [KOLKATA  [201731010501  [-H09/2019 \ep b0t No. 11 & 12,Salt Lake Sec{<katapatent@Lsdavar.in,docketin
00:00:00 @Lsdavar.in,mailinfo@Lsdavar.in

V/, Kolkata 700 091, India.
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Name D.P. AHUJA & Co. Postal

11/09/2019 |Address 14/2 Palm Avenue Calcultt .
44 [ KOLKATA (201837005631 00:00:00  [700 019 West Bengal India Mobile patents@dpahuja.com
No. +919831360050
11/09/2019 .
45  |KOLKATA  [929/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
11/09/2019 Globsyn Crystals Tower 1 2nd Flodg
46  [KOLKATA [201737006601 00:00:00 Block EPPIot No. 11 & 12 Salt Lakdkolkatapatent@Isdavar.in
T Sector V
11/09/2019 -
47 |KOLKATA  [B60/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
SUJIT KUMAR GUE C/O D. P.
11/09/2019 |AHUJA & CO., 14/2 PALM .
48 |KOLKATA  [484/KOLNP/2013 00:00:00  |AVENUE, CALCUTTA 700019, patents@dpahuja.com
WEST BENGAL, INDIA.
mailsdelhi@Isdavar.in, KOLKATAP
11/09/2019 |Globsyn Crystals Tower 1 2nd FIOQTENT@LSDAVAR.IN,DOCKETIN
49 [KOLKATA 1201737000784 00:00:00 |Block EP Plot No. 11 & 12 G@LSDAVAR.IN,MAILINFO@LS
DAVAR.IN
D.P. AHUJA & CO 14/2 PALM . .
50 |[KOLKATA [201737002733 éé{ 88{ 3819 AVENUE CALCUTTA 700019 Eg:ﬁ”ts@dpahuja'com"”fo@dpam
T WEST BENGAL INDIA
11/09/2019 -
51 |[KOLKATA |1300/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
DR. I. BANERJEE C/O L.S.DAVAR .
kolkatapatent@Lsdavar.in,davar@
11/09/2019 |& CO. 32, RADHA MADHAB . |
52 KOLKATA  |2125/KOLNP/2013 00:00:00 DUTTA GARDEN LANE ﬁ.vsnl.net.ln,kolkatapatent@Lsdavc
KOLKATA -700010
SUJIT KUMAR GUE C/O D.P.
11/09/2019 |AHUJA & CO., 14/2 PALM .
53 KOLKATA  |437/KOLNP/2014 00:00:00  |AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
11/09/2019 .
54 |[KOLKATA |2603/KOLNP/2013 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
MEENAKSHI MAHARAJ C/O D. P.
11/09/2019 [AHUJA & CO., 14/2 PALM .
55 |KOLKATA |[3083/KOLNP/2015 00:00:00  |AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
S. CHAKRABORTY C/O D.P.
11/09/2019 [AHUJA & CO., 14/2 PALM .
56 |KOLKATA |807/KOLNP/2015 00:00:00  |AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
11/09/2019 o
57 KOLKATA 3523/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
11/09/2019 o
58 KOLKATA 1055/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
11/09/2019 .
59 KOLKATA 1806/KOLNP/2015 00:00:00 32 Radha Madhav Dutta Garden Likolkatapatent@Lsdavar.in
11/09/2019 .
60 KOLKATA  |3156/KOLNP/2015 00:00:00 32 Radhavladhav Dutta Garden Latkolkatapatent@Lsdavar.in
S. MAJUMDAR & CO., 5 Harish
12/09/2019 |Mukherjee Road, Kolkata 700 025 -
61 KOLKATA 201837024208 00:00:00 West Bengal, India cal@patentindia.com
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L.S DAVAR & COMPANY 32,

Isdavar@cal2.vsnl.net.in,Isdavar@
2.vsnl.net.in, KOLKATAPATENT @L
SDAVAR.IN,DOCKETING@LSDA

62 |[KOLKATA [201631006734  [L2/09/2019 |RADHA MADHAV DUTTA VAR.IN,MAILINFO@LSDAVAR.|
00:00:00 GARDEN LANE KOLKATA
200010 WEST BENGAL N,KOLKATAPATENT@LSDAVAR
' .IN,DOCKETING@LSDAVAR.IN,
MAILINFO@LSDAVAR.IN
12/09/2019 S. MAJUMDAR & CO., 5, HARISH
63 KOLKATA  |201737044284 00:00:00 MUKHERJEE ROAD, FIRST cal@patentindia.com
e FLOOR, KOLKATA - 700 025
12/09/2019 Globsyn Crystals, Tower 1,2nd Flo
64 [KOLKATA |201737012523 00:00:00 Block EP, Plot No 11 & 12,Saltake IDOCKETING@LSDAVAR.IN
e Sector V, Kolkata 700 091, India
12/09/2019 .
65 KOLKATA [201637002123 00:00:00 32 Radha Madhav Dutta Garden lalkolkatapatent@Lsdavar.in
12/09/2019 D P AHUJA AND CO, 14/2 PALM
66 KOLKATA |201637017757 Pos AVENUE, CALCUTTA- 700019, |patents@dpahuja.com
00:00:00
WB, INDIA
L.S DAVAR & COMPANY 32,
12/09/2019 |RADHA MADHAYV DUTTA . .
67 |KOLKATA |201631001878 00:00:00  |IGARDEN LANE KOLKATA docketing@Isdavar.in
700010, WEST BENGAL
12/09/2019 D.P. AHUJA & CO, 14/2PALM
68 |KOLKATA 201637017189 00:00:00 AVENUE, CALCUTTA-700019, |patents@dpahuja.com
T WEST BENGAL, INDIA
12/09/2019 -
69 KOLKATA 2612/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD |[cal@patentindia.com
12/09/2019 . .
70 KOLKATA 201637039792 00:00:00 32 Radha Madhav Dutta Garden Lidocketing@Isdavar.in
71 |KOLKATA  [2421/KOLNP/2015[-2/09/2019 |35 padha Madhav Dutta Garden Li<0'Katapatent@Lsdavar.in,docketin
00:00:00 @Isdavar.in
12/09/2019 -
72 KOLKATA  |138/KOLNP/2014 00:00:00 5 HARISH MUKHERJEE ROAD |[cal@patentindia.com
12/09/2019 -
73 KOLKATA 2376/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
12/09/2019 ;
74 KOLKATA  [3649/KOLNP/2015 00:00:00 32 Radha Madhav Dutta Garden Lgkolkatapatent@Lsdavar.in
75  |KOLKATA  [2563/KOLNP/2015[-2/09/2019 |35 padha Madhaputta Garden lang 2 Katapatent@Lsdavar.in,docketin
00:00:00 @lsdavar.in,mailinfo@Ilsdavar.in
D.P AHUJA & CO. 14/2 Palm Avenue,
Calcutta 700 019, West Bengal, India
12/09/2019 ([Telephone No. 91(33)40177100 Mobilg .
76 KOLKATA 201734006348 00:00:00 NO. +91983136005B8ax No. patents@dpahuja.com
91(33)40088262 Hnail ID
patents@dpahuja.com
12/09/2019 -
77 KOLKATA |201637023504 00:00:00 5 HARISH MUKHERJEE ROAD |[cal@patentindia.com
12/09/2019 [De Penning & De Penning 10 .
8 KOLKATA 201637007866 00:00:00 Government PlacEast Kolkata 700069 patent@depenning.com
UNIVERSAL LEGAL 7K, TANGRA
12/09/2019 2ND LANE, KOLKATA - 700 046,
79 KOLKATA 3098/KOLNP/201400_00_00 INDIA Phone No: + 91 33 6500 soumenmukherji@gmail.com

2071/72/73 Fax No: + 91 81007844

Email: ip@universalegal.com
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12/09/2019

38 A NARSINGH AVENUE

niloygupta@rediffmail.com,niloyguy

80  |KOLKATA  2631/KOLNP/2014 00:00:00 NAGER BAZAR a@yahoo.co.in
DR. AMARJYOTI BASU, 'LABANYA',
12/09/2019 |FLAT NO. 2B, 130/1BRAHMO SAMAJ . .
81 KOLKATA 201631000718 00:00:00 ROAD, KOLKATA 700 034, WEST shashankamouli38 @gmail.com
BENGAL, INDIA
12/09/2019 -
82 KOLKATA |201637003104 00:00:00 5 HARISH MUKHERJEE ROAD |[cal@patentindia.com
12/09/2019 . .
83 |KOLKATA (201637014267 00:00:00 32 Radha Madhav Dutta Garden lajdocketing@Isdavar.in
L. S. DAVAR & CO. GLOBSYN
12/09/2019 CRYSTALS, TOWER 1, 2ND FLOOR, [IKOLKATAPATENT@LSDAVAR.IN,D
84 KOLKATA 201837031522 00:00:00 BLOCK EP, PLOT NO. 11 & 12, SALT [OCKETING@LSDAVAR.IN,MAILINF
T LAKE SECTOR V, KOLKATA-700 091 /O@LSDAVAR.IN
INDIA
L.S DAVAR & COMPANY Globsyn
Crystals Tower 1 2nd Floor Block EP P
12/09/2019 No. 11 & 12 Salt Lake Sector V Kolkatg
85 KOLKATA 201737041957 00:00:00 700091 West Bengal. PHONE: 91 33 |docketing@Isdavar.in,Isdavar@vsnl.co
T 23571010/ 23571215 FAX: 91 33
23571018/ 23571019 E MAIL:
Isdavar@vsnl.com
L.S DAVAR & COMPANY Globsyn
12/09/2019 |(Crystals Tower 1 2nd Floor Block Hdocketing@Isdavar.in,Isdav@cal?2.
86 KOLKATA 1201737036092 00:00:00 Plot No. 11 & 12 Salt Lake Sector \vsnl.net.in
Kolkata 700091 West Bengal.
12/09/2019 .
87 KOLKATA 2006/KOLNP/2013 00:00:00 32 Radha Madhav Dutta Garden Likolkatapatent@Lsdavar.in
CHAKRABORTY & ASSOCIATES
(TRADE MARK, COPYRIGHT,
12/09/2019 DESIGN, PATENT ATTORNEYS &
88 KOLKATA 201631006066 00:00:00 ADVOCATES) 13/1A, GOVERNMENT [chakrabortynassociates@gmail.com
T PLACE EAST, TIMES OF INDIA
BUILDING, 3RD FLOOR, KOLKATA -
700069, WEST BENGAL, INDIA.
12/09/2019 . .
89 KOLKATA (201637032003 00:00:00 32 Radha Madhav Dutta Garden lajdocketing@Ilsdavar.in
DATTA And ASSOCIATES mail@dattaassociatesipr.com,ipind
12/09/2019 |[COMMERCE HOUSE FIRST . ) N :
90 |KOLKATA (201837016188 00:00:00 FLOOR 2A GANESH CHANDRA (()@n:/snl.com,mall@dattaassomatesu
AVENUE KOLKATA 700013
MEENAKSHI MAHARAJ C/O D.P.
12/09/2019 |[AHUJA & CO., 14/2 PALM .
91 |KOLKATA |708/KOLNP/2015 00:00:00  |AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA
Amarchand & Mangaldas & Suresh A.
Shroff & Co. Amarchand Towers 216,
Okhla Industrial EstatéPhasdll, New
13/09/2019  |Delhi-110020, India Tel: (91) (11) .
92 KOLKATA 690/KOLNP/2015 00:00:00 41590700 / 40606060, 41000541 Fax: dev.robinson@amarchand.com
(91) (11) 26924900 Mobile: 91 98100
10435 Email:
dev.robinson@amarchand.com
D.P AHUJA & CO. 14/2 Palm
93 |KOLKATA 201734037102 13{09{2019 Avenue, Ca_lcutta ?00 019, West  |patents@dpahuja.com,info@dpahd
00:00:00 Bengal, India Mobile No. com

+919831360050

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

44266



S. MAJUMDAR & CO., 5, HARISH

94  |KOLKATA  [201637009032 (1)8(88%819 MUKHERJEE ROAD, CALCUTTA |cal@patentindia.com
" - 700 025, WEST BENGAL. INDIA.
13/09/2019 -
95 [KOLKATA 2970/KOLNP/201400_00_00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
Globsyn Crystals Tower 1 2nd Floq___.,. . :
96 |KOLKATA [201737015756  [-3/09/2019 |5y ok EP Piot No. 11 & 12 Salt Lak/ " 2linfo@Isdavar.in,docketing@Isg
00:00:00 var.in
Sector V
13/09/2019 Name ; D.P AHUJA & Co. Postal
97 |[KOLKATA |201737030087 00:00:00 Address : 14/2 Palm Avenue Calcupatents@dpahuja.com
e 700 019 West Bengal India
13/09/2019 -
98 |KOLKATA |[668/KOLNP/2015 00:00:00 5 HARISHMUKHERJEE ROAD [cal@patentindia.com
13/09/2019 B. DAS C/O D. P. AHUJA & CO.,
99 |KOLKATA (201637014999 00:00-00 14/2 PALM AVENUE, CALCUTTA |patents@dpahuja.com
" 700 019, WEST BENGAL, INDIA.
13/09/2019 .
100 |KOLKATA |201637019481 00:00:00 32 Radha Madhav Duttaarden lanelkolkatapatent@Lsdavar.in
L.S DAVAR & COMPANY Globsyn
13/09/2019 |Crystals Tower 1 2nd Floor Block Emailinfo@Isdavar.in,docketing@lsd
101 |KOLKATA 1201737037271 00:00:00 Plot No. 11 & 12 Salt Lake Sector \var.in
Kolkata 700091 West Bengal.
IPexel Services Private Ltd. Indiqul
13/09/2019 |(Orion, 24th Main Rd, Garden Layoisudhahingmire@gmail.com,filings@
102 [KOLKATA 1201831023035 00:00:00 Sector 2, HSR Layout, Bangalere |pexcel.com
560102, Karnataka
13/09/2019 S. MAJUMDAR & CO. 5 Harish
103 [KOLKATA |201637031673 A, Mukherjee Road Kolkata 700 025 |cal@patentindia.com
00:00:00 .
West Bengal India
104 |KOLKATA [201637041442  [13/09/2019 |55 oo dha Madhav Dutta Garden L{maiinfo@Isdavar.in kolkata
00:00:00 patent@nic.in
13/09/2019 |5, Harish Mukherjee Road, Kolkatal -
105 [KOLKATA  |1057/KOLNP/2015 00:00:00  |700 025, India cal@patentindia.com
13/09/2019 B. DAS C/O D.P. AHUJA & CO.,
106 |KOLKATA |3579/KOLNP/2015 00:00:00 14/2 PALM AVENUE, CALCUTTA [patents@dpahuja.com
T 700 019, WEST BENGAL, INDIA.
MEENAKSHI MAHARAJ C/O D.P.
13/09/2019 [AHUJA & CO., 14/2 PALM .
107 |[KOLKATA  [377/KOLNP/2015 00:00:00  |AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA
L. S. DAVAR & CO. PATENT AND
TRADEMARK ATTORNEYS
13/09/2019 [GLOBSYN CRYSTALS, TOWER ljlsdavar@ndf.vsnl.net.in,kolkatapate
108 |KOLKATA 4175/KOLNP/201500:00:00 2ND FLOOR, BLOCK EP, PLOT |@Lsdavar.in
NO. 11 & 12, SALT LAKE SECTOHR
V, KOLKATA 700 091, INDIA
L.S DAVAR & COMPANY 32,
RADHA MADHAV DUTTA
GARDEN LANE KOLKATA
13/09/2019 |700010, WEST BENGAL PHONE: |kolkatapatent@Lsdavar.in,docketin
109 |KOLKATA  1892/KOL/I2015  1n0.00:00  [91-33-23633251 FAX: 9133-2363  |@Lsdavar.in,mailinfo@Lsdavar.in

3248 E
MAIL:Isdavar@cal2.vsnl.net.in
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Dr. MALLAREDDY SUDHA Dream

110 [KOLKATA |201831002424 (1)8/88/(2)819 Tower, Samarpally, Near 206 foot |agent.drsudha@gmail.com
T bridge, Krishnapur, Kolkatar00102
13/09/2019 5 HARISH MUKHERJEE
111 |[KOLKATA |201737013337 . ROAD,FIRST FLOOR,KOLKATA |cal@patentindia.com
00:00:00
700025
L.S DAVAR & COMPANY Globsyn
13/09/2019 Crystals, Tower 1, 2nd Floor, Block
112 [KOLKATA 201834022315 00:00:00 EP, Plot No. 11 & 12, Salt Lake, [kolkatapatent@Lsdavar.in
T Sector V, Kolkata700091, West
Bengal.
13/09/2019 -
113 |[KOLKATA [392/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
13/09/2019 -
114 |KOLKATA |237/KOLNP/2014 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
SNIGDHA RANI DAS C/O D.P.
13/09/2019 |AHUJA & CO., 14/2 PALM .
115 |KOLKATA 2633/KOLNP/201400:00:00 AVENUE, CALCUTTA 700019, patents@dpahuja.com
WEST BENGAL, INDIA.
13/09/2019 .
116 |[KOLKATA |931/KOLNP/2015 00:00:00 5 HARISH MUKHERJEE ROAD |[cal@patentindia.com
13/09/2019 D.P. AHUJA & CO 14/2 PALM
117 |[KOLKATA |201737008526 00:00:00 AVENUE CALCUTTA 700019 patents@dpahuja.com
R WEST BENGAL INDIA
13/09/2019 .
118 [KOLKATA |201637018420 00:00:00 5 HARISH MUKHERJEE ROAD |[cal@patentindia.com
RUPSA GUPTA C/O D. P. AHUJA
13/09/2019 |& CO., 14/2 PALM AVENUE, .
119 |KOLKATA |1871/KOLNP/2013 00:00:00 CALCUTTA 700019, WEST patents@dpahuja.com
BENGAL, INDIA
Globsyn Crystals Tower 1 2nd Flog o ]
120 |[KOLKATA  |p01737005671  [-3/0%2019 |5 00 EP Plot No. 11 & 12 Salt Lak >d2var@vsnl.com,mailinfo@Isdavs
00:00:00 n
Sector V
LAKSHMIKUMARAN &
13/09/2019 [SRIDHARAN 2nd Floor, Kanak . L
121 [KOLKATA |201637044163 00:00:00 Building, 41 Chowringhee Road iprdel@lakshmisri.com
Kolkata West Bengal 700071 India
122 |KOLKATA  |4260/KOLNP/2015(-4/09/2019 |55 1 dha Madhav Dutta Garden L4<0/katapatent@Lsdavar.in,docketin
00:00:00 @lsdavar.in
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APPLICATION(S) FOR RESTORATION OF LAPSED PATENT(S)
[PUBLICATION U/S 61(1) RULE 84(3)]
Jurisdiction: Patent Office Delhi

At any time, within two months from the date of this publication, any person interested ma
notice of opposition thereto Form-14 on either or both of the following grounds, that is to say,
(@) That the failure to pay the renewal fees was not unintentional; or

(b)  That there has been undue delay in the making of the application.

The procedures specified in rules 57 to 68 relatmdiling of written statement, reply statemel
leaving evidence, hearing and cost shall, so far as may be, apply to hearing of the opposition |
they apply to the hearing in the opposition proceeding.

As per Rule 57filing of written statement obpposition and evidence, the opponent shall set
written statement in duplicate setting out the nature of the opponent's interest, the facts upon \
bases his case and relief which he seeks and evidence, if any, along with notice of opposi
shall deliver to the patentee a copy of the statement and the evidence, if any.

S Patent No. (Erstwhile Title of Patent Patentee Date of
N | Application No) / Date of Cessation
Patent
1 | 281072 " SPORTS GAME | WELCH,RICHARD 31/03/2018
(8075/DELNP/2007) / APPARATUS AND | BRUCE of LOWER
31/03/2006 METHOD" GROUND FLOOR,28
NOTTINGHAM
PLACE, LONDON
W1U 5NW,UK
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Publication Under Section 43(2) in Respect of the Grant

Following Patents have been granted and any person interested in opposing thpagents under Section 25(2) may at any time
within one year from the date of this issue, give notice to the Controller of Patents at the appropriate office, on the preised
form-7 along with written statement and evidence, if any.

Patent
Numbe | Application Numbet
r

Date of
Priority

Date of
Application

32022¢£|201817006680 02/02/2018|03/02/201"

05/09/2015

c
32022¢€|2796/DEL/2015 16:15:45

32023C|10129/DELNP/2008 |06/06/2007 |06/06/200¢

320231|508/DELNP/2010

02/07/2008 |07/08/200:

32023%|7587/DELNP/2010 |19/05/2008|19/05/200¢

320234/11221/DELNP/2013|29/06/2012|29/06/201:

32023€|3898/DELNP/2009 |30/11/2007|01/12/200¢

320237|426/DEL/2004 12/03/2004|19/03/200:
24/09/2013 .

32024C|2817/DEL/2013 15:50:11 19/10/201:
17/12/2014

320241|3740/DEL/2014 15:21:46

Title of Invention Name of Patentee

FORMULATIONS
COMPRISING OXALATE |GLENMARK

SALTS OF PHARMACEUTICALS
TENELIGLIPTIN AND LIMITED

SOLVATES THEREOF

SYNERGISTIC WILLOWOOD
HERBICIDAL CHEMICALS PRIVATE
COMPOSITION LIMITED

A METHOD FOR

MEASURING AN OBJECT RENISHAW PLC
A METHOD OF
ASSEMBLING A
RADIANT COOLER, AND
A TUBE CAGE FOR USE
IN A RADIANT COOLER
AND A RADIANT

GENERAL ELECTRIC
COMPANY

COOLER
ROLL DIAGNOSIS NIPPON STEEL
METHOD CORPORATION

SUPPLY USING | SIEMENS
MODULAR ELECTRONIC '_?KT'ENGESE'—'-SCHAF
MODULES

INTERNAL
COMBUSTION ENGINE
GAS FUEL FEED

SYSTEM, AND MATRIX S.P.A
RELATIVE ELECTRO

INJECTOR

ARTICLE HONDA MOTOR CO.,
MANAGEMENT SYSTEM |LTD.
PERMANENT-MAGNET

ROTATING ELECTRICAL KABUSHIKI KAISHA
MACHINE TOSHIBA

FLEXIBLE SOLAR DIRECTOR GENERAL,

PHOTOVOLTAIC (SPV)

DEFENCE RESEARCH §

SYSTEM AND METHOD |PEVELOPMENT
THEREOR ORGANIZATION
[DRDO]

The Patent Office Jonal No. 38/2019 Dated 20/09/2019

Date of
Publicatior |Appropriate
of Abstract| Office
u/s 11(A)

16/11/201¢ DELHI

10/03/201" | DELHI

20/03/200¢|DELHI

30/07/201(|DELHI

09/09/201:|DELHI

02/01/201%|DELHI

02/04/201(|DELHI

22/09/200¢|DELHI

20/02/201%|DELHI

31/08/201¢|DELHI
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METHODS FOR THE
32024%|3662/DELNP/2011 |16/12/2008|24/12/200¢ PREPARATION OF ARYL SYNGENTA LIMITED 06/04/201:|DELHI

AMIDES
- /A POLYMERIZATION UNIVATION )
320244|3050/DELNP/2010 [17/12/2008|18/12/200" METHOD TECHNOLOGIES, LLC 07/01/201:|DELHI

MEASURING HEAD FOR
AIR MICROMETER AND

320246 |2610/DEL/2012 iilgglgglz 29/08/2011 METHOD OF ’C\IZIOSSE.TI_EI)\AANUFACTURING 31/08/2016 |DELHI
e MANUFACTURING THE ' '
SAME
320247 1585/DEL/2010  02/07/201C 6657/200¢ SPARK PLUG NGK SPARK PLUG CO.. 131 /08/201¢ DELHI
15:10:00 LTD
A COMPOUND HAVING [ o0 e
320251/8083/DELNP/2009 (03/06/200€ 08/06/2007 STRUCTURAL 23/07/201( DELH|
INCORPORATED
FORMULA lla.
DRIVE FOR AN
INTERNAL
320252 6434/DELNP/2009 27/03/2007 27/03/2007 SOMBUSTION ENGINE 15,y 00 EUROPE S.R.L 11/06/201¢ DELHI

COMPRISING A OIL WET
TOOTHED BELT AND A
TENSIONING SHOE

COAL FIRED BOILER

FACILITIES AND COAL MITSUBISHI HEAVY

32025€|831/DELNP/2015 |29/08/2013|13/09/201: DRYING METHOD IN 12/06/201% DELHI
COAL FIRED BOILER INDUSTRIES LTD.
FACILITIES
TRIM MANIFOLD THE VIKING

320261|1425/DELNP/2012 |18/03/201C|10/09/200¢ ASSEMBLY FOR A 05/06/201%|DELHI

SPRINKLER SYSTEM  CORPORATION

VEHICLE CONTROL  |TOYOTA JIDOSHA
3 y L
32027C 3902/DELNP/2015 |02/10/2013(09/11/201% Sev SE7 SNl S o B st karspa 02/10/2018 DELHI

GUARDIAN EUROPE
A -/AMETHOD OF MAKING
320272|7527/DELNP/2009 |21/04/2008|06/06/200" GLASS WINDOW UNIT S.A.R.L,GUARDIAN 02/07/201(|DELHI

GLASS. LLC
MICROVESICLE
i _MEMBRANE PROTEIN .

320273 3995/DELNP/2013 18/08/201118/08/201: Myt s A O JIANG Ming Chung 21/11/201< DELHI
THEREOF
POWERON-RESET OF

320277 1445/DELNP/2007 |20/10/2005 20/10/200< ELEVATOR gg'ﬁpEALﬁ\\(/ATOR 24/08/2007 DELHI
CONTROLLERS '

32027€ 9891/DELNP/2011 03/06/201C 15/07/200¢ VEHICLE SEAT TOYOTA SHATAI 22/02/201 DELHI

KABUSHIKI KAISHA

SPRUNG MASS
32028C 8845/DELNP/2011 |11/05/201C 13/05/200¢ DAMPING CONTROL | TOYOTA JIDOSHA 27/09/201% DELHI

SYSTEM OF VEHICLE | KABUSHIKIKAISHA

METHODS OF
ISOLATING 4 CHLORO 2
.|FLUORO 3 DOW AGROSCIENCES
320281|437/DELNP/2014 |26/07/2012|26/07/201: SUBSTITUTED LLC 05/08/201¢|DELHI
PHENYLBORONIC

ACIDS
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26

27

28

29

30

31

32

33

34

35

36

37

38

PROTEINS RELATING
TO GRAIN SHAPE AND
LEAF SHAPE OF
c ¢
32028£|1583/DELNP/2012 |08/07/201C|24/08/200¢ RICE&NBSP: CODING
GENES AND USES

THEREOF

PLANT CONTROL
O .
32028¢€|43/DELNP/2015 03/08/2012|03/08/201: MONITORING SYSTEM

PROCESS FOR
CONTROLLING A
STATIONARY GAS
ENGINE

METHOD OF
PRODUCING A CURVED
PRODUCT COMPRISING
DRAWN POLYMER
REINFORCING
ELEMENTS AND
PRODUCT OBTAINED
THEREBY

REINFORCED
STABILISING STRIP
32030C|680/DELNP/2010 |24/07/2008€|31/07/200%INTENDED FOR USE IN
REINFORCED EARTH
STRUCTURES

PROCESSES AND
32030€|5275/DELNP/2014 |07/12/2012|30/12/201:|SYSTEMS FOR
PURIFYING SILANE

APPLICATIONS BASED
RADIO RESOURCE
MANAGEMENT IN A
320312 6088/DELNP/2012 04/06/2003 |24/06/2002 WIRELESS
COMMUNICATION

NETWORK

METHOD AND DEVICE
32031%|3508/DELNP/2007 |02/11/2005|03/11/200:[FORLOW BIT RATE
SPEECH CODING

32029:|2625/DELNP/2010 [19/09/2008|21/09/200"

320294|7277/DELNP/2009 |17/04/2008|18/04/200"

.MOULDED ARTICLE
32031£|9125/DELNP/2014 |22/05/2012|22/05/201: WITH LOW WARPAGE

32031€|9212/DELNP/2013 |27/04/2012|28/04/201: RUBBER COMPOSITION

METHOD FOR PRODUCING
320317 9106/DELNP/2011 20/04/2010 |22/04/2009 /A COATED HONEYCOMB
BODY

320324|11101/DELNP/2014/05/06/2013|08/06/201:|POLYMER COATINGS

ETHYLENE BASED
POLYMERS AND
a .
32032€|6032/DELNP/2015 (19/12/2013|28/12/201: PROCESSES TO MAKE

THE SAME

INSTITUTE OF

SUBTROPICAL

AGRICULTURE 05/06/201¢|DELHI
CHINESE ACADEMY OF

SCIENCES

TOSHIBA MITSUBISHI
ELECTRIC INDUSTRIAL p
SYSTEMS 22/05/201%|DELHI

CORPORATION

MTU
FRIEDRICHSHAFEN 01/10/201(|DELHI
GMBH

DSM IP ASSETS B.V. 25/06/201(|DELHI

TERRE ARMEE

INTERNATIONALE 30/07/201(|DELHI

CORNER STAR

L
LIMITED 27/03/201%|DELHI

TELEFONAKTIEBOLAGET
LM ERICSSON (PUBL) 18/09/2015 |DELHI

lgl)(\?KIA TECHNOLOGIES 31/08/200" DELHI

BOROUGE
COMPOUNDING 22/05/201%|DELHI
SHANGHAI CO. LTD.

BRIDGESTONE
CORPORATION

EMITEC GESELLSCHAFT

19/12/201¢\DELHI

FUR

EMISSIONSTECHNOLOGIE 22/02/2013 |DELHI
MBH

ILLUMINA INC. 25/09/201¢ DELHI
DOW GLOBAL

TECHNOLOGIES LLc ~ 29/04/201¢ DELHI
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39

40

41

42

43

44

45

46

47

48

49

50

32032€|1622/DEL/2008

32032¢€|9734/DELNP/2015

32033(C|10286/DELNP/2015|26/06/2014|09/07/201:|PHOTOVOLTAIC

32033%|6099/DELNP/2007

32033£|1794/DELNP/2007

32033€|2540/DEL/2007

32033€|3367/DELNP/2012

32034C|7513/DELNP/2007

320341/81/DELNP/2009

32034Z|4183/DELNP/2009

32034€|2415/DEL/2008

32034¢|7757/DELNP/2012

DEACTIVATABLE
26/07/2007 MEASUREMENT
APPARATUS

WORKING MEDIUM FOR
HEAT CYCLE

A BACKSHEETFOR

07/07/2008

14:46:36 RENISHAW PLC.

25/04/2014/30/04/201: AGC INC.

AGFA-GEVAERT
MODULES

SYSTEM FOR
SCHEDULING SCANS OF
30/01/200€ |16/02/200¢ INTERIOR NODES OF A
NETWRK DOMAIN FOR
REACHABILITY EVENTS

AN ATM MEDIA
CASSETTE

APPARATUS AND

METHOD FOR HOLDING |GE POWER

A COVER IN A CLOSED |[ELECTRONIS, INC
ORIENTATION

OLIGOMERISATION OF

CISCO
TECHNOLOGY,INC.

DIEBOLD NIXDORF,

A .
30/12/2003|31/12/200: INCORPORATED

04/12/2007 |04/12/200¢

¢
13/10/201C|19/10/200¢ WITH REDUCED

POLYMER FORMATION

METHOD, APPARATUS
AND SOFTWARE
PRODUCT FOR
26/04/2006/26/04/200f | COMBINATION OF UL
DPCCH GATING AND
ENHANCED UL DCH TO
IMPROVE CAPACITY

METHOD FOR
DECOUPLING FRAME
NUMBER AND/OR

(PTY) LIMITED

oYy

OLEFINIC COMPOUNDS |SASOL TECHNOLGOY

NOKIA TECHNOLOGIES

06/03/200¢|DELHI

04/03/201¢|DELHI

05/02/201¢|DELHI

17/08/200° | DELHI

31/08/2007 |DELHI

13/06/200¢ DELHI

23/10/201%|DELHI

11/07/200¢ DELHI

05/07/2007|06/07/200¢ PICTURE ORDER COUN"|THOMSON LICENSING |12/06/200¢ DELHI

(POC )FOR MULTHIEW
VIDEO ENCODING AND
DECODING

A METHOD FOR
MAKING AN
IMMUNOGENIC
CONJUGATE
10/12/2007|22/12/200¢|COMPRISING
STREPTOCOCCUS
PNEUMONIAE
SEROTYPE 1
POLYSACCHARIDE

INJECTION-MOLDING

WYETH

23/10/2008 Z-WERKZEUGBAU-

12:32:17 23/10/200: TOOL GMBH
SECURITY SYSTEM TAG
HAVING COMBINED TYCO FIRE &

01/03/2011105/03/201( CLAMP AND ANTENNA |SECURITY GMBH
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51

52

53

54

55

56

57

58

59

60

61

32035(C|173/DEL/2014

320351/4701/DELNP/2009

320354|707/DEL/2006

32035£|123/DELNP/2010

320357|3002/DELNP/2008

32035€|743/DELNP/2012

32036(|9543/DELNP/2013

32036£|8861/DELNP/2015

320366 7160/DELNP/2013

32037(C|9624/DELNP/2007

320372|7072/DELNP/2014

21/01/2014 ./
12:43:52 17/04/201:

17/01/2008|18/01/200"

16/03/2006

L
15:51:18 18/03/200¢

20/06/200822/06/200:

13/10/2006€|13/10/200¢

25/06/201C|10/08/200¢

30/05/2012|03/06/201:

29/08/2013/25/03/201:

14/02/2012 |14/02/2011

19/06/2006|17/06/200¢

22/02/2013/24/02/201:

AN AGITATOR AND A

METHOD OF SULZER
REPLACING A SHAFT  IMANAGEMENT AG,
SEAL OF AN AGITATOR

CARRIAGE OF SEI
MESSAGES IN RTP

NOKIA TECHNOLOGIES

PAYLOAD FORMAT oY
POLYMETERS

A SENSOR FOR UTILITY RESPONSE

METER INTERNATIONAL
LIMITED

METHOD AND DEVICE

FORESTIMATION OF VOICEAGE
TONAL STABILITY OF | CORPORATION
SOUND SIGNAL

DEPTH GAUGE SYNTHES GMBH

ELECTRICAL STORAGE
DEVICE INCLUDING
OXIDE-ION BATTERY
CELL BANK AND
MODULE
CONFIGURATIONS

METHOD FOR

AVOIDING THE

GENERATION OF BY-

PRODUCTS DURING THI HONEYWELL
PRODUCTION OF

HALOALKANE

COMPOUNDS

COLOR CONVERSION
METHOD GRAY SCALE

VALUE CORRECTION

APPARATUS COMPUTEF 120 CORPORATION
PROGRAM AND

DISPLAY APPARATUS

DEVICE FOR

INDUCTIVELY REMOVING |WOBBEN PROPERTIES
THE INSULATION FROM GMBH

WIRES AND/OR PROFILES

APPARATUS AND

METHOD FOR

TRANSMITTING/RECEIV |SAMSUNG

ING BROADCAST DATA [ELECTRONICS CO.,
IN A MOBILE LTD.
COMMUNICATION

SYSTEM

PROPYLENE ETHYLENE
COPOLYMER RESIN

INTERNATIONAL INC.

13/03/201¢ DELHI

26/02/201(|DELHI

10/08/200° | DELHI

30/07/201(|DELHI

08/08/200¢|DELHI

SIEMENS ENERGY, INC |19/06/201% | DELHI

10/06/201¢ DELHI

10/06/201¢ DELHI

23/01/2015 DELHI

20/06/200¢|DELHI

COMPOSITION AND
MOLDED PRODUCT
FILM AND SHEET
THEREOF

JAPAN
POLYPROPYLENE 13/05/201¢ DELHI
CORPORATION
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62

63

64

65

66

67

68

69

70

71

72

73

32037%|9117/DELNP/2013

320374|1813/DELNP/2013

03/05/2012|19/05/201:

10/08/2011|12/08/201(

320382|10557/DELNP/2015|22/05/2014|24/05/201

32038€|201717019163

320387|2275/DELNP/2012

32039C|3557/DELNP/2015

320392|9531/DELNP/2015

32039E|8695/DELNP/2011

320405|8963/DELNP/2014

320411/6931/DELNP/2008

32041€|201617038508

32041€|201711011430

11/12/2015|18/12/201¢

19/07/201C|22/09/200¢

30/11/2012|30/11/201:

17/04/2014/18/04/201

07/05/201C|08/05/200¢

04/04/2013|04/04/201:

02/04/2007 |07/04/200¢

06/05/2015|09/05/201«

30/03/2017
17:01:25

ALUMINUM
PHOSPHORUS ACID

CHEMTURA 19/12/201¢ DELHI

SALTS AS EPOXY RESIN|CORPORATION

CURE INHIBITORS

PLASTIC POLARIZING
LENSMETHOD FOR

MITSUI CHEMICALS 24/10/201<|DELHI

PRODUCING SAME AND |INC.

POLARIZING FILM

METHOD AND SYSTEM
FOR RECOVERING

AMMONIUM SULPHATE |SAIPEM S.P.A. 19/02/201¢ DELHI
FROM A UREA PLANT

GAS STREAM

UV CURABLE INKJET

INKS FOR PRINTING ON /AGFA NV 24/11/201°|DELHI

GLASS

METHOD AND SYSTEM
FOR PERFORMING
COMMUNICATION
TRANSFER SERVICE

FOR ACCESS GATEWAY

CONTROLFUNCTION
USER

ELECTRIC STORAGE
APPARATUS

CYCLOALKANE
OXIDATION
CATALYSTS AND
METHOD TO PRODUCE
ALCOHOLS AND
KETONES

HEAT TRANSFER
COMPOSITIONS AND
METHODS

METHOD OF
CONVERTING A GLASS
FIBRE FABRIC
MATERIAL AND
PRODUCTS OBTAINED
BY THE METHOD

DELAYING
RETRANSMISSION
REQUESTS INMULTI -
CARRIER SYSTEMS

SWITCHABLE Pl SHAPE
ANTENNA

DRY FLOWABLE
HERBICIDAL
COMPOSITION AND
PROCESS FOR
PREPARING THE SAME

ZTE CORPORATION 21/08/201%|DELHI

TOYOTA JIDOSHA

L
KABUSHIKI KAISHA ~ 20/11/2015DELHI

RHODIA
OPERATIONS,ECOLE
NORMALE
SUPERIEURE DE LYON

19/02/201¢ DELHI

HONEY WELL

INTERNATIONAL INC. 11/01/201DELHI

UCOMPOSITES A/S 31/08/201¢|DELHI

lgl)gKIA TECHNOLOGIES 24/10/200¢|DELHI

HUAWEI
TECHNOLOGIES CO. |17/02/2017 DELHI
LTD.

WILLOWOOD
CHEMICALS PRIVATE |05/10/201¢ DELHI
LIMITED
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74

75

76

77

78

79

80

81

82

320424|5293/DELNP/2014

320427/986/DEL/2010

32042€|3424/DELNP/2010

320431|7205/DELNP/2014

320432|1272/DELNP/2009

32043%|1108/DEL/2013

320434|3357/DEL/2005

32043€|1375/DELNP/2006

32044C|201617019444

PROCESS AND

APPARATUS FOR HEAT

RECOVERY IN VINYL THYSSENKRUPP
CHLORIDE MONOMER |INDUSTRIAL

15/11/2012|08/12/201:|PLANTS OR IN SOLUTIONS 27/03/201%|DELHI
INTEGRATED VINYL AG,VINNOLIT GMBH &
CHLORIDE CO,, KG

MONOMER/POLYVINYL
CHLORIDE PLANTS
METHOD AND DEVICE . .
ig{ 2‘7‘( gglc 30/04/200¢ FOR ALLOCATING ['t‘(‘ja""e' Technologies Co.
AT DOWNLINK RESOURCES
A METHOD FOR ONLINE
REDUCING THE
CAPACITY OF A
PROTECTION RING
20/12/2007 15/10/200 (’\;E.Tr‘l’gifK OF AN ZTE CORPOTATION  03/02/201: DELHI
TERNSMISSION
MULTIPLEX SECTION
WITHOUT STOPPING

SERVICE

BINDER COMPOSITION
12/03/2013|23/03/201:|FOR MAKING FOUNDRY |[KAO CORPORATION 24/04/201%|DELHI
MOLDS

MULTI-CELL
COORDINATION FOR

MULTIMEDIA
BROADCAST INTERDIGITAL

09/08/2007|21/08/200¢ TECHNOLOGY 22/05/200¢|DELHI
MULTICAST SERVICES CORPORATION

IN A WIRELESS
COMMUNICATION
SYSTEM

SYNTHESIS AND
DEVELOPMENT OF

POLYMERIC NANO
COMPOSITE EOR DIRECTOR GENERAL

3
12{04{201” REMOVAL OF DEFECNE RESEARCH 4 12/12/201¢ DELHI
16:20:00 DEVELOPMENT

BACTERIA FROM ORGANISATION

CONTAMINATED

WATER AND PROCESS

OF REMOVAL THEREOF

HETHOD 4D SYSTEM crosort
14/12/2005(21/12/200¢ GRAPHICAL OBJECTS TECHNOLOGY 02/10/200¢|DELHI
LICENSING, LLC.

USING FORCE INPUTS

31/08/201¢|DELHI

APPARATUS AND
T O NG A | TELEFONAKTIEBOLAG
26/08/2003 26/08/200: ET LM ERICCSON 10/08/200° DELHI

USER WHEN
ACCESSING TO
MULTIMEDIA SERVICES

.|ROTARY ELECTRIC TOYOTA JIDOSHA
04/12/2014|13/12/201 MACHINE ROTOR KABUSHIK| KAISHA 31/08/201¢|DELHI
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83

84

85

86

87

88

89

90

91
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